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JOINT COMMITTEE REPORT
IN THE MATTER OF
Original Application No. 186/2026
Titled as
Kapil&Ors Vs State of U.P. &Ors.
1. Background:

order dated 24.03.2026 in the

te of U.P. &Ors. and direct visit
rtain the

Hon'ble NGT, Principal Bench, New Delhi was pleased to pass the
matter Original Application No. 18672026 titled as Kapil&Ors Vs Sta
the site ascertain the extent of sand mining done by the Respondent No. 9 and will also asce
compliance of the EC condition by the Respondent No. 9 and if the violation is found the committee

will suggest the remedial and punitive action.
Relevant para of the Hon "ble NGT order is as below: -

«...8. Having regard to the seriousness of the issue involved in the matter we also constitute a
Joint Committee comprising of the representative of RO MoEF&CC Lucknow, representative of
the Member Secretary-UPPCB and District Magistrate-Baghpat. District Mag:‘srratc-Baghpat
will act as a nodal agency in the Joint Committee. The Joint Committee will visit the site
ascertain the extent of sand mining done by the Respondent No. 9 and will also ascertain the
complionce of the EC condition by the Respondent No. 9 and if the violation is found the
committee will suggest the remedial and punitive action.

9. Let this exercise be completed by the Joint Committee within a period of four weeks and the
report be submitted before the Tribunal immediately thereafter.

10. The Respondent No. 2-Districe Magistrate, Baghpat is directed to immediately visit the
site and ascertain the extent of the sand which has been extracted by the Respondent No. 9
ed has exceeded the permissible limit under the EC, then he

and if the quantity already extract

would immediately stop the mining operation by the Respondent No. 9. The Respondent No.
3-District Magistrate will ensure that no illegal mining is done by the Respondent No. 9, The

District Magistrate will submit a separate action taken report within four weeks.
11. List on 06.05.2026."(A copy of the order of Hon’ble NGT is annexed as

Annexure No 1)

A
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In compliance with said order, the following officials were nominated from the
concerned Department:

a. SmtAshmitalal, DM, Baghpat
b. Dr. A. K. Gupta, Scientist ‘E’, MoEF&CC, RO, Lucknow represent Regional

Office, MOEF&CC.
c. Regional Officer, UPPCB, MEERVT , represents MS, UPPCB

2. Inspection of Joint Committee:

Joint inspection of the site was carried out on 15.04.2026 by the joint committee.
During the visit, the following officials were present along with committee

members:

e SmtAshmitalal, DM, Baghpat

e Dr. A. K. Gupta, Scientist ‘E’, MoEF&CC, RO, Lucknow.

® Shri Rohit Yadav, Junior Engineer, Ro, UPCB, Baghpat, representative of the
Regional Officer, UPPCB, MEE PuT

In addition to the above, other officers/officials were also available to assist the joint

Committee, namely:

® Shri Suraj Kumar Rai, SP, Baghpat;

e Shri Raghvendra Pandey, NayabTehsildar, Baghpat;

e Shri R.P.Singh, Senior Mining Officer;

® Shri Yogesh Shukla, Surveyor,

e Shri Nand Kishore, Kanoongo survey village NaithlaKhadar
o Shri Rajiv Kumar, permit holder, Village NaighlaKhadar etc.

3. Joint Committee Inspection and Monitoring of the Joint Committee and

its observation:

The site inspection was conducted on 15.4.2026. Detailed observation of the joint

committee is as follows:

a) Respondent No. 9 has Environmental clearance for 30.7646 acres of Gata No.
1/2 of Village NathlaKhadar has been issued by SEIAA on 17.01.2026 for 06
months under conditions, in which the proposed production quantity is 186750
cubic meters. The proposed land is government land (River Bed),the Yamuna.

(Copy of letter is Annexure-02).
| .
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Geo-Coordinates are-
S.NO | PILLERS LATITUDE LONGITUDE
1 A 28°6¥8"10.6IN 77°11' "49.29E
2 B 28°59'"55.5IN 77°11' "54.23E
3 C 28°59'47.66'N 77°12' "04.38E
4 D T 28%59'"44.99N T IPII "51.54E

E 28°59' "54.35N 77°11' "48.63E
6 F 29°00' "05.91IN 77°11' "45.14E

b)

<)

d)

e)

b

Joint committee report on OA no. 186/2026 Page 3 of 10

Respondent No. 9 has obtained Consent to operate 259934/ UPPCB/
Mecrut(UPPCBR())/(.,T()/both/BAGHPAT/ZUZG Date: 29/01/2026, which is
valid from 29.01.2026 to 31.07.2026.(Copy of letter is Annexure-03).

The Mining Department, Office of District Administration, Baghpat vide letter no
991/E-nivida/vigapti-balu/2022—23 dated 14.08.2023, inviting e-tender with e-
auction notice. (Copy of letter is Annexure-04).

Letter of Intent (LOI) has been issued by the Mining Department, Office of
District Administration, Baghpatvide letter no. 356/ Mining-E-Tender/ 2023-24
dated 15.07.2024. (Copy of LOI letter is Annexure-05).

The Mining Department, Office of District Administration, Baghpat issued a
cluster certificate vide letter no 395/Kha.Vi-Ba/2024-25 dated 27.07.2024
(Copy of Cluster Certificate letter is Annexure-06).

The mining permit of subminiral sand in favour of m/s Gaurav Builders pro.
Rajeev Singh s/o shree Kalu Ram Resident of Badarkha Tehsil Baraut District
Baghpat for 6 month from 06-02-2026 (Copy of Mining Permit Letter
Dated 06-02-2026 Annexure-07)

Replenishment study (for pre-monsoon and post-monsoon period) was
conducted by DAS India,ENV Development Assistance System (1) Pvt.Ltd, C-
363, Indira Nagar, Lucknowin the year 2023, and the report was placed before
SEIAA/SEAC-UP on dated 28.03.2025. Summary of DGPS survey stated that
the highest sand Replenishment occurred in the river Yamuna in KotnaKhadar
mine with 459166 CuM, and the lowest sand Replenishment occurred in the
river Yamuna in Sankraudmine with 233333 Cum. Respondent number 9, i.e.,
NethalaKhadar, with 311250 CuM (A Copy of Replenishment study

annexed as annexure-8)
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g

h)

k)

Public hear'mg of the Respondent no. 9 was done on 27.02.2025 (A Copy of
the Public Hearing annexure-9)

By letter no. 2024/8/6/391988 dated 13.09.2024 of Director, Directorate of
Geology and Mining, Uttar Pradesh, Mincral Building, Lucknow, mining plan has
been approved for 186750 cubic meter of ordinary sand available in Khata no.
1/2 area 12.4500 hectare of village Naithla Khadar (A Copy of Mining Plan
annexure-10) _

As per the report received [rom the portal (upmines.upsdc.gov.in), 4667 EMM-
11 transportation forms have been generated by the permit holder for the
transportation of 61649 cubic meters till 15.04.2026.

Vide office letter no. 1071/ Kha. Anu.Ba./2026 dated 19.02.2026 of the District
Magistrate, Baghpat, an investigation team was constituted from 19.02.2026 to
28.02.2026 for continuous monitoring to prevent illegal mining/ transportation /
overloading in the said approved permit area. Thereafter, by office letter no.
1095 / Kha. Anu.Ba./2026 dated 26.02.2026, from 25.02.2026 to 31.03.2026
and by office letter no. 2104/ Kha. Anu.Ba./2026 dated 01.04.2026 of the
District Magistrate, Baghpat, an investigation team has already been constituted
from 01.04.2026 to 30.06.2026. (Latter dated 19-02-2026 annexure-11,
Latter dated 26-02-2026 annexure 12, Latter dated 01-04-2026
annexure 13)

In continuation of the complaint application dated 26.02.2026 received from Shri
Sunil Kumar, resident of Village Naitla, GauripurNiwada, application dated
13.02.2026 from Pintu Pradhan and all the residents of Village Naitla, Tehsil and
District Bagpat, application dated 25.02.2026 from Rajiv Chaudhary, District
President, BagpatBharatiyaKisan Union (Bhanu), application dated 3.02.2026
from Kapil and others, on 28.02.2026, the Regional Lekhpal (Survey), Village
NaitlaKhadar, Regional Survey Kanungo, Village NaitlaKhadar, Regional
Enforcement  Officer, Geology and Mining Department, Regional Office,
Ghaziabad, Junior Engineer, Regional Pollution Control Board, Meerut and
Forest Range Officer, It was mentioned in the investigation report submitted by
Baghpat that illegal lifting and transportation of 768.9 cubic meters of sub-mineral
was found to have been done by the licensee in two pits outside the approved
area, in connection with which the licensee was fined Rs. 61512 at the rate of Rs.
80 per cubic meter and 5 times the mineral value royalty of Rs. 307560-00 on
illegal lifting and transportation of 768.9 cubic meters of sand by letter number
2016 / Kha. Anu.-Bagpat / Notice / 2025-26 dated 28.02.2026 of the office of

\
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District Magistrate, Baghpat, thus the total amount of royalty and mineral value
was Rs. 369072 and for violation of the license conditions, a penalty of Rs.
50000-00 under Rule 60 (2) of the Uttar Pradesh Sub-Mineral (Prevention)
Rules, 2021 was imposed. A notice was issucd for depositing the amount of Rs.
4,19,072-00, which was deposited by the licensee in the office through challan
number AKV260010727 dated 19.03.2026 with the amount marked Rs.
4,19,072-00. (Report dated 18-02-2026 annexure-14, Notice dated 28-
02-2026 annexure-15, Challan Deposite dated 19-03-2026 annexure-16)

I) On 09.03.2026, in the report dated 09.03.2026 of Regional Lekhpal (Survey),
Village NaithlaKhadar, Regional Survcy- Kanungo, Village NaithlaKhadar, Senior
Mining Officer/ Regional Enforcement Officer, Geology and Mining, Department
Regional Office, Ghaziabad, NaibTehsildar, Baghpat and Sub-Divisional
Magistrate, Baghpat, it was found that 1188 cubic meter of sub-mineral sand has
been illegally lifted and transported by the license holder outside the approved
area, in conncction with which, by office letter no. 2037 dated 12.03.2026,
royalty on illegal lifting and transportation of 1188 cubic meter of sand at the rate
of Rs. 80 per cubic meter i.e. Rs. 95040-00 and mineral value 5 times the royalty
ic. Rs. 475200-00, thus the total royalty and mineral value amount to Rs.
570240-00 and for violation of license conditions, Uttar Pradesh Under Rule 60
(2) of the Minor Minerals (Prevention) Rules, 2021, a notice was issued [or
depositing a penalty of Rs. 50000-00, thus totalingRs. 620240-00, which was
submitted by the licensee in the office through challan number AKV260013512
dated 0%.04.2026, with amount marked Rs. 620240-00. (Report dated 09-03-
2026 annexure-17, Notice dated 12-03-2026 annexure-18, Challan
Deposite dated 04-04-2026 annexure-19)

m) On 24.03.2026, in the report dated 25.03.2026 of Regional Lekhpal (Survey),
Village NaithlaKhadar, Regional Survey Kanungo, Village NaithlaKhadar, Senior
Mining Officer/ Regional Enforcement Officer, Geology and Mining, Department
Regional Office, Ghaziabad, NaibTehsildar, Baghpat, it was found that the license
holder attempted to lift and load sub-mineral sand on 06.03.2026, 08.03.2026
and 12.03.2026 at night and signs of lifting of sub-mineral from below the water
level were found at some places. In this regard, a notice was issued by the Office
of the District Magistrate, Baghpat vide letter no. 2087 dated 01.04.2026 for
depositing a total of Rs. 650000-00 under Rule 60 (2) of the Uttar Pradesh Sub-
Mineral (Prevention) Rules, 2021, amounting to Rs. 1,50,000-00 on 3 defaults
and Rs. 500000-00 under Rule 60 (4), which was submitted by the licensce in the

[
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office  through  challan  number AKV260014800, AKV260014792,
AKV260014794, AKV260014797 dated 36.04.2026, with amount marked Rs.
650000-00. (Report dated 24-03-2026 annexure-20, Notice dated
01-04-2026 annexure-21, Deposite Challan No. AKV260014800
annexure-22, Deposite Challan No AKV260014792 annexure-23,
Deposite Challan No AKV260014794 annexure-24, Deposite Challan
No AKV260014797 annexure-25)

n) During the inspection, it was found that the water level of the river had risen due
to which all the pillars of the approved mining area were found submerged.

0) At the time of inspection, no machine/ vehicle was found in the approved area for
mining or loading of sub-mineral sand.

p) Earlier, in the said area, First Information Report No. 0888 dated 19.10.2024,
Second First Information Report No. 0176 dated 06.04.2025, Third First
Information Report No. 0372 dated 29.06.2025 and Fourth First Information
Report 0097 dated 12.02.2026 have been registered by the State of Haryana
regarding illegal mining in Khata No. 1/2 of NathlaKhadar. In this regard,
correspondence has been made to the Deputy Commissioner, Sonipat (Haryana)
through office letter no. 383 dated 28.06.2025, 1007 dated 28.01.2026 and 2135
dated 13.04.2026 for providing cooperation in preventing illegal
mining/ transportation of sand and for taking action against the concerned.
(FIR dated 19-10-2024 annexure-26, FIR dated 06-04-2025 annexure-
27, FIR dated 29-06-2025 annexure-28, Latter dated 28-06-2025
annexure-29, Latter dated 28-01-2026 annexure-30 , Latter dated 13-
04-2026 annexure-31)

q In the report dated 30.03.2026 of the Sub-Divisional Magistrate, Bagpat, it was
found that the holder of the approved mining permit in village NaithlaKhadar was
found lifting sub-mineral sand from below the water level in the approved area,
hence, a notice has been issued vide office letter no. 2041 dated 15.04.2026 for
depositing a penalty of Rs. 5,00,000-00 under rule 60 (4) of the said rules for
violation of rule 42 (j) of the Uttar Pradesh Mineral (Prevention) Rules, 2021.
(Report dated 30-03-2026 annexure-32, Notice dated 15-04-2026
annexure-33)

r) As per the measurements made by the surveyor of the Regional Office of the
Geology and Mining Department, Ghaziabad, using a GPS machine and tape,

during the inspection, a total of 61,610 cubic meters of excavation was found to

N
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have been carried out in an irregular manner, to an average depth of 1.2 meters
(Report dated 15-03-2026 annexure-34)

s) arried out in an uncontrolled manner, to an average depth of 1.2 meters.

t) The environmental clearance dated 17.01.2026 mentions the planting of 1,000
trees, in accordance with which, in letter No. 1739 dated 02.04.2026 of the

Divisional Forest Officer, Forest Division, Baghpat, a deposit of 2162,650 for
1,000 trees has been collected from M/s Gauray Builders. (Forest Division,
Baghpat Latter dated 02-04-2026 annexure-35)
u) The Joint Committce obscrved that no mining activity is going on in the lcasc arca,
v) The joint committee observed that two boundary pillars were found intact, except that
four were submerged in the river/washed away and not visible.
w) Respondent No. 9 has established a weighting bridge along with the office, around 500
meters from the lease boundary.
x) In the project office site, one acoustic-type DG has been found with proper stack height,
y) Respondent No. 9 has a PTZ camera near the weighbridge, which has been found
working during inspection.
z) Respondent No. 9 has deployed two tractor-mounted water sprinkling systems at the
site office.
az) Respondent No. 9 has a first aid facility in the site office.
bb) During the discussion with local officers and others, it has been found that the river
Yamuna has shifted toward the District Panipat (State Haryana). Various village lands of
the district Baghpat (State Uttar Pradesh) have been shifted to the District Panipat (State
Haryana) due to the shifting of the course of the river Yamuna. Various meetings have
also been convened by both districts' officers on village land issues.
cc) Respondent No. 9 has not yct made an all-weather road from the site office to the main
road.
dd) Respondent No. 9 has not yet installed a solar-mediated lighting system in the site office.
ee) Respondent No. 9 has not conducted an Environmental audit so far.
ff) Respondent No.9 has submitted a six-monthly compliance report to RO, PPCB,
regularly.
gg) In view of the above, it has been observed that the Respondent No. Shas been excavating
minerals within the limit mentioned in the EC.
hh) After examining the mining area in question and matching it with the KML file prepared
as per the prescribed gcocuordinatcs. It has been found that currently, mining is going
on in the lease area only.

‘ll
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i) To continuously monitor the above mining area, a 24x7 team of person had been
deployed in Naithla khadar, as per letter number 254 dated 01-04-2026 of the sub-
Divisional Magistrate, Baghpat. (sub-Divisional Magistrate, Baghpat Latter
dated 01-04-2026 annexure-36)

40. Recommendation:

a) Itis preferable to grant a lease for more than a year for better compliance, etc.

b) It is not preferable to cut/grant a lease very close to the interstate boundary for
better execution, monitoring, and compliance

¢) To satisfactory assurance of compliance, the Local Administration may constitute
a committee, comprising officials from the Mining Department and the UPPCB
Regional Office, to monitor the strict enforcement of EC, CTO, and Mining Plan
stipulations in their entirety

d) To prevent dust emissions, the local administration and Mining Department must
ensure that mineral haulage roads are all-weather/ black-topped. Truck-mounted
water tankers may sprinkle water regularly.

¢) The respondent no.9 may develop a green belt as per the EC and CTO
conditions.

f) The respondent no.9 can upgrade/replace all boundary pillars as per the Mining
plan with Lat/ Long marking.

. Ak
2\
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Item No. 3 Court No. 1
BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 186/2026
Applicant

Kapil & Ors.
Versus

State of Uttar Pradesh & Ors. Respondent(s)

Date of hearing: 24.03.2026

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA,
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Vishal Singh, Adv. for Applicant

Respondents: Ms. Priyanka Swami, Adv.forR-1te5&7

ORDER

1 In this Original Application, the applicant has made allegation

related to rampant, unauthorized and illegal sand mining by the

Respondent No. 9-M/s Gaurav Builders. The applicant has pleaded that

the Environmental Clearance has been issued for the sand mining at Gata
No. 1/2 Village- Naithala Khadar, Tehsil Baghpat, District Baghpat, Uttar
Pradesh for the leased area of 12.45 hectare for a period of 6 months.

The plea of the applicant is that the Respondent No. 9 has started

2.
he river Yamuna at Village Naithala Khadar.

large scale illegal mining in t
Learned counsel appearing for the applicant referring to the photographs
filed as Annexure A-2 has submitted that the Respondent No. 9 is using
the pocléin machines to carry out the sand mining which is not
permissible. He has further submitted that the in-stream mining is being

done by the Respondent No. 9 and he is even changing the course of the

river. In this regard, he has referred to the photographs placed on record

as Annexure A-3. He has further submitted that the sanction quantity of

CHAIRPERSON
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sand mining as per the EC dated 17.01.2026 Annexure A-1is 1,86,750 m?

for 6 months, but the Respondent No. 9 has extracted the sanctioned sand

quantity within 15 days from starting the mining operation. Now, he is
going beyond the sanction limit and carrying of the illegal mining. He has
further submitted that the complaint dated 11.02.2026 and 23.02.2026

were made to the District Magistrate, Baghpat but till now no action has

been taken by the District Magistrate.

3. The OA raises substantial issue relating to compliance of

environmental norms.

4. Issue notice to the respondents.

5. Ms. Priyanka Swami, learned counsel accepts notice on behalf of the

Respondent No. 1 to 5 & 7 and seeks four weeks’ time to file the reply.

6. The applicant is directed to serve the remaining respondents and file

affidavit of service at least one week before the next date of hearing.

7. Counsel for the applicant is directed to supply a copy of the OA along
with all the Annexures to counsel for the State of Uttar Pradesh who has
accepted notice today within two days.

8. Having regard to the seriousness of the issue involved in the matter
we also constitute a Joint Committee comprising of the representative of
RO MoEF&CC Lucknow, representative of the Member Secretary-UPPCB
and District Magistrate-Baghpat. District Magistrate-Baghpat will act as a
nodal agency in the Joint Committee. The Joint Committee will visit the
site ascertain the extent of sand mining done by the Respondent No. 9 and
will also ascertain the compliance of the EC condition by the Respondent
No. 9 and if the violation is found the committee will suggest the remedial

and punitive action.



9. L i i
et this exercise be completed by the Joint Committee within a

period of four weeks and the report be submitted before the Tribunal
immediately thereafter,

10. The Respondent No. 2-District Magistrate, Baghpat is directed to
immediately visit the site and ascertain the extent of the sand which has
been extracted by the Respondent No. 9 and if the guantity already
extracted has exceeded the permissible limit under the EC, then he would
immediately stop the mining operation by the Respondent No. 9. The
Respondent No. 3-District Magistrate will ensure that no illegal mining is
done by the Respondent No. 9. The District Magistrate will submit a

separate action taken report within four weeks.

11. List on 06.05.2026.
Prakash Shrivastava, CcP

Dr. A. Senthil Vel, EM

Dr. Afroz Ahmad, EM

March 24, 2026
Original Application No. 186/2026
P
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Do 1712026

Subject:

Sir'Madam.

File No,: 9988-0284
Government of India

Ministry of Envivonment. Forest and € limate Change f'(
(Issued by the State Environment Impact Assessment Authority(SEIAA), - VN 7
UTTAR PRADESI) A

*kk

SHRIRANV SINGH

M'S GAURAY BUILDERS, VILLAGE BADARKHA. BAGHAPAT, VILLAGE BADARKHA .
BAGHPAT. UTTAR PRADESII, 250611
zauravbuilderd69@gmail.com

Grant of prior Environmental Clearance (EC) 10 the proposed Mining Project under the provisions of
LIA Novification 2006-regarding Naithala Khadar Sand Mining for mining of Ordinary Sand
{rom the Bed of River Yamuna, a1 Gata No.- |2 Village- Naithala Khadar, Tehsil-
Baghpat, Dist.- Baghpat (U.P)., (Leased Area- 12.45 ha.).

This #s in reference 1o your application submitted to SEIAA vide proposal number
SIA/UP/MIN/5294962025 dated 25742025 for grant of prior Environmental Clearance (EC) to the
project under the provision of the E1A Notification 2006-and as amended thereof.

2 The purticulars of the proposal arc as below :

(i) EC Identification No. EC25B010TUPS41268 TN
(ii) File No. 9958-9255
(iii) Clearance Type Fresh EC
(iv) Category B
(v) Project/Activity Included Schedule No. 1(2) Mining of mincrals
— NAITHALA KHADAR SAND NN
(vii) Name of Project PROJECT MEHNG
(viii) Location of Prefect (District, State) BAGHPAT, UTTAR PRADESH
(ix) Issving Authority SEIAA
(2) Applicability of General Conditions No

3 In view of the particulars given in the Para | above, the project proposal interalia ncluding Form-2(Pant
A.Band CV EIA & EMP Reports were submitted to the SEAC for appraisal under the provision of EIA
notfication 2006 and its subsequent amendments.

4. The above-mentioned proposal has been considered by SEAC in its meeting held on 12-11-2025. The
nunutes of the meeting and all the project documents are available on PARIVESH pontal which can be
SIWUPMIN'S29496/2025
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l:;.l;;lih“;l:;-\‘u}\ ESH portal by seanming the QR ¢ ode abose

AR m‘hm:‘l-.l l\llu be mmgd along with production capacity and the briet on the salient teatures of
during SEAC metin .“ “ the project I?l'l‘l"t'.ﬂcnl i Form 1 (Part A and By in the reports and as presented

~_ The SEAC in i L d.r.L annexed (o lh:s EC as Annexure (2)

and C). I \-l:\“; :{tullng‘ h_cld. ul'l I‘..:I"I-‘Z’UZ‘S based on information submitted viz: Form | (Part A, B

deliberations oul all tp':n \:‘ &.,L!.m.-mhm(m? Pll!\'ldcdl by the project proponent and affer detailed

Brojoct "“‘l‘vncn‘l ) ““‘ ““‘T :fP‘-ﬂT ‘“.Ill p.ubhg hearing issues and compliance thereto furnished by the

A Notifest ] "-“ mmended the proposal for -gmmr of Eavironment Clearance under the provision of

Notfication. 2006 and as amended thereot subject to stipulation of Specific and Standard E(

condiions as given in Annexure (1).

The SE1AA in its meeting held on 22-12-2025 has examined the proposal in accordance with the
provisions contained in the Environment Impact Assessment (EIA) Notification, 2006 & further
.llj.h.'lnhnum\ thereto and based on the recommendations of the SEIAA hereby accords Environment
{lcarance for the instant proposal RAJIV SINGH under the provisions of EIA Notification, 2006 and as
amended thereof subject to comphance of the Specific conditions as given in Annexure (1)

8 lhe SEIAA reserves the right to stipulate additional conditions, if found necessary.

% The Environmental Clearance to the aforementioned project is under provisions of EIA Noufication,
2006. Tt does not tantamount to approvals/consent/permissions etc. required to be abtained under any other
ActRule regulation. The Project Proponent is under obligation to obtain approvals /clearances under any
other Acts’ Regulations or Statutes, as applicable, to the project.

10. The PP is under obligation to implement commitments made in the Environment Management Plan.
which forms part of this EC.

1 1. General Instructions:

a) The project proponent shall prominently advertise it at least in two local newspapers of the District or
State. of which one shall be in the vernacular language within seven days indicating that the project has
been accorded environment clearance and the details of SEIAA website where it is displayed.

b) The copies of the environmental clearance shall be submitted by the project proponents to the Heads of
local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of the Government who
in turn must display the same for 30 days from the date of receipt.

¢) The project proponent shall have a well laid down environmental policy duly approved by the Board of
Directors (in case of Company) or competent authority, duly prescribing standard operating procedures to
have proper checks and balances and to bring into focus any infringements/deviation/violation of the
environmental / forest / wildlife norms / conditions.

d) Action plan for implementing EMP and environmental conditions along with responsibility matrix of the
project proponent (during construction phase) and authorized entily mandated with compliance of
conditions (during operational phase) shall be prepared. The year wise funds earmarked for environmental
protection measures shall be kept in scparate account and not to be diverted for any other purpose. Six
monthly progress of implementation of action plan shall be reported to the Ministry/Regional Office along
with the Six-Monthly Compliance Report.

¢) Concealing factual data or submission of false/fabricated data may result in revocation of this
cnvironmental clearance and attract action under the provisions of Environment (Protection) Act, 1986.

1)’ The project proponent shall also ensure that the proposed site is not a part of any no-development zone as
required/prescribed identified under law. In case of violation, this permission shall automatically deem to
be cancelled. Also, in the event of any dispute on ownership or land use of the proposed site, this clearance
<hall automatically deem to be cancelled, _ . -
2) Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a period ot 30
days as prescribed under Section 16 of the National Green Tribunal Act, 2010.
i) The SEIAA reserves the right 1o revoke the environmental clearance, if conditions stipulated are not

Dt i
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. Us ssues with the approval of the Competent Authority

Spacitic T4 4 onditions for (Mining OF Minerals)

1. Environmental Attributes

\ S.No EC Conditions

1 1

| | Mining Department District Administration shall ensure that Lol confirms 1o the approved DSE

from the Forest Department for planting and mamiaining 13,000 trees 1o

fulfill the planiation

requirement of 1,000 plants per hectare of the lease area. The cummitice instructed that an

1 2 The project proponent las submitted a proposal dated 280572025 10 the DFO requesting cstimate
!

|

1

1 cost estimate should be obtained from the Forest Department as per rules, and the proponent must
submit n undertaking to the committee confinming their commilmcat to provide the specified
amount 1o the Forest Departinent in compliance with TOR No. 12 related to plan

pecessary actions must be completed before commiencing any mining actvaties.

3. 1t shall be the responsibility of the Project Propenent 10 duly and promptly inform

District Authorities regarding directions and conditions, 1ssucd by SEIAA/SEAC.

4. The environmental clearunee (EC) shall be co-terminus with the validity per

lease mentioned in the Letter of Intent (Lol) or the current approved mine plan, whichever expires

e e ——

carlicr. Afier this period. the EC will automatically become aull and void.

reputed institutions as mandaied by the National Green Tribunal (NGT)-

cach mining scason.

must be obtained before commencing mining.

manual or semi-mechanized.

linpact Assessment Authority (SEIAA).

and maintained for at least five years.

| planting scason-

environmental compliance reports submitted to the competent authority.

r——

SIAUP MIN/529496/2025

5. The maximum quantity of material 10 be extracted shall be the lesser of
amount specified by the replenishment study. The District Administra
Geology and Mining will ensure compliance, including conducting replenishment

6. Mining shall be carried oul by semi-mechanized open-cast riverbed m
the approved Mining Plan without extending below the water level. Excavanons
within approved zones and depths. Visible markers indicating the mandatory safety strip elong the
1.1 riverbank and the lowest permissible excavation level above water shall be installed at the start of

§. Groundwater abstraction via borewells is prohibited without peior written pe
competent groundwater authority, complying with environmental and hydrological nors.
9. Mining within the stream channel is prohibited as per Sustainable Sand Mining Management
Guidelines (SSMMG) 2016. Heavy machinery, drilling, or blasting is not all

10. An annugl Environmental Audit must be conducted and submitted 10

{ the Lol-mention of the
tion and Directorate of
studies yearly by

ethods stactly followmg
must remain drv.

7. Required No Objection Certificates (NOCs) from the Irrigation Department of relevant suthority

lowed: mining should be

12. The Miyawaki method should be explored usiog native plant specics in consultation
Forest Depariment. Full details related to plan of plantation to be submitied . The survival rate shall
meet the Uttar Pradesh Forest Department standards, with any shortfall replenished in the same

tation. All
the concerned

od of the mining

rmission from the

ot
i .lll ins of

snnevore 1

accurale |

the State Environmental

11. The project proponeat shall prepare and implement a plantation and afforestation plan, planting
a minimum of 1,00plants per heetare of lease arca on government of community lands within a 5
km radius. The plan shall be approved by the Forest Department or District Plantation Comities

with the

‘ 13. Annual survival audits, supported by geo-tagged photographs, shall be included mm six-monthly

———
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14 Solar highting shall be nstalled in the project area to minimize electriaaty consumption
15 Six-monthly compliance reports shall include periodically taken site photographs

\ 16. Inthgenous local plant species, as advised by the local Forest Officer or eapert agencics, should

’ be prioritized tor plantation

\ 17, The link road from the quarry site 1o the mam road shall be constructed as an all-weather,

‘ blacktopped road and maintained by the project proponent.

I! 18 Corporate Social Responsibility (CSR) 1o be prepared as per the MoEF guidelines and
\ present 1t at the time of EIA presentation. At least 2% of the project cost should be
carmarked towards Corporate Environment Responsibility (CER).

| 19, Velicular enussions shall be controlled and regularly monitored, with suitable mamtenance
‘ easutes for vehicles involved in quarry aperations and transpertation

30, Rasawater harvesting possibilities shall be explored willin the project preriises !
\ 21, Agieciments of conscnts must be sccured between the project proporient and compsient
‘ suthoritics or landowners for haulage roads from lease sites 10 link roads.

3 Modem technologies such as water sprinklers or tankers must be employed to mitigate dust at
[ source pownts in lease areas and havlage ronds during operations.
\ 1\ 33 Plantation plans specifying species, number of plants. and greenbelt development reporis shall

e ———

be submitied to concerned depariments. Species selection should consider poliution removal
clTectiveness, and mortality replacements mist be ensured

23, Water requirements, sources, and penmiissions. of apreements with water supplying authonties
shall be submitted.

25, A hydrological study shall be submutted 1o demonsirate that mining quantitics % ill not adversely
affect the river's Hydrogeological regime of the River.

26. Envi atal management shall align with {he covironmental status and impact assessment of
the project

27, Transportation of miner2ls shall be restricted during school opening and closmg times 10 easure
safety.

2%, Pav ed. matorable haul reads shall be maintained by the project propanenl.

29, An Emvironmental Management Cell with qualified personnel, reporting (o scior management,
<hall be established.

30, Loading vehicle capacity shall comply with government and Transport Dzpartment noms.

31. Two toilets and hand pumps shall be provided ot the minmg stte.

32. Mining should be donc by Har scalping methods extraction (typically 03 06 mor 1 -2 fi)
3> per sustawmable sand mining management guidelines 2016.

33. If the EC was granicd based on incorect information sbout mine distances or cluster status, the
EC shall be revoked.

34, The Minsuy of Environment, Forest and Climate Change (MoEF&CC), SEIAA, or other
competent authoritics may modify or add conditions in the interest of environmental protection.

35, Mining shall restrict activities within 4 minimum of 50 meters or 10% of the river width from
the niverbank.

36. Appeals against this EC shall lie with the National Green Tribunal within 30 days as per law

37, All issues mised during the Public Hearing must be fully complied with as per. nefms,
documented in sox-monthly compliance reports.

38, Any damage to haulage foads duc 10 mining must be promptly repaired and maimaned,
ensuring safety and convenience for all compeling users.

! 1. The project propenent shall comply all orders/directions/guidelines'OM of the Hon'ble Supreme
l L Cout. Hon'ble National Green Tribunal (NGT), Hon'ble High Cour, Goxt of India and Got of

SIA.-’LPMIN.’SZNMUZ’S Page 4 of 14
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S \o EC Conditions |
| ISS=TE . e {
(e . tke concetned
' UP. The projeet pugum'ul shall obtain all the necessary permissions aprwul» from the conceff

“ Govi. Departments Authoritics/Organizations .
ent made by the project |

| 3 Digections'suggestions given during public hearing and commitm
proponent on these <hould be strctly complied with. )
\ 3. DSR formulation is done by & sub-commflec formed at District level and representative of Fores!
! Department 15 3 member in this sub-commitice, so it 15 expected that they
distance of forest area from the mining Jease as well as distance of protected area from the mining

( lease. Hence. a certificate signed by an officer not below the rank of AC F shall be submitied before
signing lease deed that no forest land is involved in mining or as 2 route for mineral lransportation
and does not lic with-in any Protected arca, National Park, Sanctuary and ESZ. If forest land 5
involved the project proponent shall obtam forest clearance and permission of Central and State
Government as per the provisions of Van Sunrakshan evam Samvardhan Adhiniyam 223 aad
<ubmil before the start of work.

4 The mining lease holders shall ensure 1o comply with minc reclamation plan as submiticd

5. Stream will not be diverted to form inactive channel for mining.

6. Project Proponent should submit action plan for camying oul plantation at least @ 1.000 plants
ha of leasc arca. Also, the coordinates of area carmarked for plantation should be clearly spelt out
Survival of plants should be as per GoUP norms.

7 Plantation of saplings shall be carned out in carmarked arca as part of tree plantation campaign
[k Ped Ma Ke Naam™ and the details of the same shall be uploaded in the Meri LiFE Penal (
s Cmenlife nicin) as per OM no. F No1A3-22/3/2024-1A 11 (E-241594) dated 2407.2024.

§. Survival of plants should not be less than the survival rate nouficd by Ut Pradesh Forest
Department otherwise it will be treated as violation of EC condition.

9. The project proponent shall ensure that water bodics do not get polluted due t© mining aclivity.
Water conservation, ground watee recharging chall be undertaken as part of CER activities.

10. Department of Geology and Mincs. Government of Uttar Pradesh and/or concemsed district
admiinistration, before releasing the sceunty deposit 1o Project Proponent will ensure that Project
Proponent has fully complied with the EC conditions. Non-compliance, if any, should be reported to
UPSPCB for appropriate legal action and recovery of compensation.

11. The project proponent shall install rooftop solar plant in one school in the vicinity of project
area and construct wilets especially in girls® school as part of CER activity.

12. Since large number of mining projects are ongoing as well as new mining leases are coming up
in the district, CAAQMS shall be installcd in consuhation with UPPCB.

13. Project Proponent shall submit the Six-monthly Compliance on the Eavironment Clearance
condition prescribed in the Prior Environment Clearance Jetier as per MoEF&CC OM F.no- [AS-
22:01/2022-1A-111 (E-172624) Dated 14-06-2022.

14. In case of violation of any EC conditions, this EC is liable to be cancelled bused on
reportrecommendation of DM/ARO/UPPCB.

examine the 1ssue of

Standard EC Conditions for {Miniag of mincrals)

1. Statutory Compliance

S. Noe EC Conditions

le. State Wmi conmued shall ensure that mining operation shall not be commenced till the
entire compensation levied, if any, for illegal mining paid by the Project Proponeat through their

1.1 respective Department of Mining & Geology in strict compliance of Judgment of Hon'ble Supreme
Court dated 2nd August, 2017 in Writ Petilion (Civil) No. 114 of 2014 in matier of Common Cause
versus Union of India & Ors.

SIAUPMIN/S29496/2025
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FC Conditlons

This Envitenmental Clearance (EC) as subject to orders’ judgment of Honble Supreme Court of
. 12 Tadia. Honble Wigh Court, Honble NGT and any other Court of Law, Common Cause Conditions a4
may be applicable. [

\
| ‘
|

The Project Proponent shall follow the mitigation measures provided in MoEFCCs Office |
i3 Memorandum No. Z-11013/572014-TA11 (M), dated 29th October, 2014, titled “Impact of mining |

activitics on Habitations-lssues related 1o the mining Projects wherein Habitations and villages are '
the part of mine lease areas or Habitations and villages are surrounded by the minc lease area ™

A

A copy of FC letter will be marked to concemned Panchayat / local NGO etc. if any, from whom |
suggestion / representatien has been receved while processing the proposal

-
i

The Project Authorities should widely advatise about the grant of this EC letier by printing the

same in ot least two local newspapers, onc of which shall be in vernacular language of the

concerned arca. The advertisement shall be done within 7 days of the issuc of the clearance letres
15 mentioning that the instant project has been accorded EC and copy of the EC letter 1s available wih
the State Pollution Control Board Commitice and web site of the Ministcy of Environment, Forest
and Climate Change (www.parivesh.nic.in) A copy of the advertisement may be forwarded 1o the
concerned MoEFCC Regional Office for compliance and record

The Project proponent complies with all the statwtory requirements and judgment of Hon’ble
Supreme Court dated 2nd August, 2017 in Writ Pention (Civil) No. 114 of 2014 in matter of
Common Cause versus Union of India &0rs before commencing the mining operations.

L7 State Pollution Control Board Committee shall be responsible for display of this EC letter at its
: Regional office, District Industries Centre and Collector's office’ Tehsildar's Offiee for 30 days

The Project Proponent shall inform the MoEF&CC for any change in ownership of the mining
8 lease. In casce there is any change in ownership or mining Jease 1s transferred. PP needs to apply for

transfer of EC as per provisions of the para 11 of E1A Natification, 2006 as amended from tme 1o
time.

S.No EC Conditions

The Project Propenent shall carryout plantation/ afforestation in backfilled and reclaimed area of
mining leasc, around water body, along the roadsides, in community areas etc. by planting the
native species in consultation with the State Forest Department Agriculure Department’ Rural
development depariment’ Tribal Welfare Department’ Gram Panchayat such that only those species
be selected which are of use 10 the local people. The CPCB guidelines in this respect shall also be
adhered. The density of the trees should be around 2500 saplings per Hectare. Adequate budgetary
provision shall be made for protection and care of trees.

The Project Proponent shall make secessary alternative armangements for livestock feed by
developing grazing land with a view_to compensate those areas which are coming within the mine
22 lease. The development of such grazing land shall be done in consultation with the Stute

Government. In this regard. Project Proponent should essentially implement the directions of the
Hon'ble Supreme Count with regard to acquisition of grazing land. The sparse trees on such grazing
ground, which provide mid-day shelter from the scorching sun, should be scrupuleusly guarded

SIAUPIMIN/S29496/2025 Page 6 of 14
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‘ _!L protected aganst felling and plantation of such trees should be promoted
L —

Y Air Quality Monitoring And Presersation

5. No EC Conditions

The Project Proponent shall install a minimum of 3 (three) online Ambient Air Quality Monitonng
Stations with 1 (one) wm upwind and 2 (mwo) i downwind direction based on long term
climatological data about wind direction such that an angle of 120° is made between the monitoring
locations to menitor eritical parameters. relevant for mining eperations, of air pollution viz. PMIE.
X PM2.5, NO2, €O and S0O2 cte. as per the methodology mentioned in NAAQS Nutification No B- |
o 29016720:90PCL, dated 18.11.2009 covering the aspects of transportation and use of heavy
| machinery in the impact zone. The ambicnt air quality shall also be monitored at prominent places
| like office building, canteen etc. as per the site condition 1o ascertain the exposure characteristics at

specific places The above data shall be digitally displayed within 03 months in front of the maia
: Gate of the mme site.

|
| 1

Effective safeguard measures for prevention of dust gencration and subsequent suppression (like
regulur water sprinkling. wetalled road construction ete.) shall be carried out in arcas prone 1o i
pollution wherein high levels of PMID and PM2.5 are cvident such as haul road. loading and
32 unloading point and transfer points. The Fugitive dust emissions from all sources shall be rcgl:llsrl}'
- controlled by installation of required equipments’ machineries and preventive mantenance. Use of
suitable water-soluble chemical dust suppressing agents may be explored for better effectivencss of

dust comtrol system. It shall be ensured that air pollution level conform to the standards prescribed
by the MoEFCC/ Central Pollution Control Board,

4. Water Quality Monitoring And Preservation

S.No EC Conditions

Indusirial waste water (workshop and waste water from the mine) should be properly collected and
al treated so as to conform 1o the notificd standards preseribed from time to time. The standards shall
d be prescribed through Consent to Operate (CTO) issued by concemed State Pollwion Control Beard
{SPCB). The workshop effluent shall be treated after s initial passage through Oil and grease tap.

Project Proponent shall regularly moniter and maintain records w.r.t. ground water level and quality
in and around the mine lcase by establishing a network of existing wells as well as new piczo-meter
installations during thc mining operation in consultation with Central Ground Water Autharity/
= Staie Ground Water Department. The Report on changes in Ground water level and quality shall be
submitted on six-monthly basis 1o the Regional Office of the Ministry, CGWA and State
Groundwater Department / State Pollution Control Board.

Project Proponent shall plan, develop and implement rainwater harvesting measures on long term
basis Lo augment ground waler resources in the area in consultation with Central Ground Water
3 Board/ State Groundwater Department. A report on amount of water recharged needs to be
submitted to Regional Office MoEFCC annually.

o In case, immediate mining scheme envisages intersection of ground water table, then Environmental
. Clearance shall become operational only after receiving formal clearance from CGWA. In case,

SIA/UP/MIN/529496/2025 Page 7 cl 14
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:mlng Uperation mvelves imtersection o ground water table ot a Jater stage, then PP shall ensure |
nat paor approval from CGWA ¢ ’
l paer approval from CGWA and Mot FCC 4 1 place before such mining operations The

permis) el
permssion for antemsection of ground water able shall essentrally be based on detaided hydeo
peologeal study o the area

4

Qualiy of ‘an_"d water generated from mining operations which melude Chemical Oxyger
Demand (COD) in e tun-off, acid mine drainage and metal contamnation in_runoff shall be
monitored along with Total Suspended Solids (TDS). Dissolved Oxygen (D0), ph and Towl

Suspended Solids (TSS). The monitored data shall be uploaded on the website of the company a5 |

{ wellos dhsplayed at the project site in public domain, on a display board, at a suitable location near

the main gate of the Company. The cireular No. J- 20012°1/2606-1A.11 (M) dated 27.05 2009 1ssued

'l by Muistry of Environment, Forest and € limate Change may also be referred in this regard

\ The Project Proponent shail undertake regular monitoring of natural water course/ water resources

springs and perennial nallahs existing’ lowng in and around the mine lease including upstream and
downstream. Sufficient number of gullics shall be provided at appropriate places within the fease
for inanagement of water. The parameters to be monttoted shall include their water quality VIS-AVIS
suttability for usage as per CPCB criteria and Mlow rate. 1t shall be cnsured that no obstruction and
or alteration be made 1o water bodies during mining operations without justification and prior
approval of MoEFCC. The monitoring of water courses’ bodies existing 1a lease arca shall be
carmed out four times in 2 year viz. pre- monsoon (April May), monscon (August), post-moasoun
{November) and winter (Jansary) and the record of monitored data may be sent regularly o
Ministy of Environment, Forest and Climate Change and its Regional Office, Central Ground
Water Authority and Regional Director, Central Ground Water Board, State Pollution Control

Board and Central Pollution Control Board. Cleady showing the trend analysis on six-monthly
basis.

4.7

The water balance/water auditing shall be carried out and measurc for reducing the consumption of

water shall be taken up and reported 1o the Regional Office of the MoEF&CC and State Poliution
Control Board/Committee.

5. Noise And Vibration Monitoring And Prevention

§. Ne

EC Conditions

51

The illumination and sound at night at project sitcs disturb the villages in respect of both human and
animal population. Consequent sleeping disorders and stress may affect the health in the villages
Jocated close to mining operations. Habitations have a right for darkness and minimal noise levels at
night. PPs must ensurc that the biological clock of the villages is not disturbed; by orienting the
foodlights’ masks away from the villagers and keeping the noise levels well within the prescribed
limits for day /night hours.

52

The Project Proponent shall take measures for control of noise levels below 85 dBA in the work
eovironment. The workers engaged in operations of HEMM, etc. should be provided with car plugs
/muffs. All personnel including laborers working in dusty areas shall be provided with protective
respiratory devices slong with adequate training, swareness and information on safety and health
aspects. The PP shall be beld responsible in case it has been found that workers' personals’ laborers
are working without personal protective equipment.

£3

The peak particle velocity at 500m distance or within the ncorest habitation, whichever is closer

SIAUPMIN/G2496/2025
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\ | shall be momtored periedically as per appheable DGMS guidelimnes

FC Conditions
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. Mining Plan

B ———

LIL 5o No \

EC Conditions

|

‘ 3 ——" ! excavation
The Project Proponent shall adhere to approved mining plan. infer alia, including, totai cxcavalid
(quantum of mineral, waste, over burden, inter burden and top soil ctc. ), mimng technology _.]r,?.:..c
arca; scope of working { rmethod of mining, overburden & dump management, (. B& dump minming.

wmineral transportation mode, uliimate depth of mining. coneurrent reclamation and seclamation 2
mine closure: land-

wse of the mune lease arca at various stages of mining «cheme as well as at the
end-of-life; ete.)

‘. 6.l

1l l
| - !
o

a |
L 1

The land-use of the mine lease arca at various stages ol M ining scheme as well as at the end-of-life

chall be governed as per the approved Mining Plan. The excavation vis--vis backfilling mn the minc
jease area and corresponding aiTorestation to be raised i the reclaimed area shall be governed as
per approved mining plan. PP shall ensure the monttoring and management of rehabilitated areas
until the vegetation becomes self-sustaining. The complisnce status shail be submitted half-yearly 10
the MoEFCC and s concemed Regional Office.

7, Loand Reclamation

S. e \

EC Conditions

71

The slope of dumps shall be vegetated in scientific manner with suitable native specics to maintain
the slope stability, prevent erosion and surface yun off. The sclection of local specics regulates local
chimatic parameters and help in adaptation of plant species to the microclimate. The gullies formed
on slopes should be adequatcly taken care of as it impacts the overall stability of dumps. The dump
imass should be consolidated with the help of dozer/ compactors. thercby ensuring proper filling/

leveling of dump mass. In critical arcas. use of geo textiles/ geo-membranes / clay lincrs / Bentonite
cte. shall be undentaken for stabilization of the dump.

~
[

The Overburden (O B, waste and topsoil gencrated during the mining operations shall be stacked
at carmarked OB dump sie(s) only and it should not be kept active for a long period of time. The
physical parameters of the OB / waste dumps / topsoil dump like height, width and angle of slope

shall be governed as per the approved Mining Plan and the guidclines/circulars issued by D.G.M.S.
The topscil shall be used for land reclamation and plantation.

Catch drains. sctiling tanks and siltation ponds of appropriate size shall be construcied around the
mine working, mineral yards and Top Soil/OB/Waste dumps to prevent run off of water and flow of
sediments directly ito the water bodies (Nallah/ River/ Pond ctc.). The collected water should be
utilized for watering the mine area, roads, green belt development, plantation ete. The drains’

sedimentation sumps efc. shall be de-silted regularly, particularly after monsoon season, and
maintained properly.

74

L.

Check dams of appropriate size, gradient and length shall be constructed around mune pit and OB
dumps 1o prevent storm run-off and sediment flow into adjoining water bodies. A safety margin of
$0% shall be kept for designing of sump structures over and above peak rainfall (based on 50 years
data) and maximum discharge in the mine and its adjoining area which shall also help in prov iding

SINUPMIN/G29496/2025
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transportation. PP shall take necessary measures to avoid generation of fugitive dust emissions

No Transportation of the mincrals shall be allowed w case of roads passing through villages

habitations. In such cases, PP shall construct a “bypass” road for the purpose of transportation of the
minerals leaving an adequate pap (say at least 200 meters) so that the adverse impact of sound end
dust along with chances of accidents could be mitigated. All costs resulting from widenmg and
strengthening of existing public road network shall be borne by the PP in consultaticn with nodal
State Govt. Department. Transportation of mincrals through road movement in case of existing
village/ rural roads shall be allowed in consultation with nodal State Govt, Department only after
required strengthening such tha the carrying capacity of roads is increased 1o handle the traffic
Joad. The poliution duc to transportation load on the environment will be cffectively controlled and
water sprinkling will also be done regularly. Vehicular emissions shall be kept under control and
tegularly monitored. Project should obtain Pollution Under Control {PUC) centificate for all the
vehicles from authorized pollution testing centers. [IFapplicable in casc of road transport).

-

N \y FC Conditlons
-y e 1 material 1]
adequate retention time period thereby allowing proper setthingg of sediments St
| sedimemtation Pits sumps shall be constructed a1 the cormers of the garland drams
| S : — )
S, Tramsportation
‘ S\ T. EC Conditions o
1 ———— e ———————
| cater sprinkling
[ ‘The Main haulage road within the mine lease should be provided with @ permancnt waicr sp s |
| \ arrangement for dust suppression. Other roads within the mine lease should be wetted 'L‘g:"hnl *.I . ‘
| tanker-mounted water sprinkfing system. The other arcas of dust gencration ke uu&h‘-ﬂ':: I'U_.h,:
81 \. material transfer points. material yards ete. should mvanably h" provided with {h.-s[ sl"&.fb::‘.'
| arrangenients. The air pollwion contral equipments hike bag filiers. vacuum suction loods, >
1 " fogging system ete. shall be mstalled a1 Crushers, belt-conveyors and othier arcas pronie 1o @it
Ii pollution. The bt conveyor should be fully covered 1o avoid generation of dust while

9. Green Belt

S.No

EC Cenditions

9.1

L

The Project Proponent shall develop greenbelt in 7.5m wide safety zone all along the mine lease
boundary as per the guidelines of CPCB in order to arrest pollution emanating from mining
operations within the lease. The whole Green belt shall be developed within first § years starting
from windward side of the acuve mining arca. The development of greenbelt shall be governed as
per the EC granted by the Ministry irrespective of the stipulation made in approved mine plan.

S.No

10. Public Hearing And Human Health Issues

EC Conditions ]

-

Project Proponent shall make provision for the housing for workers/labors or shall construct labor
camps within‘oulside (company owned land) with necessary basic infrastructure/ facilities like fuel
tor cooking, mobile toilets, mobile STP, safe drinking water, medical health care, créche for kids
¢lc. The housing may be provided in the form of temporary structures which can be removed after
the completion of the project related infrastructure. The domestic waste water should be treated with
STP 1n order to avoid contamination of underground water.

SIVUPMIN/SZ3496/2025
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1 Miscclancous

. ) ]
R T L Conditions
‘ - e
| o wynaeal L€ !
‘ Any appeal apmimst this enviomneird fearance shall T wain & “ emm— T W s
¥ <o yiop 16 of the Natom
| 1l | preferred, witlun a petied of 30 days a5 presenibed under Section 1
\ | A 2010 e
t - “ ] e financial closurs
rhing date of fisaoci
| The Project Authorities should iterm 1o the Repional Office reyarding d tand
nl

o
datc of staft o
l and final approval of the project by the concetned authonties and the

| development work
\

e —

anrr 0% .j'.
) e comphanee 08 &
. The concumed Regronal Office of the MoEF&UL ohall randumly moni )

. ¢ an to the MoEF&C C
113 stipulated conditions. The projest authorities should extend full ceaperatin 10
| officerts) by fumishing the equisite data wformation / momtonag reports i
: ____'___'___.—-——"'-'
-1 ] . woth the direction |
i pursusnt to Mimstiys O.M No 22-34 2008-1A 111 duted 16.01.2020 to comply with the : 5 3
| ' I i i 10 11472014 in the matter Common |
| made by Honble Suprems Court on 8012020 m WP (Ciwl) No 11 1<
14

) i 4 onerations, undertaks

| Carse vs Union of Lidia. the miming lsase holder shall after ccasing mining opefas = ning |
; . i ; y prher mIning

1 reprassing the minng area and any other area which may have been disturbed due 1o i

- ’ ) aete |

| sctities and restose the land to & condition which s fit for growth of foddsr, fora, o

The T'roject Proponent shall prepare digital map (land use & Jand cover) of 1he catire lcase 2rca

s \ ance in five yeass purpose of meuitoring land usc pattem and submit a report 0 cancemed Regional
| Office of the MoEF&CC.

i
1 Concealing factual data failure to comply with any or submission of false/ fabricated data and of the
1o i conditions mecationed sbove pay result in withdrawal of this clearance and attract action under the
\ ‘ provistons of Enviconment {Protection) Act, 1986.
‘ 1

\: The Ministry or any other competent authonty may alter/modify the above conditions or stipulate
’ any further condition in the interest of environmen! prolection.
|

! The above conditions will be enforced inter-alia, undzr the provisions of the Water (Prevention &
Control of Pollution) Act. 1974, the Air (Prevention & Conuol of Pollution) Act, 1981, the

L8 Environment {Protection) Act. 1986 and the Public Liability Insurance Act, 1991 along with their
amendments and rules made there under and also any other orders passed by the Hon'ble Supreme
Court of IndizHigh Court and any ether Court of Law relating 1o the subject nuatter.

The Project Proponent shall submit six monthly compliance reports on the status of the
119

\ implementation of the stipulated environmental safeguards to the MOEFCC & its concerned
\ Regional Office, Central Pollution Control Board and State Pollution Control Board.

A separate *Environmental Management Cell” with suitable qualified manpower should be set-up
1o under the control of a Scnior Executive. The Senior Exceutive shall directly report 1o Head of the

Organization. Adequate number of qualified Environmental Scientists and Mining Engineets shall
, l be appointed and submit a report to RO, MoEF&CC.

12, Corporate Environment Responsibility (Cer)

SINU?MlN'S?B-%Q&?OZS Page 110134



A\_ 4 -l kU Conditions

~ | The Propeet Propuscat shall submit the time- bound action plan to the concerned regions| off)
of the Ministry withm 6 months trom the date of (ssuance of environmental clearance for
..' o | undertaking the sctnottes commied durmy public consultation by the project preponent and »
| discussed by the EAL, w1 werms of the provisions of the MoEF&CC Office Memorandum
\ No22-652017-1A1 dated 30 September, 2020 The action plan shall be impletnented within
\ thiee years of commencement of the project

—

SINVUPMIN'G29496/2025
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A presentat.on was made by \he project proponent along with

Anrn‘l;_liu"‘,_z

1/s P
vheit consulant /s Fid

envito Private Limited to SEAC on 12-11-2025.

Project Details Informed by the Project Proponent and their ConsUlia™ CosManl 1 wing detais
The project propanent, through the documents and presentation B3V

about their project -

|

The environmantal clearance is sought

. mining of
for Nathala Khadar sand MIniOg fgr mmning

. : {a Khadar,
Crdinary Sand from the Bed of River Yamuna, at Gata No.- 1/2 Village Naithd

»

Tehsii- Baghpat, Dist.- Baghpat (U P]., (Leased Area: 1245ha.).
' = ter NO.
s The Terms of Peference in the matter were issued by SEIAn, UP vide LET

T02480107UP5763578N dated 09/11/2024 i he project
“he Public Hearing was organized on 27/02/2025. Final E1A repart submitted BY (1EF

proponent on 25/04/2025.

4 Salient features of the project as submitted by the praject proponent

Oaline proposal Ne -
| File No. allotted by SEIAA, UP

project proponent ET———

TGIAJUP/MIN/529496/2025 —_

‘geas9:s 1

| Name of Proponent
‘

prop- Rajiv Singh

Full correspondence address of
_proponent and mobile ne.

M/s Gaurav Builders 1
4
Village Badarkha, Baghpat, Uttar pradash .

_______’____—J

| Name of Project TNaithala Khadar Sand Mining Prong__A
Project location (Plot/ Khasta /Gata No.) | Khasta No-1/2 I

| Name of Village | Naithala Khadar —
Tensi | Baghpat
Distnet | Baghpat

| Name of Minar Mineral | sand

Banmoned lease Area (inHa.) l, 1245

| Max.& Min mRL within lease area | 241mRL & 233mRL

[ Pillar Caordinates {Verified by DMO) Tpillars | Latitude Longitude

T A |29°001061"N [77°1149.29°E |
B | 28'59'5551"N | 77'1154.23°E
C | 28'59'47.66"N | 77°120438°E
D | 28'S9'44.99°N | 7T11'57S4E

Total Geological Reserves 13,51,000m3
Total Minable Reserves 1 2,10,600 m3
| Total Proposed Production B |
[ Proposed Production / year 11,86,750 m3 for six months ‘;
I"Sanctioned Period of Mine lease | 6 Months |
Plo. of workers 135 |
Type of Land | Govt. Land (River Bed) Yamuna 1
Ultimate depth of mining 13 |
Nearest metalled road fromsite | NH 3348 i
['Water Requirement | |Particutars ko | \
“ [ Domestic &drinking | 088 |
| Dust Suppression [6.0 A \
B l | plantation 120 |
SIVUPMAIN'SZ495/2025
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I { Total
Name of QCt Accredited Consultant witn | HI.II"G‘!‘U u)ﬂwa'l!.’llm'lul |
¢ ) ¢ an
QCINO and period of validity | Ground Hoor, Shyam Residency, near Ka 'rp] )
- ¢ Faina,
| jwellers, RPS More, Bailey Road, Danagut

\

Bihar
P / he
| acl Accreditation No. NARET/EIA/24 27{mA 03
) o | Valig til: 11/09/2027 e
{ Any 'lll‘i',dl:un pendmg against the l,:=0|ecl No
\or or land in any coun 1

| Details of 500 m Cluster Map & certificate Vi Letter No. 395/ khui-ba/2024-25, 0n Dated
155ued by Mining Oficer

27/07/2024 e
,Detavs of Lease Areain approved DSR | P 58 o et
| Proposed EMP cost o 291 —
| Length and breadth of Haul Road. 1000 Lenpth &émwidtn
|No.of TreestobePlanted 1000 - _— ‘

Manitoring Period { October 2024-December 1024

The miring would be rastricted 1o unsaturated zone only above the phreatic water 1

abl e
and will not intersect the ground water table at any point of time
6. Thi i

This project does not attract any of the general conditions applicable on mining projects
specified in EIA Notfication 14/09/2006

The mining operation will not ke carried out in safety zone of any bridge or embankment o7
ineco-fragile zone such as habitat of any wild fauna
s Th i

There 13 no livgation pending in any court regarding this project
¢ The project proposal falls under categary-1la) of E1A Notification, 2006 (as amended)

Copy, through email, for information and necessary actionto —

1 Principal Secretary, Department of Environment, Forest and Climate Change,
Government of Uttar Pradesh, Lucknow (email - psforest2015@gmail.com)

2. loint Secretary, Ministry of Environment, Forest and Climate Change, Government of
india, 3rd Floor, Prithvi-Block, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi-
110003 {emall - sudheer.ch@gov.in)

3. Deputy Director General of Forests (C), Integrated Regional Office, Ministry of

Environment, Forest and Climate Change, Kendriya Bhawan, 5th Floor, Sector “H"
Aliganj, Lucknow - 226020 (email - rocz.lko-mef@nic.in)
4. District Magistrate, Baghpat.

5. Member Secretary, Uttar Pradesh Pollution Control Board, TC-12V, Paryavaran

Bhawan, Vibhuti Khand, Gomti Nagar, Lucknow-226010 (email -~ ms@uppch.in)
& Copy for Guard File.

(Manish Mittal (IFS})
Member Secretary, SEIAA

Signature Not Verified
Digitally Si cluy" Shri Matta! (FS
o Sty

Date: 17/01/2026 J
SIAUPMING2049672025
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ttar Pradesh Pollution € antrol Board
o TC2V Vibhut Khand, Gomt Nagar, [ocknow - 226010

1 1717
I, Fax 0 ; o
W 0472 2720764 Frne yuppeh n Webatte waw oppes rem

\‘ .:1.\ GOry 2 Rl‘i) A*Pp“ﬂ“ﬂl “ - ”37‘“5’
129934 1 PPCB/Meeruu ! PPCBROYCTO/both/ BAGHPAT/2026 Date: 29/01/2026
o
Al -

NATTHLA KHADAR SAND VINING PROJECT
CATANO. T2 VILEAGE NATTHLA KHADAR, TEH AND DIST. BAGHPAT.BAGHPAT.

Consoiidated Consent to Operate sad Authorisation hereinafter referred to as the CCA (Consolidated
Consennt & authorization) (Fresh) under Section-25 of the Water {Prevention & Control of Pollution)
Act. 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CC A s hereby granted 10 NAITHEA KHADAR SAND MINING PROJECT located af GATA NO. V1.
ViLi AGE NAITHLA KHADAR. TEH AND DIST. BAGHPAT,BAGHPAT, subject 10 the provisions
of the Water Act, Air Act and the orders that may be made further and subject 1o following ierms and

conaitions

1. This CCA NAITHLA KHADAR SAND MINING PROJECT granted for the period from 29/81/2026 o
31/07/2026 and valid tor manufacturing of following products.

'S Product | Quantity }Unit |
No | ! R - —
. TORDINARY SAND ORDINARY SAND | Cubic Meters/Year |
86730 CUM (for 06 1186750 CUM (for 06 l |

~ |month)  lmomh) L .

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
{1y The daily quantity of effluent discharge (KLD) :-

e ————

'_ _l;;ind of Effluent _Q"*Lt!!!.’ﬂ“;'!l_,E_TFEM!_@EMM
0 ' 1

 Domestic 088 ___L_.MEE,I!'L“;__L_

(i) Trade Effluent [reatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary secondary and teriary reatment as 1s required with reference to influent quantity and quality.

i case of stoppage of funcrioning of ETP. production has to be stopped immediately and this Board has 0
he waumated by tax phore emai! with a report in this regard to be dispatched immediately.
(111 The teeated effluent skl be recveied to the maximum extent and should be reused within the premises
for gardennyg etc. Quality of the treated effluent shall meet to the following general and specific standards as
presc nped under Enviromment { Protection) Rules. 1986 and applicable to the unit from time-to-time -

Industrial Effiuent Quality Standard

S - Parameter

Pa 1 Standard |

(v Sewage Trcatment and Disposal - The apphicant shall provide comprehensive STP as is required with
cetference to wfluent guanity and quality In case of stoppage of functioning of STP, production has 10 be
Digitally signed 0y

Miska WA A8
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mtimated by
ed by tax phonecmanl with a report 1n thes regard

n varde 3
L uardening as far as possible. The STP shall be maintaine

VEIe quality of
LY 01 the treated sewape
; ¢ reated \l_\\dtf-_ to ”IL’ r'-‘“”“'”‘j' -,[',;n,l;”n]\

S No. Parameters 7 :‘ilanl rd
B S |Dlandaras
1. Conditions under Air (Prevention and Control of Pollution) Act 1981"3 ded
) Act - s amended :-
apphicant shail use tollowing tuel and ins :

i s ing fucl and install a comprehensive control system consisting of control
squipne it As reguired with reference a1 e )
cq uired eference o generation of emissions and operate and maintain the same
continuotsiy s0 as to achieve the level of SHaws

¢ eve e level of pollutants to the following standards.

Air Pollution Source Details

—— R o T - : = B
S No. \ir Tvpe of fuel | Stack no | Control [ Height of
Pollution i | Device ‘ Stack :
Source B B L } |
Emmission Quality Standards
SNo.  Stack no 1 Parameters ‘ Standards J

In case of stoppage of functioning of air pollution control equipment, production has to be stopped

immediately and this Board has 1o be intimated by fax/phone’email with a report in this regard to be

dispatched tmmediately

(ii) The unit will not use any type of restricted fuel.

ii1) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 a.m. 10 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

Standards fér " Industrial Commerci:ll Residential \ Silence
Noise level in Area Area Area Zone
db(A) Leq

< ot |
" Day | Night| Day |Night| Day \Night\ Day \Night\
~Time  Time | Time | Time | Time | Time | Time | Time
RIEREREA ss | ss | 45 | 50 | 40 |

4. Fssential documents to be submitted by the Industry/Unit as Applicable :-

(i} Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(1) Quarterly compliance report of the CCA. photograph of ETP/APCs/Waste Storage Area.

S Competent Authorty reserves the right 1o change/modify/add any time any condition of this CCA.

& Uit has to comply wuth the following specific & general conditions. Non compliance of any provision of
this U A and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
I ransboundany Movement) Rules 2016 will results in legal action under the aforesaid Acts and Rules.

7 o compliance W the GO 101 £1-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Eavironment, Forest and Climate Change. Uttar Pradesh. You are directed to develop Miyawaki Forest as
pet the SOP svaitable at URL -hip "www upecp.in TrainingSession.aspx for ensuring timely compliance of
this dii cction. vou «ire hereby dirceted 1o submit a bank guarantee with minimum validity of one year of the
amount squivalent 10 the sum of minal consent fees (Air and Water) or Rs. 50,000/~ (Rs. Fifty Thousand
Only i whichever 1s more it 30 days from the date of issuance of this certificate. In case of non-
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¥,
"Q [ | 1w

WMEDe revoked by the Bourd
e permission friom SGWACGWA for water shstrac!
ohcction certificato | )
wehion certificate for abstraction of grourd water It wi | by #

e ' ol TR C

Roar .
oard. within 3 months time !Ellllng which CTO will be revoked

with the v; i
th the various conditions of the NOC ohtamed from

¢ cneral Conditions:-

npitcatit shatl eot anaivsec the sg st AF .

| w szmples of efMluent/emission hazardous wastes at least once in 2 thres
paboraior ccoeped by the MoEF and shall report to the UPPCB.

o apphicent sl et cvero ot ithout the prior consent of the Board bring into use any new or 2lerec
gutler ton i discharge of cfhaent o0 gases emission Or sewage waste from lhcuunit. .
SIS - ateran domestic waste water shall be disposed jointly at one disposal point
M becliree measurement equipment at final disposal point.
GRS vt ith conditions of this CCA and submit compliance report of stipulaicd
wohin Mida o recapt o this CCA - If at any point of time, it is found that the industry s not
core e it stipalated Congitons or any further directionvinstruction issued by the Board. legal action

‘u:- bye muted apamst the applant

: Bt shotl meton eood house keeping. All valves/pipes/sewer/drains etc. must be leak-proot
arn <hall provide uneerrupted entry to the STPZETP inlet and outlet points, Air Pollution
Lok tor smeotl sampimgimonitoring of efficiency of pollution control systems.
irpcction Book at the time of inspection to the Board's officials.
~ sfiter unforeseen act or event, such emission oceurs or 1s apprehended 1o
o1, such information shall be reported to the Board's offices and ail

production process connected

O he il
Control Syunmenl anac

1 e industiy shiall provice
S Wheneser due o any aceident
peenn i exeess of standards ad

wiher concemed offices I case af tavhure of pollution control equipment, the

i sl be stopped with immed:ate effect

\er «o that all emissions be emitted through designated chimnev/stack

O f he emdustey shall opexte @ g

L ase af any damage to the agnculture productivity, human habitation etc. by the operation of industry,
op production 1 the industry with immediate effect and such information shall be

1t shatl beamperative 10 8t
[1ic indusiry shall be liable 1o pay compensation also in such cases as decided by

epoiicd o Hoands offiees

he ¢ ompicat Authonity
it L. the 60 days of expiry of CCA or any change in production types

shalt a; phy
© irocess capacity enhancement etc. or any change in effluent discharge

1] th: ,l;r{‘.]!‘.

O s Cap Y TR

ol Ok CIiasLon '{‘01[‘:.

1Y | he Buard resenves iy rrrht i

(v oheadd/modify any stipulated condition issued along with CCA. as

may o necessan

specitic C onditions:-

Fis o 10 valid only foe g ol ORDINARY SAND 186750 CUM (for 06 month) in favour of
v U THLA KHAND AR SAND MINING PROJECT. GATA NO- 1'2, VILLAGE- NAITHLA

ki ADAR, TEHSIL AND DIST BAGHPA
: ooty change  producion capacity, process. raw materials use etc. the industry will have (o
s ov Board Fooanv eahancement of the sbove. fresh Consent to Establish has to be obtained from
L e 4]
b By decoens proen by Hon'ble Supreme Court. High Court. National Green Tribunals

Posiuteon b oatrol Boaro and | tar Pradesh Pollution Control Board for protection and sateguard of

cenrieEl TTUD EHDC B e
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ic pera «ch 4 manner that it does not adversely affect the envroament and o
| 5 eenerated such as @y —_ o : i o
A wissle SENEICO SUCH 3> @31 €k, By disposed m eco friendly manner.
X vehall comply wath yamous provis Al 2w ;
'r:‘ 1 nrovisions of Air (Prevention and Control of Pollution) Act 19%] as
W ater (Pfreventio 4 0 ontrol of \ . 7
: ctowand ool of Pollution) Act 1974 as amended and all other applicable rules
il antn eror consents 10 the event of any addition of new emission generalien SOurces
aul of CXIMIRE ZMIsaien SeUies | accordance with section- 21:22 of air Act 19K ! {as amendcd
Cs] VI

CPCB o UPPCB sssues the Closure order against the industry this consent order stands

sutomaticallv suspended jor that penod
11 The Project Proponcr shall srianee e facilites to treat the domestic efflueat either by sepuc tank of
JN"' de anv mobile wnict tacthy i 10 case proponent 18 ailowed 10 d:schatgcamuadccﬁluan from the

1(,:.1\.,' 1ad

12 The Project Proponent shall install water sprinkling at different

by transportation and loading ‘unioading of sand.
13 The vahidity of this CTO s upto 11 07.2026 up to the validity of mining lease. After this period this CTO

will become null and void

(4 The project shall compiy ® ith il conditions mentioned in the EC issued by State Level EaviFoamen
Impact Assessment Authority rar Pradesh vide vide letter dated 17-01-2026 EC [dentification NO.
1« 2‘-“”1”7[!?5“2687\ and File no. 99RR-9253.

cuse issued by Director Geology and
jmng Department) and Cluster certificate for mining from Office of the

dusemissionsouceslikemn‘mgm

(5 Unis shail comply with Mimag {
by Office of Distnct Magistrate (M

st e: Magistrate 1 Mining Department).
Lo Meamg shafl be done as pet FC issucd by SEIAA and directions given by Mining Department District

A (s Lration
{7 Progect shali oot withdrawai ground water for any industrial activity without obtaining necessary

o L POWD
¢ and maintam wustalled water sprinkler system effectively and continuously 1o

bed ander E(P) Rules. 1986,
reports of NABL accredited laboratory on quarterly basis W

pf.'[!"\‘ (LAY
(& Propat should operal
Jchscse M sLamturds prese

poo gy e shed] supniti L operen T momIonng

N1 &R TR
s AL ks, IGCIOS A o swasprtation of sand/morruin shall be covered by cauvas sheet 1o prevent

(i5s1 EDAIasIOn
Y1 Water @il De spraved 260 cadiry actvity (if sand/morrum collecied could be dry condition)
1 dusd SUPOCCSSUN THEESUES [ Waler spraying will be donc on the haul roads and working arcas
cor shoulc comply @ AR B srovisions of vanous waste management Rules issued under the

eeess ~jons af fanvroamenty: 1 Protectont Ruics. 1986, Waste should be disposed n such manaer, so that no
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Administrative Block
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Fig 1: Administrative Map of Baghpat District
32 TRANSPORTATION
Table 3: ROADS DETAILSIN BAGHPAT

rs._!\‘o.\_ Roads l Kms

1. | National Highway | 00

T 2 i State Highway

| Main Distnct Highway
Other district & Rural Roads
Rural road/ Agriculture Markeling Board Roads 429
Kachacha Road NA
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Fig 2: Transportation System Map of Baghpat District

Natianal Highway 7098, passes through Baghpat and NH-334-B starts from Bahalgarh in
Haryana and connects Bagphat. State Highway 57 connects Delhi to Saharanpur.

> § DEMOGRAPHY ALONG THE RIVER BANK

An official Census 2011 detail of Baghpat, a district of Uttar Pradesh has been released by
Directorate of Census Operations in Uttar Pradesh. Enumeration of key persons was also
done by census officials in Baghpat District of Uttar Pradesh. In 2011, Baghpat had
population of 1,303,048 of which male and female were 700,070 and 602,978 respectively. In
3001 census, Baghpat had a population of 1,163,991 of which males were 630,077 and

remaining $33.914 were females. There was change of 11.95 percent in the population

1)
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recorded inereag of India 2001, Ba g
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nver Yamuna ge : “ n District Baghpat
DSR we h 5 8 @ border line between District Baghpat and state Haryans, Here in the

we have 1ake

) ¢ taken the data of SO0 tadius {rom the banks of river Yamuna, The list of
villages along the bank of Yamuna is given below:
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Demography

Fig 3: Total population along with number of households in Villages of Baghpat on l
| the banks of Yamuna
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| Fig 4: Total population, males, females along with SC/ST population in villages of
Baghpat on the banks of Yamuna

Demographic Details
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i Fig 5: Literacy status in villages of Baghpat on the banks of Yamuna
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Table 4 Villages of Baghpat on the banks of Yamuna River

S.No. Tehsil Name of Villages
1. Baghpat Tanda

3. Baghpat Chhaprauli DehaiNow In Nagar)
3. Baghpat Badarkha

4 Baghpal Kakor Kalan

5. Baghpat Shabga

6 Baghpat Jagos

7. Baghpat Kotana

8 Baghpat Akbarpur Thasaka

9.  Baghpat Kheri Pradhan

10 Baghpat Rajpur Khampur

11.  Baghpat Kherae Islampur

12 Baghpat Sultanpur Hatana

13.  Baghpat Faizpur Ninana

j4.  Baghpat Faizullapur

15.  Baghpat Nethla

16.  Baghpat Niwara

|7.  Baghpat Sisana

|§  Baghpat Khandwari

19.  Baghpat Pali

2 Baghpat Gaunpur
2| Bagbpat Baghpat (Rural) Hamedabad Mill
22 Baghpat Baghpat (NPP)

25 Baghpat Nagla Bahlolpur

23 Baghpat Katha -
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M CLIMATIC fﬂh’ﬂlﬂﬂ.‘-’

{ rainfall 1 §85.3 mm, The climate is sub-humid and it is charactenised by

The average 30 : and a cold wintee. About 90% of rai
¢ it 0 AL ok STED M5 4 S0X0 Mg Shol TG rainfa
akes place from June 10 Stl"““‘!’"- During mesman surplus iy b l.m!:lbl: for deep
alsion 10 310“‘“5 waler. May i the hottest month with mean daily maximum temperatyge
perc - daily minimum temperature at 24 80C. The maximum temperature may be
H.T; 1 460C. With the onset of the monsoon there is an appreciable drop in day
:mp;muw January is the coldest month with mean daily maximum temperature at 20,60(
and mean daily inimu temperature at 7.90C, The air is dry during the greater pan of the
vear and Apnl & May ure usually the driest month. The mean monthly moming relative
-hnm:ﬂuy is 67%. Winds are generally light in post-monsoon and winter months. They are
gronger in the Summer and the monsoon months. The average wind velocity 1s 6.7 km'h. The

potential cvapotranspiration is 1545.3 mm. Average annual rainfall for 2004-12 penod is
$§5 3 mun and normal annual rainfall for the period 19011970 is 615.4 mm

25 RAINFALL AND HUMIDITY

The oppressive dry summer in the characteristic of the district. The temperature may nise to
46 °C in May and June and fall 10 20 °C in winter, The wet session normally starts in the end
of June month. The average rinfall is 768 mm the winter months are virtually dry.

RAINFALL: MONTHWISE

Table 5: Rainfall in Baghpat District (from 2007-2023)

" April 2007 1o Mareh |  April 2008 to March ] Apr 2009 to March | April 2010 to March |
2008 | 2009

2010 2011

' NORMAL | ACTUAL | NGRMA].'\ NORMAL | ACTUAL \ ACTUAL | NORMAL Ac-ru,u.'l,
| (mm) (mm) | (mm) {mm) | (mm) (mm) (mm) {mm) |
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Replenishment Study Repork - BAGHPAT DISTRICT
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the average annual rainfall § :

i Sfpmmh: :‘:l'-:::ll in the district is 869 mm, About 80% of rainfall takes places fram

«ater. The climate R ﬂmrumn :Imrplus waler is availahle for deep percolation ground
i is sub umid and it 1s characierized by general dryness except I the brief

period during the monsoan season, Summer is hot and winter is pleasant cold season.
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Fig 8: Annusl Rainfall in Baghpat District
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Fig 9: Topographical Map of Baghpat District

The district forms a part of Yamuna-Hindon doab in Yamuna sub-basin of Indo-gangetic
plain. It occupics part of interfluvial belt of Ganga-Yamuna in the extreme wesliem part of the
ate. The area presents an even topograpby with elevation of land surface from 218 10 293 m
shove mcan sea Jevel The area shows a gentle slope with general average gradien!
0 15mkm. The central part of the district exhibit slightly higher region which acts as wakt
divide between rivers Yamuna and Hindon. The main eastern Yamuna canal is flowing alang
this, divide from north lo south
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¢ SN WATER COURSE & YDROLOGY

Replenishment Study Report - BAGHPAT DISTRICT
(Resource Estimation)

District Baghpat 1 underlain by thick Muvial sediments deposited by the fiver Yamuna and

tindon with nght bank tributaries. Basically deposits belong to quaternary period and are
flood plain deposits. The sediments arc admixture of clay and sand of different grades. The
district torms 3 part of Yamuna-Hindon doab in Yamuna sub-basin of Indogangetc plain It
vecupies part of interfluvial belt of Ganga-Yamuna in the extreme wester part of the state
[he arca presents an even topography with clevation of land surface from 218 to 233 m
dbove mean sea level. The arca shows a gentle slope with general average gradient
(.13m'km. The central part of the district exhibit slightly higher region which acts as water
divide between nvers Yamuna and Hindon. The main castern Yamuna canal is lowing along
this, divide from north to south. Geomorphologically, the arca can be divided into three broad
geomorphic units vis-a-vis older alluvial plain, older flood plain of Yamuna and Hindon
rivers and the active flood plain of these rivers. Older alluvial plain is the oldest gcomorphic
unit which covers about 80% of the district arca, The older flood plain of Yamuna & Hindon
rvers are limited 10 the higher elevation zones and occur as naow curvilinear, lenticular
patches along the course of these rivers and are represcnted by cither one or two temaces. The

active flood plain is restricted to the present day active channels of the Yamuna, Hindon and
Knshm nvers.

3.0 LAND UTILIZATION PATTERN OF THE DISTRICT: FOREST,
AGRICULTURE, HORTICULTURE, MINING ETC.

The land use patiem (2005-06) in the State has been indicated in the Table 2. The total area
of the district is 135157 ha and the net sown area is 111083 ha. The cropping intensity in the
qate is 158,88 %, Land use and land cover study of the area indicates mainly agricultural
land followed by buildup land and forest land. Sugarcanc is the dominating crop in the arca.
The other crops grown in the study area arc paddy, maize and scasonal vegetables.
Abundance of brick kilns is also observed in the Older Alluvium. A network of canal sysiem
(lned and unlined) is available in the area for irrigation. Some of the unlined canals arc
converted 1o the sites for domestic waste, especially near the villages. Land usc Pattern in

Baghpat districts is given below:

i
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Table 2: Land use partem of Baghpat
S1. No.  Particulars %@
1. Totl Geographic arca (ba) 5157
2 Forest(ha) 1525
1 Bamen and uncultivable land(ha) 1956
3 Non-agricultural land usc (ha) 15862
< (ultivable waste land(ha) 2039
6 Permancnt Pasture and grazing land(ha) R4
7 Land under miscellancous trees, crops and groves (ha) 192
8 Current fallows(ha) 1247
0 Other fallows(ha) 1159
10, Netarea sown(ha) 111083
I1.  Area sown more than once(ha) 635407
12, Cropping intensity 158,88
13. % of imgated arca 10 net arca SOWN 94.60
14, % of imgated arca 1o ross area sown 100,00

—
(Source: Statistical Bulletin, 2006, Districy Baghy.,

Land use pariem is fargely influcnced by the available imigation facilities, which ultimy,
affect the cconomy of the arca. migation facilitatcs the intensive use of land resgyreg, -'ﬂlf

results in the increase of Gross Cropped Arca and also improves the intensity.
(Sowrce: Statistical Bulletin, 2006, Districe Baghp.

Land use pattemn is largely influenced by the available imgation facilities, which wltimgy,
affect the economy of the area. Imigation facilitates the intensive use of land resources m;
']

results in the increase of Gross Cropped Area and also improves the intensity.
|h' T\,
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(Resource Estimation)
40 PHYSIOGRAPHY OF THE DISTRICT

.-\Huw.al sediments are the dominant geology within the River and tibuliry cachinent,
Alluvial sediments are porous and contaminants within an overlying surface water body will

pass easily through the sediments to underlying aquifers. River systems arc commonly in

direct hydraulic continuity with the underlying groundwater aquifer. Physiography of the

state 15 closely related 1o geology and structure and can be divided into three distinct
physiographic divisions.
1. Penisular upland of plateu in the south

1. Indo-gangetic plain in the middle
3. Himalaya in the north

5.1 FLORA

The dominant trees in the study area are Azadirachia indica (Limbado), Mangifera indica
(Aam), Bombax cetha (Semal), Delonix regia (Gaulmor). The flora of Baghpat (UP)
comprises 566 specics belong 10 371 genera distributed among 102 familics of flowering
plants. Poaccac (60 specics) Fabaceae (41 species) arc the largest families among
monocotyledons and dicotyledons respectively. There are 39 families which are represented
cach by single species and single genus. The 11 families arc represented by single genus but

more than one species.

5.2 FAUNA

The most commenly spotted bird specics of this area were; Cattle Egret, Intermediate Egret,
Black-winged Stilt, Red-wattled Lapwing, Rock Pigeon, Eurasian Collared-Dove, Spotted
Dove. Chestnut-headed Bee-cater, Bank Myna and Common Myna. Only onc Indian Peafow!

was observed which is listed as schedule -1 as per IWPA, 1972.

50 PROCESS OF DEPOSITION OF SEDIMENTS IN THE RIVERS OF

THE DISTRICT (RIVER GEOMETRY)

Sediment transport is critical to understanding how rivers work because it is the set of
nrocesses that mediates between the flowing water and the channel boundary. Erosion
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and transport of sediment (mainly from the boundary) and deposition

mvolves the trang
port and placement of sed;
iment on the houndary. Frosi :
are what form the channel of - ry. Erosion and deposition

nv

alluvial ri i

I luvial river as well as the floodplain through which it
- size i i ¢
- of sediment moving through a river channel are determined by
ree fundamental contruls: compelence, capacity and sedi

t | » capacity and sediment supply. Competence refers
o the largest size (diameter) of sediment particle or grain that the flow is capable of
moving; 1t 15 a hydraulic limitation, If a river is sluggish and moving very slowly it simply
may not have the power to mobilize and transport scdiment of a given size even though
such sediment is available to transport. So a river may be competent or incompetent with
respect 10 a given grain size. If it is incompetent it will not transport sediment of the given
size. If it is competent it may transport sediment of that size if such sediment is available

{that is, the niver is not supply-limited).

6.1 EVOLUATION

River Yamuna in its upper stretch in the plains is River Hindon, which originates in the

Sivalik hills and drains an area of about 7,080 sq. km along its 256-km-long route running
parallel 1o River Yamuna. Hindon joins the Yamuna on its left bank only downstrcam of

Haryana). River Yamuna is relatively shallow, with an average

Delhi (at Ballubhgarh in
about 30 min

depth of about 3 m during the monsoon season, Its channel width ranges from

the Himalayan stretch to >200 m in the plains. However, at several places within the

Himalayan stretch, the river passes through very wide valleys. The rivers carries large

boulders and gravel in its upper reaches which turn o fine gravel and coarse sand as the river

enters the plains. Further down between Yamunanagar and Delbi, the bed sediments are
sandy being derived chiefly from basaltic rocks, and often have large proportions silt. The
geochemical split between the river channel and suspended sediments of the Yamuna rivers
rent provenances indicates differential weathering of the Deccan
and also the

sediments for the diffe
basalts, Bundelkhand crystalline, and Vindhyan sedimentary  rocks;
hydrodynamic control of the Yamuna rivers during crosion, transport, and deposition.

5.2 MODE OF SEDIMENT TRANSPORT

The sediment load of a river is transported in various ways although these distinctions are 10

The loose boundary (consisting of movable material) of an alluvial
the action of flowing water and the deformed bed with its changing

some exten! arbitrary.

channe! deforms under

":{ﬂ = 17 L.P' ape
W whawrd
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4 1 REPLENISHMENT

cated from various sources i.€. exposed fresh ang
4 Nuvial sediment and soils. The catchmenty
intensity of weathering and there weathering

Detrital input reaching river Yamuna s gene
weathered rocks recycled marine martial an
outcrops are cxposed 10 varigble rates and

products may vary mineralogical characteristics because of mixing mineral component during

crasion and transport prior 1o final deposition.

0.4 SEDIMENT DISCHARGE RATE

The soil characteristics of the Yamuna have 8 large spectrum of particle sizes from 30 um to

| mm. A flow velocity of 0,75 nv's can move only silt-sized particles of size up o ~ 60 um,

The total monsoon discharge {or a sct of average monsoon Fver SIEES and the corresponding

channel and in the shoulder arcas were estimated. The

pove mean sea level) corresponds to the flow

average monsoon nver SLge 0f 2089 m amsl (3
of 3.9 TMCM (~ 36% of the total mean annual moNsooN flow) through the niver Yamuna,

is total discharge was estimated at ~ 1.57 ms,

water flow velocity in the main

The velogity in the main river channe! at th
of flow can dislodge sediment particles of size ~ 265 pm. An BYCrage monsoon
flow) through river Yamuna

This velocity
flow of 5.5 TMCM (50% of the 1otal mean annugl monscon

corresponds 10 & nver SLage of 209.2 m amsl. The velocity in the main river channel at this

total discharge was estimated at 1§ mvs. This velocity of flow can dislodge sediment particles
of sizc ~ 340 um (medium sand). The main channel can thus be cleared of the larger and
heavier sediments more efficiently at this flow velocity. Field-based observations show
average monsoon peak flow 10 be approximately 14 m gbove the average monsoon nver
stage. Based on this, the peak flow associated with the average monsoan river stage of 2092
- ams| (comesponding to total flow of 5.5 TMCM) would be 210.6 m amsl. The flos
velocity in the main nver channel at the river stage of 210.6 m amsl would be 3.4 m/s. This
aver flow velocity is sufficient to dislodge particles of size ~ 1200 um (1.2 mm; coarse sand)

Hence this river flow velocity will efficiently remove most of the heavy sediments and gt

r
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T : : ¥
from the main nver channcl and prevent iltation and shallowing of the river channel. Th
water flow velocity in arcas odjacent to ic main nver channel corresponding 10 the monsagy,

2002 m amsl has been cstimated at 0.93 m/s). Thi

flow of §.5 TMCM a1 a niver stage of
article of size ~ 95 um (very finc sand). Such we||.

flow velocity can dislodge sediments p
sorted sediments will have higher permeabi
during the monsoon floods. Empirically, it |

ity leading to enhancement in river bank slorag,
§ clear that the river is heavily silted and g

present has a depth of only 0.6 m in summer. To remove all riverbed particles of diameter yy,

10 1-2 mm (coarse sand to very fine gravel) will require 3 monsoon flow larger than 50% (s 5

\CM). but we also have to balance this with reality (agricultural peeds). A 50% (5.5 MCwm)

monsoon flow can dislodge particles of diameter up 10
particles are transported and desilting occurs, the main channel will deepen enhancing the

flow elocity. Consequently, cven particles of larger size will be transported. We conclude

that at least 50% (5.5 TMCM) of the monsoon virgin flow o

- 1.2 mm; however, when such

 river Yamuna is the Mushing
Now tequired in this stretch (Soni et al., 2014).

4 5 SEDIMENTATION YIELD

Sediment, the end product of crosion, hasa twofold eflect:

I- it depletes the Land front which it is derived

2- it impairs the quality of the water-fCSOUFCEs in which it 1s entrained and
deposited
The importance of the sediment-yield-surveys, as preventive and comective
measures, can be attributed to the erosional-processes. (Kumar, 1992) Naturally,
sand is a granular material consisting of rock particles and fine minerals
measuring between 0.06 mm to 2 mm., Sand is formed from decompotion of
rocks due 1o mechanical strength where decomposed rocks form gravel and then
sand. Almost the entire suspended load of Yamuna River is transporied during
the monsoon period; quartz and illitc are the dominant minerals of thes¢
suspended sediments. Basin lithology, tributary contributions, and sediment
grain size s¢em to control mineral distribution in the sediments. Trace metal
concentrations of Yamuna core sediments reflect their mineralogical

composition. INite is the chief clay mineral of the Himalayan river sediments

The mineralogical characteristics of the Himalayan river sediments el
significantly from the Peninsular Indian Rivers, which chiefly ™
:L\‘..xu('_ S
s S ]
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The ann i
" ual sediment boad of Indian rivers is u little more than
tmﬁ:« Which is roughly 10% of the global sediment flux 1o the world
oceans, nvers show prosounced scasonal and spatial variability in theis

montmonlonie

sediment discharge. Maximum mass transfer, in the Yamuna River takes place
dunng the monsoon season. The scdiment load constitutes 58-86% of the tolal
Ioad camied by the river depending upon the sites. Tributaries cary sediments
more actively than the mainstream. The total load of the nver scems 1o be
controlled by lithology. At Prayagraj, the Yamuna comes 64 x 10" wnnes
scdiment Joad 1o the Ganges nver. The TSM/TDS ratio shows that upstream
physical weathering is more dominant than chemical weathering. The negative
relavion between basin arca and total crosion rate and the posiive relation
between the chemical and sediment crosion in the Yamuna basin agrees with the
global trend. The average chemical erosion rate (165 tonnes km *yr ') of the
Yamuna is much higher than that of the Ganges and the Indian average. The
wotal crosion rale (973 tkmyr ') is 1.7 times greater than that of the Granges.
Upstream, the Yamuna removes 1.04 mm yr ! of the basin surface; the removal
rate decreases downstream 10 0.19 mm yr™' at Prayagraj, the point of confluence
with the Ganges (Jha et al, 1988). The e of sedimentation at the siation
Sharanpur (UP) the hughest rate of sedimentation (5.99 cm/y) was noticed, most
probably duc 1o deforestation and other human influences in the Himalayan
regions. while the lowest rale was abserved in Hamirpur (UP) (248 cmivr),
Yamuna River sediments are mainly composed of very fine sand, silt and clay
derived from the Himalayan region. Granulometric analysis shows that the ~20-
mn particles are found in the Yamund River sediments. The total river sediment
shows the presence of quartz, feldspar and illite minerals in bulk mincralogical
composition. Metal ratios for the river sediments show various degrees of
cnnchment A river has two sources of heavy metals: lithogeme sources from
weathering of rocks and anthropogenic. The values are greater than one except
for Manganese. Iron and 1o some exient for Cobali. High ratios of Chromium,
Nickle, Copper, Zinc, Lead and an exceptionally high ratio of Cadmivm for
<ome sediment samples have been found.

T U GEOLOGY AND MINERAL WEALTH
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7 | REGIONAL GEOLOGY

Predominant geological formations wre alluvium comprising of sand of various grades.
Regionally the allwium deposits of the rivers belongs Indo-gangetic plain, pleistocene 1
sub-tecent in age. Gangetic plains are drained by the Ganga and its tnbutanies. The fresh
deposits of alluvium on the present flood plains of the rivers are Khadra. The relatively old
Jluvium which is vt within the reach of the fresh alluvium bas beds of Kankar and is calleq
Bhangar

72LOCAL GEOLOGY

Morphe-stratigrapbically, thete are two units or surfaces viz an older upland or interfluves
arca free from floods-the Bangar and & younger lowland - the Khadar, flood prone area. The
latter is 4159 known as the flocd plain, defined by paleo banks of the river. The upland baseq
on gradient and sediment charactenstics is further divisible. Based on the observed

juxtaposition of above-mentioned geological units have been amanged in following order of
succession (After Rao and Singh, 1969):

Age [ Geological usils l Lithology Geomorphological | Description _-
Units
Tolocene | Newer | Chanad ‘ Off-whil, grey | Active Flood Plain | 101 the youngest of all the
l Allgvigm | Alluvium | colowred l'w_: W | (Te) geomorphic units discussed |
| medium grained carlier and is restricted
_ | El::;ﬂh mica within the active channels
1| 1| e of Yamuna and Hindon
| | o ~ rivers. It is represented by
_ , | 1 channel bars
. and point bars. [t varics in
| ) l " dimensions from channel 1o
channel and sometimes
. | even in the same river. 11 is
| | ‘ restricted within the presen!
| ' | l active flood plain of the
- _ { Mvers.
' Ternce | Semi- | Older Flood Plain | This litho unit is represcalcd
Al!mw.m consolidated | with terrace (T1 by inter bedded sequence of
atemate gey | and T2) silt and fine sand Th
l W}WM chﬂ; | surface 15 represented by
'mmmm Older Flood Plain of the
| — \ rivers in the form of [
| | ensie | terrace, 1-5 m below the
. ' i | general surface level of
- |

 Older Alluvial Fap and]
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l plain. These lemaces are |

|| ' i developed at two levels. |
\ | The higher one (T2) is
erosional in nature whereas
' the later (T1) is related 1o
I deposition during Holocene.
The temmaces are curvilinear,
| unpaired surfaces developed
' marginally along the recent
flood plains of the rivers, It
occupics elevations ranging
from 184 to 195 m ahove
msl around Daha and Kakar
Khurd and 136 w0 |4 m
above msl around Nurpur,
] Muztaba and Shobga. The
' width varics from 0.5 km 1o |
3 km near Kutana ond |
| sultanpur respectively, The
. terrace surface (T), in the
study area, s about Sm high
| from the normal surface and
it stretches over a length of
| about & km and is
disconnected at  Khen
Sultanpur and Hitana Due
| 10 its clevation, as compared
‘. . to surounding  termain,
| peoples have utilised it for
dwelling purposes.
| Erosional terrace (T

‘ 1) is marginally developed

on either banks of the
Yamuna and Hindon rivers |
having restricled  extent.
| Their widths vary from 300
m lo about 2 km and are
| ' best developed near Mawi
' Kalan, Mawi  Khurd,
Zainuddinpur, Nethala and
Faizullapur.  Unlike the |
' .- depositional terrace T, this |

undulating and gets flooded |
only during high floods.
‘ i G jor lithology |
Pleiogene hi Fine lo The second Il'ﬂjl'-‘f :
I t!:t‘:ﬁ-.u’“ E,:,Ij mediom Bhwr surface | of Older Alluyium n thl
| deposits | grained | | study area, the Bhur sand, 1
f \ ——
! e 5
w4 whaer®
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DT

yellow to represented by the sandy |

bt mounds and  clongaled

Mk ridges of moderate heights

Sl from the general surface |

over older alluvial plain of
Yamuna, The geomorphic
| bodies vary in heights from
| 1107 m from the general
ground level and extend up
to a few kilometres at times.
The clongated geomorphic
| ._r IIII'Illlil wlobs:wnd in Nurpur

Varanasi | Polyeye i Plai z 'nlc-n =

Alluvium ::qi:s:tzl‘ “RRSE L‘h;ﬁ;: u:: p!_:d mﬁl
LT : .
mluu:-dh:':;:n Alluvium  lithe  unit
| clay, s occupying major pant of the
fEaetions Wik study area around Baraut,
‘ S Baghpat,  Chhapprauli
Tikn, Daha, Aminagar Sarai

and Pura. It represents a

|pul}rcyclic sequence of silt '|
and clay with calcarcous

nodules. This unil

is reddish  brown o

yellowish brown as it has |
suffered  comprehensive

oxidation. Sediments unil
fairly loose but at places it |
is consolidated due to the
presence  of some  semi
permeable clay materials.
Presence  of clay and
calerete nodules (kankary)
and reddish brown stains of
oxidation has

been  the  identifying
charagter of Varanasi Older
Alluvium,  However, s |
exhibits distinguished |
textural and Eumpﬂiitiuna!.‘
variations in the study area.

In Baraut, Sururpur, Khetki |
aress, il comiprises, coarse |
micaceous fine grained sand |
with silt and clay which is |
often calcarcous in nature, |
whereas in Dhikana, Pilana, |
Kutana,  Baowli and |

23|
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Rustompur, " ';T‘
predominated by fip,
sediments  consisting
polycyclic  sequence
samd, st and ¢|H1|I witl,
kankar. These sedimenty M
also cxposed along the oy
culling sections or Aeathy,
brick kiln unis. Some
these sections were Widsey
m the ficld and khak; L,
yellow silt and grey clay |
und greyish 1o hmwm.,h
micaceous sand beds
fermuginous  coneretyoy,
were  observed.  Kany,
horizons along with ¢ly,
zones are observed n 1
section studied al Pyl
village and Surupur T3,
size of the kankar vy,
from Imm 1o Jem

e Basement {I‘Iﬁ-ﬂwm

|
-4
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The development of soils i the district can be atiributed 10 differential erosional and
depositional acivities. Different morphological units have been bestowed with different types
oF soils The soil ranges from pure sand 10 sull clays and with combinations of these are two

extrenie Titho units. The pure sand is called Bhur, clay is called Matiyar. When the sand 1

mised with clay i equal proportion, the soil may be termed as Domat or loam - a good
spnculural soil. Depending upon the contents of sand and clay, there can be further
classification of Domiat. The word Kalhar 15 used to denote the bold patehes where nothing

grows and may be wfested with Reh at patches. Alluvial soil oceuming in flood plain of river
is called Kamp and yield good crop - Gauban 15 highly manured soils and is restricted closs
1o villages. The area 18 also marked by the development of ravines and bad land at places
Jlang the basks of Yamuna, Hindon und Knishai rivers. The ravinous soils are generlly neh

i Fe) iwom and (AL aluminiem contents

o .:tutiﬂ
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Soil Map k
District Baghpat, Uttar pradesh

Fig 11: Seil Map of Baghpat District
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8.0 OVERVIEW-OF MINERALS-

District contai : :
o contains alluvial loam along with some percentage of sand up-to a deep layer of
m (Alam Fakhra, 2010). Mincral wealth of the district has great significance in terms of

'-*UC*I“'“W“““"C prosperity and cconomic base. Sand is the main mineral available in the
h?.smlnf Ganga which is used in civil construction work. Few bricks manufacturing units are
working in this area.

Soils in Baghpat District have enough clay to store adequate amounts of water and
plant nutrients for optimum plant growth, containing appropriate ratio of sand, silt and clay.
Percent of clay content is not much as to cause poor acration or to make the working difficult.
The soil of the district is containing 7 to 27% clay and approximately equal amount of silt
and sand and it has been designated as loam textured soil. Geologically the area constitutes
vellow-brown silty-clay with kankars which belong to the Older Alluvium and grey coloured
fine, micaccous sand confined 1o the river channels of Yamuna and Hindon belonging to the
Newer Alluvium. The kankars are mostly calearcous in nature with size, varying from 5 mm
10 15 mm recorded at various places. Geomorphologically, the area consists Newer Alluvium
which is divided into Active Flood Plain (T0) and Older Flood Plain (T1) and the highest

surface is represented by Varanasi Plain at Right bank of the Yamuna near Rajpur-Khanpur
village.

Sand

The district consists of a polycyclic sequence of large alluvial fans comprising clastic
material brought down by perennial Himalayan Rivers. Consequently, considerable lateral
and vertical variations are witnessed in size and shape of clastics and sand grains depending
upon the provenance and size of the river. The Newer Alluvium is restricted to river
channels. The river Yamuna traversing north-south forming the boundary between Uttar
Pradesh and Haryana, enclosing fertile valleys and high table lands in the south-west, and the
rolling plains dominated by rain-fed torrents in the south. The rest of the region is plain with
s gentle slope from north-cast 1o south and south-west. The monotony of alluvial plains in
district s intercepted by sand deposits, not more than 2 melres in elevation from the plain

lands surrounding them. Sand dunes are prominent in parts of Uttar Pradesh.

Texture and mineralogy of Yamuna sand at Baghpat, Uttar Pradesh

Texture-Medium to coarse grain sand

o e 26720
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9.0 DRAINAGE SYSTEM WITH DE;E:IMML
Table 7: Drainage System wigh 1 PTION OF MAIN RIVERS
h Deseription of main ri
rivers
S. No. Y
Name of the Riyer Area draj
: ned Percentage area
(5q. Km,) dralned in the
, District
. Yamuna Rj p
1 . . 16km' (1600ha)  1.21% of total arca
3 ndon River 140km’ (140ha)  0.1% oftotal area
' Krishni / Karsuni 3
i n 0.636 km* (63 ha) 0.4 % of total arca
Drainage of Baghpat:-

M River Yamuna enters in Baghpat District in Bodha village then passes through
Tanda village. Subsequently river passes through Dhaka, Badrakha and Subhanpur is the last
census village through which Yamuna river passes through in District Baghpat.

Following important tributaries of the Yamuna is given in the followiag sections:

a) Tons
b) Kali
¢) Hindon:

District lies in Yamuna upper sub basin. The geographical extent of the Yamuna Upper sub-
hasin lics between 75° 45" to 78° 37" casl longitudes and 27° 18" t0 31° 25' north latitudes of
the country. In Yamuna the «ilt contents decreascs giving sandy to sandy loam texture
possibly duc 10 excessive drainage. Another variant, the bhur, the sandy nfver deposit, 1s
highly localized in Ramganga wract and in the narrow belt along the Ganga. The soil is more
sandy in texture and workable cconomically only with irrigation.

Hindon River Hindon enters in District Baghpat through Avelagarhi Reserved Forest and the
last village through which it exits from Baghpat District is Buranpur Kalan.

I?ll'"ll'
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Dralnage Map
Dislricl Baghpat, Uttar Pradesh
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Fig 12: Drainage Map of Baghpat District
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100 GUIDELINES FOR SUSTAINABLE SAND MINING

Ministry of Environment, Forests & Climate Change (MoEF&CC), Government of

India, in the Sustainable Sand Mining Management Guidelines, 2016 has identified the
following impacts on account of sand and gravel mining:

%

l.

11l

Iv.

VL

Vil
Vil

Al

NI

X

Fxtraction of bed material in excess of replenishment by transport from upstream
causes the bed to lower (degrade) upstream and downstream of the site of removal,

In-streams habitat is smpacted by increase in river gradient, suspended load, sediment
transport, sediment deposition. Excessive sediment deposition for replenishment
increases turbidity which prevents penetration of light requircd for photosynthesis
and reduces food availability of aquatic fauna.

Riparian habitat including vegetative cover on and adjacent to the river banks coatrols
crosion, provide nutrient inputs into the stream and prevents intrusion of pollutants in
the strcam through runofY. Bank crosion and change of morphology of the Vet can
destroy the npanan vegelalive cover,

Bed degradation arc responsible for channel shifling. causing loss of properties and
degradation of landscape, it can also undermine bridge supports, pipe lines or other
structurcs

Degradation may change the morphology of the river bed, which conslitutes one
aspect of the aquatic habitat.

Degradation can deplete the entice depth of gravelly bed material, exposing other
substrales that may underlic the gravel, which could in tum affiect the quality of
Aguatic habitat. Lowering of ground water table in the flood plain because of
Jowering of nverbed level as well as nver waler level takes place because of
exiraction and draining out of excessive ground water {rom the adjacent areas. So, if

1 floodplain aquifer drains Lo the sweam, groundwaler levels can be lowered as a
result of bed degradation.

| owering of the water table can destroy ripanian vegetation.

Fcessive pumping of ground water in the process of mining in abandoned channcls
epletes ground water causing scarcity of imigation and drinking water. In extreme

cuses it may create ground fissures and subsidence in adjacent arcas.

Flooding is reduced as bed clevations and food heights decrease, reducing hazard for

human occupancy of floodplains and the possibility of damage to engincering works.

The supply of overbank sediments 0 floodplains is reduced as flood heights decrease

Rapid bed degradation may induce bank collapsc and crosion by increasing the

heights of banks,

Polluting ground water by reducing the thickness of the filter matenal especially if

mining is taking place at top of recharge fissurcs.

(hoking of filter materials for ingress of ground water from river by dumping of finer

material, compaction of filler zone due 1o movement of heavy vehicles. It also

reduces the permeability and porosity of the filter matenal.
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NIV Removal of gravel from bars may cause downstream bars 1o crode 1]1::,‘
subsequently receive less bod maienial than is camed downstream from them b
fluvial transport ;

lfn - Ecological effects on bud nesting, fish migranon, angling, cic.

NVI Direct destruction from heavy equipment operation; discharges from equipment
and refueling

VI, Hio-secunty and pestnsks.
XVIIL  Impacts on coastal processes.

The uther deleterious impacts of indiscrete mining include-

Lows of Fiparian habitat resulting from direct removal of vegetalion along the steam bank to
facilitate the use of a dragline or through the process of lowering the water table, bank
undercutting, and channel ingision.

The physical composition and stability of substratcs arc altered 353 result of in-stream mining
1nd most of these physical effects may cxacerbate sediment entrainment in the channel.

1.1 Sustainable Sand Mining Guidelines -MoEF&CC

Sand is naurally occuming granular material composed of fincly divided rock and miperl
pamicles between 150 micron 10 475 mm in diameter. Sand is formed due to weathenng of
rocks due to mechanical forces. In the process {he weathered rocks forms gravel and then lo
sad

Gund and gravel known as SEEFERAs, represent the highest volume of raw material used on
carth, The mining of aggregate has been continuing for many years. Mow the mining of
sggregatcs has reached a level threatening the cnviroament and ecosysiem besides also
reaching a level of scarcity that would threaten the economy. 1t 15 recommended that sand &
aggTCEAle MMING. and quarmying ¢hould be done only after sound scientific assessment and
adopting best practices 10 {umit the impact en the cavironment.

It is also felt that the greater use of substitute matenal {manufacturcd sand) & construchon
technology. and sustainable use of the resource could drastically reduce adverse impact ef
miniing on the ¢nvironment.

The Guidelines has been Dased on the following principles:

o Uncontrollod sand mining is not sustainable.

o Compliance with present and future legistation and regulations on the subjert 15
mandawry and not voluntary. .

+ Each lease holder should be given the gpportunity 10 self-regulate to the extent that it
can demonsirate compliance with legislation and regulations.

o Where self- regulation fuils 10 Jeliver compliance with legislation and regulations.
increased formal enforcement and monitoring should be implemented with punitive
casures applied in line with the legal framework.
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s ;.nd safe mn:'u::'q . environment and he right of the

clean A lﬂ;’.‘i. Wilh the need to use natural m_“‘”"““ 10 live 1n
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\FF"““MS 10 Sustainable Sand and Gravel Mining:
£ losing considerations should be keptin mind for sand / gravel mining.

. pasts of the nver reach that experience deposition _
first. The Lease holder/ Env:mnmnmd;r:mu iﬁi‘:zﬁ :}aﬂmuﬁ;d
ihe sand and gravel deposit in these {ocations to manage sggradations pmhll:“ﬂ
o Toe disaace between sites for sand and gravel muning shall depend . n;n the
replenishmeat rate of the river. Sediment rating curve for the ootental stes shallbe
developed and checked against the extracted volumes of sand and gravel.

« Sand and gravel may be extracted across the cnire aclive channel dunng the dry
03500

+ Abandoned stream channels on terace and inacuve floodplains be preferred rather
than active channels and their deltas and food plains. Stream <hould not be diverted lo
{om inactive channel.

o layersof sand and gravel which could be removed from the river bed shall depend on

the width of the nver and replenishment r3le of the nver.

+ Sand and gravel shall notbe allowed to be cxtracted where erosion may oceur, such 3
4t the concave bank.

o Scgments of braided river sysiem should be used preferably falling within (he lateral
figralion Ared of the river regime that cnhances the feasibility of sediment
replenishment

o Sand and grovel shall net be exiracted within 200 10 500 meter from any cruial
hydraplic sinicture such as pumping station, water intskes, and bridges. The exact
Jistance should be ssceriained by the local authoritics based on local situation. The
Cross-scchion survey should cover & minimum distance of 1.0 km upstream and 1.0
\um downstream of the potential reach for extraction. The sediment sampling should
include the bed maenal and bed material load before, during and affer cxtraction

peried. Develop 2 sediment raing cunve ol ihe upsiream end of the potential reach
psing the surveyed cross-section, Using the histoneal of gauged flow raling curve,
determune the suitable period of high flow that can replenish the eatructed volume.
Caleulate the ctracuan yolume bascd on the sediment ratmg umve and high flow
pered after derermuming the allowahle mimng depth.

+ Sand and gravel could be extracied from the downsuram of the sand bar al raver
s ey

o Retsining the upstrcam 00 1o two thirds of the bar aod riparian vegetation is accepied
1 & method 1o promoie channel stability.

o Flood dischange copactty of the river could be paintained 10 arE3s where there are
saificant flood hazard 10 ¢xisting STUCTIES or infrastruture. Sand and gravel

~ N
\&
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mining may be allowed to maintain the natural flow capacity based on surveyed
cross- section history.

+  Altematively, off-channel or floodplain extraction is recommended to allow rivers to
replenish the quantity taken out dunng muning.

« The Piedmont Zone (Bhabhar arca) particularly in the Himalayan foothills, where
riverbed material is mined, this sandy-gravelly track constitutes excellent conduits
and holds the greater potential for ground water recharge. Mining in such areas should
be preferred in locations selected away from the channel bank stretches.

o Mining depth should be restricted 1o 3 meter and distance from the bank should be 3
meter or 10 percent of the niver width whichever less.

¢ The borrow area should preferably be located on the river side of the proposed
embankment, because they get silted up in course of time. For low embankment less
than 6 m in height, borrow area should not be selected within 25 m from the toc/heel
of the embankment. In case of higher embankment the distance should not be less
than 50 m. In order 1 obviate development of flow parallel to cmbankment, ¢ross
bars of width cight times the depth of borrow pits spaced 30 to 60 melcers entre to
centre should be left the borrow pits.

« Demarcation of mining area with pillars and geo-referencing should be done prior to
start of mining.

11.0 VOLUME ESTIMATION

The original ground level was recorded at an interval not more than 10M x 10M along &
across the length of the river and 7.5 meters wide safety barrier is taken into the
consideration. The depth up to which sand is proposed to be mined out is maximum 3 meler,

however depth of mining is kept above | m above the ground water.

The onginal ground level recorded at an interval not more than 10M x 10M along & across
the length of the river and minerals reserve for river bed arca is calculated on the basis of

maximum depth of 3 meters

However while deciding the depth of sand mining it is kept into the consideration that the

ultimate depth of mining must be remain 1 m above the ground water table.
A safety barrier of 7.5 m width is also taken in to the consideration as no mining zonc.
Atany rate the mineable volume must not be more than 60 % of the Geological Reserve.
N\l
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CMPDI had taken up the replenishmen study in 2022 by measuring the
e Ng the nver bed at strategic

Jocatians w pre and post monsoon Seas0 ;
0 by using DGPS
survey and drone

result abained in this study is tabulated below: survey. The

Table 8 Details of replenishment study done by CMPDI in 2022

s, Name of Lease

No. | {I\:Ii:)E e Resowrce — [Toml
| prlml'h““"l availuble at Pre- | Resource
e S —{CuM) | Monsoon (CuM) | (CuM)
|4 Chaprault Khadur 1 9.57 187564 P ‘\213-‘.3(\ J
| 2| Koma Khadar 112.245 “\ 194050 \
: L, — 44133 238183 l
3| Gauripur Khadar | 14,022 174773 98034 80 |
- 4 | Sankraud 7.00 Tosuai Ve o ""'*'"'"\
i) s S 0431 75789 M0 |

S

Rivers at the time of more rainfall, exhibit higher discharge as there is more water
enterng the channel. Transportation also increases with discharge. As encrgy increases so do
he capacity of rivers 10 transport material, Heavy rainfall causes the ground to be siturated.
This can lead 10 mass movement on river sides such as slumping and sliding which can result
i material entering the river channel, When the volume of water in a river high and the river
channel 1s deep and wide, and the land around the river is flat, encrgy in the river is at its
lowest, and deposition occurs. During the monsoon season (when rainfall is novmal), water

containing large quantities of alluvium (river silt) pours over the flat valley floor. The water

dowly recedes, leaving behind the deposited sediment. The suspended load bounces in line

with the rise and fall in the velocity of the river; whereas low rainfoll intensity reduces the

flow of water in a river. This leads to less transportation and crusion. Mass movement i also

less likely to oceur. In last 10 years the Jowest rainfall was recor

B 3
(AR

Bl
o

ded in year 2014 and 2020




memhwmml
(Resource Estimatioy)
The low rainfall in 2020 and 2022 lead 1o negligible sand deposition in Sankraud Khiula,{'

which is evident from the data of replenishment study done at that time. However the patiey,

s changed in 2023

The post monsoon availability of mineable material in the leases is displayed iy
Table-9. Since all these leases are non-functional, o excavation and marginal replenishmeny

has occurred.

Table 9: Details of replenishment in posi-monsoon season (2023)

S, | Nameof Lease | Mine Area | Total Resource Total | Volume,
No. | (Ha) Replenishment | available at Pre- | Resource | perly

H [ _ (CuM) Monsoon (CuM) CuM ‘ (CuM

. 'IChapruu'liKhadarT‘lST \161514 \238486 400000 | 24000

, !
2. | Badarkha Khadar ‘\17.460 \240500 l‘l%ﬂﬂﬂ

ROy |-

3. | Gauripur Khadar \14.012 lnussg 272807

——

4. | Sankraud ‘-l 7.00 \s?m \ 146220 |
S, | Kotna Khada ]\ 12.245 ‘\ 220983 \ 238183 l 459166 —\ 273500
6. | Nethala Khadar I\ 12.450 \ 156250 \ 155000 \311250 1{ 186730

Rainfall intensity is directly associated with sediment transport and replenishment is
directly proportionate. The low rainfall reduced the rate of replenishment or scouring. As lhe
cainfall from 2020 is reduced from the average rainfall of the district the sand/morrum in
Sankraud is recorded lowest in the District. The SDC and Consultant have visited the sitc in
Sep - Oct, 2023 and observed that,

4. The lease arca is now properly replenished for further mining.
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AT DISTRICT

(Resource s
,:1 EASE WISE DISCUSSION OF LEASES urce Estimatign)

\‘ilt"“ - Chhnprau\i Khadar

The Mining site is situated on the river bank of Yamung ot Gatg

' o No.- )
Chhapraull Khadar, Tehsil- Badaut, Disteict- Baghpat, Up. i having o + Villge.

The m-ordit\at

e 1 Corondinates of Mining ease 2t VASEE = Chbapraul Kb
Ta e -

e - L,‘_m,gg_  Longitude

pillar No- 20° 13 14.600" N 77° 839300+
T3g0 13 11400°N  TT°8 335007

—1 -2§‘; li‘i‘]'.goon_N \ 77“ 3' 2}.330” E
T 3 ‘5_5.700" N 77°829700"

o o=

Environmental Sensitivity Analysis

n area (,f r,
¢s of Mining lease ared are: 570 Ha

] od orod
The Environmental Sensitivity Analysis of the proposed project has been carrieq
out as per UPMMCR 2021, Rule No. 42 and as per SSMMG, 2016, is given in following

table:
T Actual | Min.distanceas 'Min. distance as per Semsitivir
S.No.  Featurt Distsnce | per UPMMCR, | SSMMG, 2016,
(Km) ' 2021, Rule No. 42 nge. 76,77
1 school 40 ) dm | SOm No
2. Hospital | We | sw | 0m No
; —— — 1 | : B i e
3. Road (MDR) = Om | 25m No
b e e e e
4. RailwayStation | |‘4.) |__ EOEL 100 m No
5. ' Chak Road i 0;07 BN 10m . 10m -N;,_
- 'Bridgc&r_-— 8.7 2 W R (Y
6 Ewbankmemt T Wm | Wm | Mo
— Not found in | i
atc
7 R 10 km buffer 200 m 200 !
" rrigation Scheme s Faati m NA
Not found in 5! . W
8. Reservoir/ Canal km buffer | 50m ‘, 50m NA

zone radius

35|
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Replenishment Study Report (District Baghpy (

Site-2: - Badurkha Khadar

The mining site is situated on the river bank of Yamuna at Gata No.- 1/2/1, Village- Badarkh,

Khadar, Tehwil- Badaut, District- Baghpat, U.P., is having an arca of 17.460 Ha. The co.
Ordinates of Mining lease area are:

Table b:- Co-ordinates of Mining lcase at Village - Badarkha Khadar

Pillar No,

Latitude E Longitude
A 297 11'27.540° N 77°8'49.370"E
B 207 11'12330"N  77°8'42950"E
C 29°11'21.220°N 77 8'39.330"E
D 297 1'41.760"N  77°8'43.040"E
E 20°11°'42210'N  77°8'51.530"E

The Environmental Scnsitivity Analysis of the proposed project has been carmied
out a5 per UPMMCR 2021, Rule No. 42 and as per SSMMG, 2016, is given in following

table:
S. Nu. Feature Actual  Min. distance as per [ Min. distance as per-S_el;sili;i_t;
Distance  UPMMCR, 2021, SSMMG, 2016,
(Km) Rule No. 42 Page. 76,77
I School 1.6 50m 50m 1 No
. : ! . A =
2. Hosphal 10.6 50m S0m . No
3. Road (MDR) 30 50m | 25m - No
4, Ralway Station 13.5 100m 100m .. No
5 Chak Road 0.09 10m 10m . No
\ Ihndgc or o g ™
b e | M8 | Mwm g WA T
Not found in '
Water Supply / 10km .
Imgation Scheme  buffer zone | W 2o HE
 radius i |
Not found in
& Reservoir Canal § km buffer SOm S0m NA
zone radius '

W
'(-i' IN"G
!!I‘W
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Replenishment Study Report (Distriet Baghpat]

t",ilc-3: - Gauripur Khadar

' . . . . .
The mining site is situated on the river bank of Yamuna at Gata No.- 172, after chakbandi
arca lie on Qata

No. 3, 4 & Ska Village- Gouripur Khadar, Tehsil- Baghpat, District-
Baghpat, UP.. is having an area of 14,0224 Ha. The co-ordinates of Mining lease area are:

Table 7:- Co-ordinates of Mining lease at Village - Gauripur Khadar
Pillar No.

Latitude E Longitude
A | 28°59'24.020'N - 17°12°6.760°E
B 28°59'40.600" N 77° 12'4.640" E
t[:) C 28°59'40.120'N | 77° 11'52.150" E

28°59'23.660"N | 77°12'0.230"E

The Environmental Sensitivity Analysis of the proposed project has been carried

out as per UPMMCR 2021, Rule No. 42 and as per SSMMG, 2016, is given in following
table:

S. No. Feature ‘_. c%;:t;ml_ 'Min. distance ‘n_s_[E' Ilh‘lit;.' d?st—;nc;;per's_e_ﬁsig\ﬁyﬂ
- Distance | UPMMCR, 2021, \ SSMMG, 2016,
(Km) \ RuleNo.42 | Page.76,77
b * S - i —— = ! — . T — -
1. School | 27 ‘ S50m Ill S0 m 1 No
i CREEE R — = I, I -
2. Hospital 20 S0m \ S0m | No
i = ] e ;I . e ——— S t i —— e = = i
3. Road (SH) Ih 032 | S50m 1 Bm \ No
_4.- Railway Station 60 | 100 m T 100 m . No
\ ) = ! . = |
3. Chak Road 0.11 _ 10m | 10m No
6. Bridge or Embankment|  0.32 200m 'i 200 m . No
' - Rl_m f-c;u_nd m\ '!
Water Supply | 10km | 200 m \ 200 m NA
" {lmigation Scheme buffer zone|
radius | l _ |
= s . ) |
Not found in l
8. Reservoir / Canal 5 km buffer | S0m S50m | NA
zone radius 1
r' A
W ‘
gt et
' e

-
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39,

Shed:- gankraud Khadar
The mining S¢ s situated o0 the 1

Sankraud Khadar, Tehsil- Rhekr3, Di

andinates of Mining lease ared arc:

= _ Gankraud d Khadar

Table 8:- € o-ordinates of Mining Jease ot Villag
Pillar No. LnﬁtudeE. ngitude
A wy 26200'N 1T 12 38430" E
[ 28‘51 670" N 7912 MSTCE
25 513050 N 712 42750°E
N T 13.690" E

IE“ 5124, 530"

o0&

posed project has been camed

fﬁ“ﬂﬁms

ronmental Sensitvity Anal
MMG, 2016, is gIven in

The Enwt
oul a5 Per UPMMCR 1021, Rule No- 42 and as Pef $S
1able:
s. No. _ -‘l-‘e‘;l'v.:_rea _ T—ﬁl'u;:lmin.—dislmtc:s per er | Min. ﬂﬂllﬂﬂ”lm - Sensitivity
| Distance | E \ SSMMG,lmﬁ
(Km) | Rule No. 4 . Pu&"-'ﬁ- M
L= ) IEESE e S e
| School 18 snm 1 Sﬂm . No
7. Hospital | 40 l! Sﬂm 50"" "a- -
3. Road (MDR) 15 “som ] 1Srn N
5 Railway Station 24 \ w0 | m | No
— S |I R - e »
5. ChakRoad | uus lom | mm No
= . == : =
6. L’-r‘u:lgc of thankmcnu 40 H. Iﬂﬁm Zﬂﬂm | Neo
r ij I'uund in - T
water Supply 10 km
1. N {
{Irmigation geheme | hui"i'cr zone | 2w A
. B radius \II - -
. "'rlm found in i
4 Reservoir | Candl | § km bufler | NA
| zone radius | '|
m m‘: g
|38)
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1 INTRODUCTION
Status of Leases:

In compliance with the Order Number 1875/86-2017-57(sa)/2017 TC-1 dated 14-08.2017 and
Order Number 781/86-2020-14(s2)2020 dated 23.05-2020 and Order Number 782/86-2020-
14(s2)2020 dated 26-05- -

W [ ' 11
| 020 of Govt.of Uttar Pradesh, notification was issued via letter Number
WVE-Nvida/Vigvapti-Balui2022-

2023 dated 14-07-2023, 10 approve the area of Ordinary Sand
availuble on the Govt. land located in the bed of River Yamuna

‘ for mining;: through e-tendering
system for a period of 6 months at Village Naithala Khadar, Tehsil Baghpat of Baghpat District.

The process of ¢- tendering was held from 19-08-2023 1o 24-08-2023.
After success

E-Nivide2023-24 dated 15-07-2024 in favor of M’s Gaurav builders, Prop- Rajiv Singh, Rio

Village Badarkha, Dhampur, District- Baghpat, U P for extraction of 186750 Cum Ordinary Sand

over an area of 12,45 Ha (30.7646 Acre) near Village: - Naithala Khadar, Tehsil- Baghpat, l
District: Baghpat, Unar Pradesh, Khasra No. 172

As per the Lol the proponent shall obtain approval of Mining Plan with Progressive Mine Closure
Plan for the mincable sanctioned quantity of Ordinary Sand & to obtain “Environmental

Clewrance Certificate” as per MoEF & CC Noufication dated 14 Sept 2006 & 15 Jan 2016 an for

further achion towards execution of lease deed. After following the SSMG Rules 2020, 186,750

cum al Ordinary Sand 15 caleulated to be excavated from the proposed mine lease area.
Subnussion of Muning Plan with Progressive Mine Closure Plan: - The lease area 1s a River Bed

covt, Land and the mine area is fresh lease area. The mining plan is being prepared and submitted
under rule 35 of UP Minor Minerals (Concession) Rules 2021.

Ihis Mining Plan is being submitted sccording to guidelines provided n the “IBM Manual on
Appraisal of Mining Plan 2014,

l

DETAILS OF LEASE PROCESSING

SENG | Particulars
I | Precise area communication

2 | Previous approval from Central Government

Letter No. Date & Period

3 | Initial gramt of Mining Lease
4 | Lease Deed Execution

3 _.|_Rn_':ncw:;l of Mining Lease and Previous Approval
from the Central Government{if any) |

|
IL- s
| Lease Deed Exceution |

| Details of Mining Plan document approved earlier

‘ Mining Area is a Fresh Lease




2.0 GENERAL INFORMATION

[a Name of applicantLessee/Rule 45
‘ registration no,

M/s Gaurav builders

Prop- Rajiv Singh, Village Badarkha,

Baghpat

. up
| E =

iI \

| ZIBM Registration Number NA
b Status of applicant/lessee: (Private

mdividual/ Cooperative
Association/ Private Company/

Public Company/ Public Sector
| Undertaking / Joint Sector

Private Company

¢ | Reference letter of state
Govt/Letter of Intent for grant
of lease (for fresh grant of lease
only)

356/ Khanan-E-Nivida-2023-24 dated 15-07-
2024

[d Mineral(s) which is included in
the lease deed

Ordinary Sand

¢ ‘ Mineral(s) which 1s the
| applicantlessee intends to mine

Ordinary Sand

\f Name of Recognized Person
under rule 22C of MCR, 1960 or
u Person employed under ¢lause
(c)of Sub rule (1) of rule 42 of

| MCDR, 1988 (Applicable for

. Scheme of Mining only)
preparing Mining Plan :

Zeeshan Mustafa Quadri
ROP/UPDGM/NO.027/YEAR2023
(Vahd Upto 30-05-2028)

N Address-

Village Karimuddin Ghosi, Thana Ghosi,
District Mau, U.P

i Phone number /mobile
number/email 1d

| Fax Number
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3.0 LOCATION AND ACCESSIBILITY

[
A Lease Details mnla Khadar Ordinary Sand Mine ]
| Luv/ long of any boundary point, Lat- Long of all comer pillars are provided —l
below. [
Bnh: oFgrant o lease LO@'has been Issued on 15-07-2024 }
Period of lease 6 Months |
I
| Postal address . !
Post:- Naithala Khadar
Tehsil'taluka:- Baghpat
District & State:- Baghpat, Uttar Pradesh |
| Pin Code:- - 1
{ Phone/Mobile:- -
Fax:- .
c-mail:- -
B Details of applicd/lease area with location plan- (type of land reserve forest, el
' protected forest, other forest, waste land, grazing
‘. land, agriculture land, Govt. land and others to specify)
a) Non-Forest area Areain [Typeof  |Ownership |Area acquired’surface
‘ with Khasra/ survey Ha land rights obtained
No.
| 112 1245 |RiverBed |Gowt. -
; by Forest Area with NA
! Block No./ Forest survey
| No,
‘ Whether the area falls under No, the area does not fall under CRZ
. Coustal Regulation Zone
R N 01 RO | BTG TR IET (Y
Existence of public road/railway NH 334B js about 2 km in S direction,
, line, if any nearby and Nearest Baghpat Road Railway Station is about
| ‘ approximate 9 km in SE direction.
| | distance-
| [ Approach route from District NH 334B 1s about 2 km in S direction.
- 'Head Quarters to area/ mine site.
|
‘ | Toposheet No. with latitude & 53G4
: longitude of all comer boundary Latitude Longitude
, point/pillar:
Pillar no-A 29°00'10.61"N 77°11'49.29"E
| Pillar no-B 28°59'55.51"N 77°11'54.23"E
Pillar no-C 28°59'47.66"N 77°12'04.38"E
- Pillar no-D 28°59'44.99"N 77°11'57.54"E
I Pillar no-E 28°59'54.35"N | T7°11'48.63"E 1
| Pillar no-F - 29°00'05.91"N | 77°11'45.14"E
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4.0 DETAILS OF APPROVED MINING PLAN/SCHEME OF
MINING, (if any)

4.1. | Date and reference of carlier approved MP/ SOM:

Not Applicable

4.2 | Details of last modifications if any (for the previous approved pv.riud} uf
approved MP/ SOM. indicating date of approval, reason for modification

Not Apphicable

!I.-‘h Part-V: Details Of Earlier Approved Proposals Period From _ To J
' _(Exploration, Development & Reclumation Ete.) ,
[Not Applicable |




CHAPTER 2 GEOLOGY AND EXPLORATION
6.1 Bricfly describe (he topography, drainnge
data of the aren )

: e pattern, vegetation, climate, and rainf:
applied / mining lease d rainfall

area,

Topography: 'I‘upugr:-.pi'.iculiy. the QL are

acomprises of Govt, Land
Sand which are moderately undulating, The highest and lowe

st elevation in the lease area is 241m
to 233m respectively,

with deposition of Ordinary

Climate and Rainfall: The average annual rainfall is §

Is characterized by dryness of the air with an intensely |

of rainfall takes place from June

85.3 mm. The climate is sub-humid and 1t

1ot summer and a cold winter. About 90%

to September, During monsoon surplus water is available for
di.'l..‘p pL‘l‘Ul’lh]liDl‘l o g[‘ound W

ater. There is a meteorological observatory at Baghpat, the records
of which may be taken as representative for meteorological condition. May is the hottest month
with mean daily maximum temperature at 40°C and mean daily minimum temperature at 24 8°C.
The maximum lemperature may be as high as 46°C. With the onset of the monsoon there is an
appreciable drop in day temperature. January is the coldest month with mean daily maximum
temperature at 20.6°C and mean daily minimum temperature at 7.9°C. The air is dry during the
greater part of the vear and April & May are usually the driest month. The mean monthly
morning relative humidity is 67%. Winds are generally light i post-monsoon and winter months.
They are stronger in the summer and the monsoon months. The average wind velocity is 6.7

Kmp.h. The potential evapolranspiration is 1545.3 mm. Average annual rainfall for 2004-12

period is S85.3 mm and normal annual rainfall for the period 1901-1970 is 615.4 mm
0.2 REGIONAL GEOLOGY

Predominant Geological Formation are alluvium comprising of sand of various grades.
Regionally the alluvium deposit d the river belongs to Indo-gangetic plains, Pleistocene to sub

recent i age. The fresh deposit of alluvium on the present flood plains of the river are khadar.

The relatively alluvium which is not within the reach of the fresh alluvium has beds of kankar and
is called Banghar,

Morpho-Stratigraphically, there are two units or surface viz older upland or interfluves area free

from floods- the Bangar and younger lowland- the khaddar, flood prone area. The latter is also
Known as flood plain, defined by palco-banks of the river. The upland based on gradient and
sediment characteristics is father divisible into 1. Peidomontzone and 2. Plain

0.2.1 LOCAL GE OLOGY

The facieses of the lease area towards the river bank deposits are sandy, silty, and clayey. The
sandy older alluvium is located at an elevation of 5-6 m above the river level and makes the
higher mterfluves areas. Newer alluvium forms towards the river valley terrace. This terrace is
not suitable for settlement, as it is often affected by flood. The flood plain is located at an
clevation of 2-3 m above the river level. Water reaches almost every year on this plain. It is




neither suitable for Settlement nor for agriculiure

Only Ordinary Sand can be ¢

xtracted as a
butlding material supplement. The §

dcieses 1s prominent in the upper part, only faint low-angle
diseordances are visible at some Places. The deposition is higher at the SW and lowest at § side
of the mine lease areg

The sandy unit is underlain by thick silty unit. The upper most part is 10-

to 20-cm clayey unit.
The facieses of the river bank deposits are

laterally persistent, only thickness and percentage of
ay vary from place to place. Ordinary Sand is found in the
thickness of sand around $m. The Lease

different lithe units m

Yamuna River
bed having a arca is a Govt. land and due to the recent
flooding during the monsoon scason the area has a deposition of sand having a thickness of 6-7m.
The lease area 1s dry get submerged only durning the rainy season, The elevation of the Jease area
15241 min the SW face and 233 mat the S face.

‘ G.SJ Name of Prospecting / exploration agency
(i

| NA

\

I 6.4 I Details of Prospecting / Exploration Already Carried Out:
I

|
[(l) Number of pits and trenches indicating dimensions, spacing ete. along and across
the strike / foliation with reference to geological plan.




A

Geological Plan prep

There are no Trenches exist in the QL

Trench no

area and its dimensions: -

Sizes in meters

Lengh [ Width

Laocation

Dept h |

|

]

{6.4.2 | Number of boreholes indicating type (Core

-

inclinati - /non-core), di : |
inclination, C i e), diameter, spacing, |
e (.l‘::(llﬂfm?nlz, (:‘cptllh cte. with generalized sub-surface li‘tht'l.;noic:l

‘ sralized intercepts [thickness o =
athec o gls e iuntientonts. | o e e St

==

6.4.3

Details of sample analysis (10% of the s
. ¢ samples should > :
accredited laboratories /AMD) 4 oulk be apaiyzed frouy Govt.

|\I\'A

:

\ 6.4.4 ‘ Expenditure incurred in various prospecting operations.

} 6.4.5

Details of exploration as per AMCR, 2016

INA

| [ose | 1

6.5

Method of mineral resource estimation (surface plan / cross sectional area /

triangular method etc.). Resources to be caleulated separately for forest area and

|
‘ ‘ non-forest area
:‘.

The Mineral Ordinary Sand is exposed on the surface hence the

Enl_cul:ucd by Surface Plan Method.

6.5.1 | The surface pl

: =
Geological Reserve ns‘

]

ander Rule 28(1)(a) of MCDR 1988.

—
an of the lease area may be prepared on scale of 1: 1000 or It |
12000 with contour interval of maximum of 1

and size of th

) m depending upon the topography

e arca duly marked by grid lines showing all features indicated

Surface Plan prepared accordit

1gly. Attached plate No. 3

6.5.2 ‘ For preparation of ge
1: 2000 scale specified under para 1.0 (f) of Par
'the base plan.

'supporting data for existence of

‘mpluraliuu. various li
zone with grade variation if
with other features indicated under

The details of exploration alre

tho units along with structur

mineral, locations

propaose

ological plan, surface plan prepared on a scale of 1: 1000 or ]1
t A of the format may be tuken as
ady carricd out along with

al features, mineralized / ore |
any may be marked on the geological plan along ]
Rule 28 (1) (b) of MCDR 1988.

L

ared accordingly. Attached as plate No. 4

|
|
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be prepared on natur

: e lease areq from b
[ \Geological section prepared accordingly. An

A ‘6.5.3 ' Geological sections may
f i

' suitable interval across th oun:I sc::lchul' geological plan at
ary to boundary

ached as plate No. 4

654 | Furnish d
5. urnish detaile At '
| |1is o mec;::'l;(-l. c:lculalmn of reserves/resources section-wise (when the mine
, tzed and deposit is of complex nature with variation in size,
oo aw a¥ss U varution due to intrusion within ore zone
| methad). In I: ) ay he mal.lt‘ to estimate reserves/resources by slice plan
: ase of deposits where underground mining is proposed,

reserve/re S may be esti
| 1 unurcl..s'm.t) be estimated by level plan method, as applicable, as per
| | the proposed mining parameters

|s1:a|pn: of mineralized zones, grade

Reserves and Resources as per UNFC with respect to the threshold value notified by

IBM in a tabular form:

UNFC Code for Reserve / resources updated (as on 01.04.2013)

Classification UNFC Code
Total Mineral Resources (A+B)

| A. Mineral Reserve: -

I. Proved Mineral Reserves L1

‘ 2. Probable Mineral Reserves 121 & 122

| B. Remaiming Resources : -

1. Feasibility Mineral Resources 211

2. Prefeasibility Mineral 221 & 222
Resources 331
3. Measured Mineral Resources 332
4. Indicated Mineral Resources 333
Inferred Mineral Resources 334

Reconnaissance Mineral Resources

L

GEOLOGICAL RESERVE

The scolovical reserve are estimated as per the grade and depth persistency of Ordinary Sand in
the lease arca which was observed while conducting random trial pits up to 3 to 4 meters in depth
accordingly. Geological reserve has been calculated up to a depth of 3m by multiplying the total

Arca

The summary of geological reserve is given below:

[ Classification of lease area ! Area | Unit

[ Total Lease Area 124500 ' Sqm

I Water Submerged area 7510 Sqm

" Workable area 117000 Sgm
Average thickness 3 m

B Total geological reserve 351000 cum |




e < . A
4

! Bench Level

-

The summary of M;
ncable reserve i o
awhve 15 given b
: elow

(,'Inss-il'muliun of leuse urey
Total Lease Area

Water Submerped area
Workable area (without rovision)
Area under SSMG 2016 for safety of rive
7.5m Area zone =

i Total Workable area
Remuining Reserve

Extractable reserye:

The geological reserye comes 10 51000 cum

Alter leaving Safety zone sand Teserve comies 1o 296310 cum
Mineable reserve s constdered §
principals of SSMG-201¢, safety z
2,010,600 cum,

12730
\1@
L 296310

0% approx. of geological reserve after applying the
ones and water submerged area (if any) which comes to

Hhe proposed production as approved in DSR and granted in LOI is 186750 cum. which is

within the sustainable limits of minable resepve.

ESTIMATION OF MINEABLE RESERVE

Area (Sqm) { Depth (M) | Volume of Sand Closing Balunce Saleable
i (Cum) In (Cum) Reserve In
241-240 _Jr_ 75100 | 75100 0 ;;1'3{.1 ]
240-239 [ 68700 | 68700 0 68700
139-238 | 66800 | | 66800 23850 42950
| Total 210600 | 23850 186750

Mineable reserve comes 1o 21113 with the maximum thickness of 3m, the extractable limit for the

mine lease as per lol is 20700 cum

| 6.6

| Broadly indicate the future program me of exploration with due justification

(duly marking on Geological plan year wise location in diffevent colors) taking
into consideration the future tentative excavation programme planned in next

| five years as in table below: -

I . . }
[he project is for only Six months, the caleulated nuneral will be excavated within the 6 month

| penod

Table: Production in six months

Month Minecral in Cum
[~ I _ 31,125
[ 2 - 31,125
[ 3 31,125
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I

31,125
1.86,750

CHAPTER 3 MINING

T.1 A OPEN CAST MINING:

o
L1 Briefly deseribe s " =
\ ~ Al deseribe the l.x.mmg as well as proposed method for excavation with

(I L design parameters indicating on plans / sections.

P'roposed Mining:

Opencast semi-mechanized mining (OTFM-other than fully mechanized) mine. Ordinary Sand
will be exploited with deployment of OTFM like light earth moving machines (LEMM), bar
scrappers/ loaders as well as with conventional hand tools. Exploited mineral shall be loaded with
the help of loader into trucks/dumpers/tippers/tractors trolleys. Proposed height and width of
benehes shall be kept 1.0m & 10.0m respectively over all pit slopes shall be maintained equal or
less than 16°. Depths of pits shall be increased upto 3.0m from surface according to deposition of
Ordinary Sand but mining will be confined above the water table. Ground water table should not
be intercepted by the proposed mining. No drilling and blasting will be carried out.

1. Height = Im

2 Width - width shall be more than the bench height or 3 times of widest m/c used.
3 Mining will be done by bench formation which will be of lm.
4T he maximum depth reached will be strictly restricied to Im byl,

5. Mining will be stopped immediately in the place atany point ground water is encountered.

6. Mineral will be extracted within the period of 6 months, a total of 1

86750cum of Ordinary
Sand will be mined out during this period.

7. Temporary ramps will be made for easy movement of vehicles,

Il lifting of Ordinary Sand from the allotted gatas will be scraped out totally up 1o the thickness

of 3mt containing 186750 cubic meter of Ordinary Sand and will be done by OTFM method. A

fypical Process Flow Diagram is given below:




S ®

B e ——
*Site Pre

paration (M

arking Boy dary Pl _
ndary Pyllars, Identification S.mn.:u_-1

*[Excavation

*loading by machines

*Haulage

. I'mnxspuna:;u,l‘%

) Salient features of working:-

The mining method shall be ope

- n cast OTFM mini :
directions. The slice /strip shall be taken Tiiod i oy i

1-3m height. Houl rond & slice ‘strip ramp shall be made
road shall be more than 6m. The loading shall be done by

ators in the Trucks/D &
umper/Tractor, The 1 i
N | ‘ . mineral is soft in nature & direc 1
drilling & blasting is required. e

of 1in 16 gradient & the width of the
excay

¢) Utilization of mi - Ordi i
_ mineral:- Ordinary Sand will be used in construction. Buildings, Bridges and
other infrastructure.

d) Plantation Proposals

Native plants like Neem. Pipal, Mango, Amaltas. Gulmohar, Kadamb and other local species will
be planted along nearest haul road, other ground and premises after taking proper permission
from the authority. A suitable combination of trees that can grow fast and also have good leat
cover shall be adopted to develop the greenbelt, 1t is proposed to 1000 plants per year of native

species along with some fruit bearing and medicinal trees during the plan period.

Programme for Plantation

Sr. No. Month of Plantation Target of Plantation
l First Month 166
AR
2 Second Month 166
3 Third Month 166 ]
4 Fourth Month 166
5 Fifth Month 166
| f Sixth Month 170 |

’7’?.2 Indicate year-wise tentative exeavation in  cubic  meters indicating J
development. ROM, pit wise as in table below. |

L
| The proposed Mining excavation is for total of Six month period. All the mineral within the 1

| mine lease will be excavated il the maximum depth of 3m after leaving all the statutory

e
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ﬁs

Deseribe briefly giving sali
Deserib g salient features of the proposcd i '
| lficnrior Cateceruet it proposcd method of working |
} Methad of M ] |
I..;._t od of Minmg B Opencast Semi-Mechanized (OTFM) |
| e
-I Bench Heiglu lim
| = =
|
l HBenech Wadth 10m
| e e
L Bench Slope | 160
= t

| Bottom mRL  proposed |231m

duging plan perind |

[74 llllniting

|

Broad blasting parumeters like charge per hole, blasting patiers, churge per
delay. manimum number of holes blasted in 3 round, mannee and sequence of
firing, ete.

|| No Blasting is proposed in the Minieg lease arca, the ineral is loose 1 nature and exposed

| o the st faee |

|
| No Drilling s propased

7.5 ‘ Drilling Machineries
1

e
== |
| 7.6 E.\ptusi\'r Reguirement for over burden removal

! |
N Laplosiyves are required as No Blusting will be done

-

S o
| 7.7 Eilusi\'r Requirement for ORE ZONE
|

N_ e Rl
| NA - B B
‘:.li- Il ype uf eaplusives psed /o be used 5
| L _ = —_-_—-___-_-_____._
N : |
NA |
___._____.___-—_______._______ S —
rd?:? || Powder factor inore and overburden [ waste. j
I ]
| NA ) - ]
e ——
= E| [P ¥ ¥ : ¥ £e - n
:_‘:.IIIJ' | Whether sccondary hlasting is needed, if so describe it bricfly J
! ——l'-—,_._-——-—-—-——__“__—_—'— Sote .




)

—_—
T_' e ———

1

| NA

|

| e
lllll ]St"mus of “"l"‘“—"’iﬂ“‘iﬂnnn:« und type of up'lﬂli;'e magazine) )

NA

]rT.ll \E\mmti.m _'”r_».:i-‘_ E—

R -

I o
IT.H—I' 1 vianspurtation -r'-,“ S e

[ .16 | Extent of mechunization- e =
P
-4

&

7.13 lI Loading

714 |('ru§l1inw5r|'n'nil|1: _]ﬁh e

16 lI—.ﬂent of mechanizativn- Deseribe briefly with ealeulation for adequacy and

| |t}']':it.n[ machinery sud equipment proposed to be used in different activities of
. (drilling, excavation, londing & transportation

Extent of Mechanization- DunperTrucks/ Tractors, lght earth movers will be used which

wibl be on lire basis. The mining method shall be open cast OTEM mining. No drilliog and
blasting will be done

(i) Loading Eguipment

| Tpe | Nos [Bucket Capacity in Cul  Make | Motive nwe. |
!r mo Power |
Exeovaer 3] 07022M" | Escom | Duescl ARHE |
i) Haulage and Transport Equipment
e Waalage within the ST hold
L e l Ny L Make | Mutive Power o
Dumper Tiucks e - Ashok .
Tructors l - ] Leviand l Pissel

Where the Dumpers are fitted with exliust conditioner should be indicated

b Fransport from mine head to the destination

The muneral produced from the pit shall be first brought at o spot outside the pit by

Eycavator, The excavated nuneral directly loaded into the rucks & dumper by excavator for

it uiwards ansportalion
(v Miseellaneous Operations

1 Operations:- A Miscellingous operations like mumtenance of haul amd negess roads, dust

suppression by water spraving field ete.shall be done.




h. Machineries Deployed

Type \ NOS
Water tanker with sprinkler n

Size | |
Capacity Make Motive Power ‘ 0oy
| arrangement with tractor

500Nter l Local \ Diesel engine

411 | Desert :
717 | Describe briefly the layout of mine workingy,

=]

_ ) it road layout. the lay r
| Fiee dles L e m yout, iyout o
\ e ."“:‘.‘l AT for _‘]'-‘D“\“‘ of overburden/waste along  with ground
1: lr‘mm ion prior t_n disposal of waste, reject ete. A reference to the plans and
\ sections may be given. UPL or ultimate size of the pit is to be shown for
. L identification of the suitable dumpineg site,

|
|
!
=

Mine Workings:

Total Mining Lease will be exhausted in total of six month period. Benches will be made for
excavation of mineral which will be of maximum hieieht of 1m.

Elcctric line management:
No electric line passes through the Mine lease area. The Mining will be strictly done during

the davtime. However if required, Flashlights/Solar lights will be used.

Iaul Roads:

Proposed working pits will be accessible through two haul roads of width 05-08 mtr. Ramps

will be kept at gradient of | in 16. Risky patches of haul roads could be fenced by barbered
wires adequate width wherever needed.

Beneh Geometry:

Benches m Pits will be developed for stable and safe mining operations vis a vis considering
the nuneral conservation.

Stock vard:

No stockvard will be maintained. Only Ordinary Sand heaped on pit floor will be available

stock. Same will be loaded as soon as truck arrives.

Waste Dump:

No waste will be generated from the mine lease area,

| 7.18

Conceptual Mine planning taking into consideration the present availuble
|

reserves and resources deseribing the excavation, recovery of ROM. However,
disposal of waste, backfilling of voids, reclamation and rehabilitation and
drawing UPL shall be planned conceptualizing extraction of catire mineral
deposit. Showing the same on a plan with few relevant sections to be enclosed.




B e

Exploration:
The Mineral is exposed 1o the surface s no exploration is required

Excavation:

The Mine fs planned to produce 186750 cum for six month period. The Minc lease is on
Yamuna River Bed, Hence no M

‘ ‘ ‘ achines will be used for excavation process, only machines
will be used for loading purpose.

Life of mines

The reserves/res R T = ik
The reserves/resources are around 186750 cum. The anticipated life of mine is 6 months.
Waste Disposal

1 i i o . .
No waste will be generated during the excavation process as the Ordinary Sand is a saleable
mineral.

Reclamation and rehabilitation

The mine lease area is rived bed land, the Ordinary Sand excavated will be replenished in the

next monsoon season, however planation is proposed to be carried out in the approach road

and haul roads to minimize the air and noise pollution.

Post mining land use conceptualized

Mining Area will be left as it is at the end of the mining life as being a river bed mine, it will

replenish and reclaim in the next monsoon season.

Proposal for trees for afforestation/ plantation: Native plams like Neem, Pipal. Aam,
Amaltas. Gulmohar, Kadamb and other local species will be planted along haul road, other

ground and premises after taking propet permission from the authority. A suitable combination

of trees that can grow fast and also have good leaf cover shall be adopted to develop the

greenbelt, 1t is proposed to 1000 plants of native species along with some fruit bearing and

medicinal wees during the plan period. Precautions shall be observed for their better survival

include fencing around plantation arca, regular & periodical watering & dressing of plants for

better growth.

Table: Existing Land use pattern within the QL Area

II S No. | *Allthe areas are given in Govt. Land Total

[ Hectares )
L1 | Pits & Quarries 5 - | —

| 2 | Top soil Dump || i | —— |
| 3 | Dumps | — | —




|4 | Stack Yard
< |
- {

| Sub Grade stack Yard | — L = |
'| 6 IL lnfrn.s!;ucm'rt ( Work shop, | = ] — ]]
.. | administrative Building) \ l o '
| 7 | Roads )
: | —
8 | Raibway ! (-
L | Green Belt 1 — : =
I | Tailing Pond e 11 = 4
‘. 1| Ef}‘lne nt Treatment Plant I] — | - |
L '121 | Mineral Separation Plant | 2 [ — |
L 13| Township l ! - |
|| Towshi — =__.|
1_ 1 | Non Utilized | 1245 l 12.45 |
\ Total | 12.45 | 4
5. 8.0 \lindcr Ground Mining |
|i I'
| Not Applicable _lll
_J
CHAPTER 4. OTHER TECHNICAL PARAMETERS
i'l 9.0 Mine Drainage j
l 1 I
|-a Minimum and maximum depth of water table bascd on observations from '
|| ncarby wells and water bodics |
| The Ground water table is 9.89m bgl to 7.97m bel |
]

o

\h ‘lmliu:\u: maximum and minimum depth of workings (from natural surface

| | level starting the pit exeavation irrespective of the slope and may also be given
| &
| {in RL).

| The working level is likely to reach Sm. so i 15 not likely ot

- . {
ouch the Ground water table in |
|dry season. However if water is encountered before 3m of the working
|

| be carried out at that area. |
1_ B

depth mining will not

| € i|Qu-.u1|til_\' and quality of water likely to be encountered, the pumping i

arrangements and places where the mine water is finally proposed to be I
Discharged l

E = ‘ <s g |
| There is scarce chance of water entering inlo the Pits. 1f rainwater do get collected in pits and

| remain there for a considerable period of time, it takes about two to three months to percolate

|
| down the around. Normally work at bottom of the pit remains suspended in the months \
|

| following the rains.

B




Describe regional and locyl dr
catchments area, and likely
area, arrangement for app :
\(icncm’l topography

aln'efgl: pattern. Also indicate annual rain fall,
_qn:mh.ty of rain water to flow through the lease
esting solid wash off etc.

of t area is ¢ i i i

he QL area is comprises of high deposition of Ordinary S
river into the lease area due to flooding

g5

and from the

| 0 the lease area is slightly undulated. The average
annual rainfall is 585.3 mm. During rainy season, catchment water flows in the nearby river
Yamuna and due to high flow ordinary sand is deposited into the nearby fields, because of
which the lease area being a River Bed (Govt. Land) area has such a high deposition of sand.
The mineral will be excavated during dry period exposing the fields and making them more

arable for the future use. No mining activates will be carried out during rainy season

'.I 10,0 | STACKING OF TOP SOIL, MINERAL REJECT AND DISPOSAL OF
I WASTE

|
(101 \huhcatc briefly the nature and quantity of top soil, overburden / waste and
' mineral reject to be disposed of.

No dump external Dump is proposed. No top soil is present in the lease arca as the mine is
covered in ordinary sand deposition,
\
. '| = : .
‘ 102 | The proposed dumping ground within the lease area be proved for Presence or
' \ absence of mineral and be outside the UPL unless simultaneous backfilling is
\ proposed or purely temporary dumping for a short period is proposed in
mineralized arca with technical constraints & justilication. |
t |
Not Applicable

l 10.3 \Attach a note indicating the manner of disposal of waste, configuration and
sequence of year wise build-up of dumps along with the proposals for

1| \ protective measures.

‘\Nol Applicable

{

I\ 11.0 \USE OF MINERAL AND MINERAL REJECT

: \ 11.1 | Describe briefly the requirement of end-use industry specifically in terms of
i physical and chemical composition.

ordinary sand is used in construction of Buildings, Bridges, Roads and other infrastructure

projects. No beneficiation or refining of mineral is proposed or required. The mineral
extracted will be directly sold in the market or to the end users, |

112 | Give brief requirement of intermediate industries involved in up gradation of

. l mineral before its end-use.
Not Applicable

3
1
1113 ((;ivc detailed requirements for other industries, captive consumption, export, \

1 [ associated industrial use ete.
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| _—

| 114 | Indicate precise physic

\ Sephysical and chemiey) specificatio A P —
— ; n stipulated by buye
Not Applicable reigy

|15 | Give details of
. processes ad
| \W(llliremems. opted to upgrade the ROM to suit the wser

There will be no upgardation of

ROM L — - 1
the end-users in i M the entire mineral will be excavated and transported to |
| the end-users i its exact physical and chemical form.

\ 11.6 \Ycar—wisc generation of mineral reject .
1S

\Y\'a Mineral Reject is anticipated.

12.0 \I PROCESSING OF ROM AND MINERAL REJECT ]

| |

| o
12.1 | If processing / beneficiation of the ROM or Mineral Reject is planned to be
?lln.dlittcd, briefly describe nature of processing / beneficiation. This may |
mdnzate size and grade of feed material (Mincralogical composition and |
particle size analysis) and concentrate (finished marketable product), recovery |
\ cte. including by-product /co-product recovery, if any - \
Not Applicable. As there i1s No Mineral waste is generated |

I'. \\ 12.2 ‘(‘.i\'c a4 material balance chart with a flow sheet or schematic diagram of the
|

| processing procedure indicating feed, product, recovery, and its grade at cach |
\ \ stage of processing. |

Wl’.\ot Applicable. As there is No Mineral waste is generated, and there is no processing ]
|

|
Linvolved.

-
|I 12.3

Explain the disposal method for tailings or reject from the processing plant. |
Also indicate the composition of mill effluents

]| Not Applicable.

—

12.4 | Quantity and quality of tailings /reject proposed to be disposed, size and 1\
capacity of tailing pond, toxic effect of such tailings, if any, with process
adopted to neutralize any such effect before their disposal and dealing of
| excess water from the tailings dam

[
|
=—

12.5 | Specify quantity and type of chemicals if any to be used in the processing plant |
|

|
l
Not Applicable

‘l!\'m Applicable.

12.6 | Specify quantity and type of chemieals to be stored on site / plant.
|

| Not Applicable.

—--T— I - - - ) - i
12.7 | Indicate quantity (cu. m per day) of water required for mining and processing '
and sources of supply of water, disposal of water and extent of recycled water. |




\Watcr balance ch

— )

art may

be given

T

Dust Suppression

1.2 KLD

Drinking & Domestic 0.9 KLD
Plantation 2.0KLD
Total 4.00 KLD
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13.1 \ Site Scr\'ices_—ﬁ__\_\x—&-—-—-_

Water supplied used for mining work, spraying

Wwatering the plants and drinking purposes.
First Aid

Primary First aid facility is proposed at the mine office.
| Mine office
| A full-fledged Mines office with Rooms for Officers and staff will be maintained, having
. Managers, Engineers Offices, and Security etc.
Rest Shelter
Femporary rest shelter is proposed outside the Quarry lease area. Snacks and Tea are served
with proper space for rest and refreshment.

| Latrines and Urinals

Moveable urinal and latrine are proposed outside the Quarry lease area.

. Water Supply

| (13-2 l Employment potential

I'. \‘ Managerial | 1

I'- i Supervisor | |
i Workers (skilled & semi-skilled) 43
I‘.I i\ Total 45
|
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CHAPTE
R 5. PROGRESSIVE MINE CLOSURE PLAN

140 \mouuﬁsswa MINE CLOSURE PLAN P
] - |

1
| 14.1 | Environment: ats
al B . ;
\ \ml'ornmt aseline Information Attach a note I
ion with regard to the l'ollu“mc on the status of baseline

a \ Existing land use
§ pattern indicating the
i ¢ the arca already degraded due t
oad processing plant, workshop, township ete. ln'\tal:;lar fnrrllll e

The QL area is characterize i
bt acterized by the typical topography having moderately. The land use
pattern is given in the following table:-

Table: Existing Land use pattern within the QL Area

| | Sn No. \ *All the areas are given in Hectares Govt.Land | Totl
\r_ ! 1 Pits & Quarrnies ]
l 2 | Top soil Dump == —
{ 3 | Dumps i — —
\ Kl ||I Stack Yard e :-:
'l’_ B | Sub Grade stack Yard — =
'| 0 Infrastructure ( Work shop, administrative R —
| Building)
. Sy 7 l RU".J\ e .
5 | Railway = T —
9 | Green Belt = p—
10 l Tailing Pond e —
i l [ ffluent Treatment Plant ] S S
12 Mineral Separation Plant — =
| 13 Township =i —
|‘ 14 Non Utilized (River Bed) | 1245 12.45
| Total 12.45 ‘ 12,45

Water regime, quality of air, ambient noise level, flora, climatic conditions
Water regime- The average rainfall is 585.3mm. The Ground water table is 9.89m bgl 0
7.97m bgl. The nearest sources of drinking water is Yamuna River on which mine site is
present. Other Drinking water Sources are wells/Tube wells from where the potable water
can fetched and stored.

Quality of Air, ambient noise level and water-The source 10 pollute air shall be the
generation of dust and machinery undertaking the semi mechanized mining operation. But the
level of dust concentration shall be practically of very low order, water sprinkling will be done
on reaular basis also speed limil will be set so less dust is generated during transportation.
Flora & Fauna- No Flora & Fauna exist in the Quarry lease arca as the mine lease is flooded

with sand, however due to high deposition of ordinary sand some shrubs and weeds can be

)
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sresent in the area, which will be re . o
] Benthic F hich will be removed before mining. No trees are present in the Mine
arca. Benthic Fauna can be prese ; .

1 be present near the mine lease area, however only 3m maximum depth

will be considered for mining.

Climatic condition- it . )
n- May is the hottest month with mean daily maximum temperature at 400C

and mean daily minimum temperature at 24.8°C. The maximum temperature may be as high as

°C. Wi > . " .
46°C. With the onset of the monsoon there is an appreciable drop in day temperature. January

is the coldest month with mean daily maximum temperature at 20.6°C and mean daily

minimum temperature at 7.9°C. The air is dry during the greater part of the year and April &

May are usually the driest month. The mean monthly morning relative humidity is 67%-

Winds are generally light in post-monsoon and winter months. They are stronger in the

summer and the monsoon months,

i Human settlement

The population in and around this arca is very thin. The nearest human settlement area is the
various village having population is shown in plate no. 2. is enclosed.

The adjoining villages are:

Towards E Naithla Khadar about 0.4 Km
Towards SE Gauripur about 2 Km
Towards W Garh Mirkpur about 3 Km

Towards NE Faizullapur about 2.5 Km

=

d Ehlic Building, Places of Worship and Monument
No Public Building, National Monument,
around the Quarry lease area.

place of Worship, Sanctuary, National Park,

exists 100m radius in and

inity of QL hold

Indicate any sanctuary is located in the vie

No National Park/sanctu

ary falls within 10K m. of the lease area. J

|
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-
' 14.2 | Impact Assessmen
ssessment: Attach an Fnvi
11 Seaidbing fhe - Attach an Environmental Impact Assessment Stateme
1 bing the impact of mining and b iati o -
! following: encficiation on environment on the
{
\ 1

. ; : A L Hi{lt‘ﬂ duu to quarr il."i'! i 1
| 'I'(M.(lS. \\Ol'k.‘bhﬂp, I‘l-ucc! !.i“ }I. a1l 1 )“l'“s'll :(:'cl > ‘ l |
| . AT .. e g l d“tl td.ll“g p(]ll(.l.fll.!ﬂl'll. ( 5 ip i —
I| l l'i oY h .d \\hl .l - l . sha bt? 18»\.5 efftcl on pres L'"l I.t"l(lbl.‘ll])l., s l l AsC < I
s a VET < ch s C])()Slltd bv thc Sand duE 1o hiuh S‘Cdi’"cll[ “““’ O! !hc |i5lt-'[n l Y i

removing it the lease area will t

g : YECo! iner:

] : ne clear and the mineral can be used for saleable purpose. | i
|2 Air Quality ‘
|

S

| The sourc G

1e source o - : . .

I|| cchant _p_ﬂllu{c alk 15 the generation of dust and machinery undertaking the semi '

' mechanized mining operation. But the level of el : o
E . 1e level of dust concentration is practically of very low

order. ; ’ rog : ; \
\ er. Approach road shall be sprinkied with water at regular intervals for controlling fugitive !
|
|

| ; 3

' emission during vehicul: / " vehi i

|mision ’gd‘ -hi ilar moy emcnl.‘Spc_cd of vehicles shall be restricted below 20Km/hour
| accha Roads in order to control fugitive emissions. Vehicle

\samd wansnortation:shall b sk s shall not be overloaded and
e portation sha | be done only through covered trucks so that no spillage takes place.
N ci}!t_lt:h used in mining and transportation shall be maintained well so as keep Vehicular
| emissions 1n c?mrol. Ambient air quality shall be monitored at site and the nearest human
‘H_hubm'.unn and it shall conform to the norms prescribed by MoEF, Govt. of India

lll 3 \\\"ater quality

—

| The mineral produce are not likely 1o pollute the water quality by any way. The Depth of
| excavation’Mining shall be restricted to 3m or water level at site, whichever is less. The
l'pmjccl proponent shall obtain necessary of the competent authorities for withdrawal of
| requisite quantity of water required for the project. Necessary arrangement shall be made at
| stockpiles to prevent silt and sediments flowing into the nearby water body. Domestic waste
(water if any generated at site should be disposed of through septic tank-soak pit. Water shall
' be required in mining to cater for drinking purposes, dust suppressing at faces and on haul
I'. roads, and plantation. Total water requirement in the mine will be about 4KLD for drinking,
| spraying and plantation

| 4 i?\'uisc levels

| Generation of noise 1s practically under limit. Noise level in and around the Quarry License
|area shall be kept well within the standard by providing noise control measure including
| Engineermg control like acoustic insulation, hoods, silencers, enclosures ete. On all sources
| of noise generation ambient noise level shall conform to the standards prescribed under the
| Eavironment (Protection) Act & Rules, 1986. Number of mitigative measures is implemented
to maintain ambient Noise level as per applicable Acts, Rules etc. These are:

| 1. Proper Maintenance of machine by way of greasing, oiling etc.
.

3 Timely replacement of faulty parts.

1
3. Maintaiming Machine cabin in proper condition.
4. For personal protection, by use of ear plugs and car muffs.

S Restricting use of Horn in populated area.




Vibration levels (due to blasting)

Not Applicable

——
6 \Watcr regime

i

nvlace g enpes 4
|Surface Water: The Mine lease area is

: River Be ; 2. Mini ;
v Witk wilter t Bed of Yamuna. Mining will be restricted in the

| . 1 " e
|(;‘1r-":tm§ ;J\atu'. As mining is confine
disturbec

d to 3m maximum hence ground water will be not |

\ 7 l!\cid mine drainage

No Sulphur bear i st s
r P caring mineral exist in sand Mining, hence no chances of acid mine drainage

\ 8 \Surfacc subsidence

"] Not applicable as mining is opencast mining

i

‘ 9 \Suciu—ccunnmics

Having an economic activity near the villages, the socio and demographical profile of the
local habitants will get positive impact, by direct and indirect jobs

\ 10 \llismrical monuments ete,

\ No historical monument 100m radius or building is present in the Quarry lease area.
|

——— |

| l-i..‘:\ Progressive reclamation Plan

\ 14.3.1 Mincd-Out Land: Deseribe the proposals to be implemented for reclamation and
|

rehabilitation of mined-out land including the manner in which the actual site of
the pit will be restored for future use. The proposals may be supported with
vearly plans and sections depicting yearly progress in the activities for land

[ vestoration/ reclamation/rehabilitation, afforestation ete, called “Reclamation
\ \Pl-.m“.
Progranune for Plantation
( Sr. No. \ Month of Target of 4‘
| Plantation Plantation
\ 1 | First Month | 166
\; 2 | Sccond Month | 166
3 | ThirdMonth | 166
| 4 | Fourth Month ] 166
[ 5 | Fifth Month | 166 |
|6 | Sixth Month 1 167 |
Mined Out Land
[Particular ll"rcscm ‘Al the end of Mining | At the end of Life ul']
I . | Plan in Ha Mine |
i Broken Up Area | Nil 19.877 | Nil '
| Back Filled Area | Nil [Nil | Nil

|
|
Water Reservoir | Nil [ Nil [ Nil |
Reclaimed Area | Nil INil | Nil I
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14.3.2| Topsoil Mandagemenp Th 3
& : The tops ailable < g S
\ deserbEd. opsoil available at the site and itsutilization may be |

| Ordinary Sand is exposed on surface. Lease Area have no top soil
S011.

et
| 14.3.3\

Tailings Dam Management: The ste |

- Stﬂhc[ﬂkcnﬁ]r rotecti . ctahil v | |
tailing d ilizati ooep protection and stability of
& dam, stabilization of tailing material and its utilization, periodic desilting |

measurces to / ¢ £ .
| \\”ﬂ‘tt‘r 0\‘erﬂprcmll“ “‘“cr pollution from tailings ete, arrangement for surplus .
ow along with detailed design, structural stability studies, the 1
| )

embank eepage loss i ivi
\ ! 'ment.supagu loss into the receiving cnvironment and ground water
contaminant if any may be deseribed.

|

|t i . el PEI: A |

‘ilsl?mlu no nw‘scral‘procehsmg and or beneficiation activity will carried out, so there will be no
- T l g - i a4 - b e P .

1\1:&.]““0 of l(.nuc or non-toxic tailing. Hence no provision is made for dealing will any |

| contingency arising out of tailing operation.

‘ l4.3.4\f\cid mine drainage, if any and it's mitigation measures,

|
Not Applicable ' \

K l4.3.5\§5url’ace subsidence mitigation measures through backfilling of mine voids or by |
, : : i) 3
. any other means and its monitoring mechanism.

I
[ Not Applicable

i
l | |
\14.3.6\ A brief about surface features existing within a periphery of 60 m from the lease \_
boundary as per the Rule 32(1)(a) of MCDR, 2017 | |
‘an Applicable l|
—
| 14.3.7| The information on protective measures for reclamation and vehabilitation works
L |year wise may be provided as per the following Table. |
| Items T Details Existing Proposals l
}' Aren afforested (ha) l - v ) |
\l Dump Wo of saplings planted ‘ - - l |
!I management \funmlu[ivc no of plants l . |
lg Cost ncluding watch " 5 l
‘I and care during the Year .
| I
' Area available for | ~ : ll
| rehabilitation (ha) |
I Afforestation done (ha) - E

l
| Management of T : l
| Managemenl ok IgaraF saplings planted n
| worked out R——
' benches = i

|1Cunlu\ativc no of plants

Any other method of | e
| rehabilitation (specify) !

N B

Cost including watch and care during the
Year

— -




Void available for
Backfilling (L x B x D)pitw

| Reclamation and | wise Is¢ /stope \
| Rehabilitationby : |
'\ hackﬁ“i“g \F°1d ﬁllcd b)‘ wiaste —1

Nailings l - o - _
| G ‘
|
|

] forestation on the
-I \bnckﬁllcd area

|I Rehabilitation by

anking water reservoir

|

lAn)' other means | = =

\{spccit‘y) l
[ 1 ‘ |
{ o V\rua available (ha) ~ — - l
E(ch:\hllllaimn of |
s land within | Area rehabilitated ! - |
llease ‘ l
| \ Method of Rehabilitation | =
b _ |
Others \ Plantation ‘ = 1000
|

| 14.3.8

lll)isaster Management and Risk Assessment: This may deal with action plan for
high risk accidents like landslides, subsidence flood, inundation in underground
mines, fire, seismic activities, tailing dam failure ete. and emergency plan
proposed for quick evacuation, ameliorative measures to be tuken ete. The
capability of lessee to meet such eventualities and the assistance to be required

from the local authority may also be described. \

S

| 1

| The proposed workings are by opencast semi mechanized mining method. There are not \

| expected high risks accidents like land slide, subsidence, fire, seismic activities ete. if any in
case of accident a well-equipped First Aid station shall be available at mine site for giving

| first aid to injured persons. Contact Information of Nearest Hospital will be made available

!| for any other emergency which need medical attention. Accidents may happen due 0

i| fooding, which will be avoided by strictly not carrying out the mining activities during

| monsoon season.

1 14.3.9| Disaster Management and Risk Assessment: This may deal with action plan for
. high risk accidents like landslides. subsidence flood, inundation in underground
I mines, fire, seismic activitics, tailing dam failure cte. and emergency plan
'. proposed for quick evacuation, ameliorative measures to be taken cte. The
| capability of lessee to meet such eventualities and the assistance to be required
' from the local authority may also be described.

| All Prohibitive Measures as per Reg. 6 of MMR and Rule 24(3) 1988 will be implemented as

—d

'when mine is temporary discontinued. During temporary discontinuance, all pits vulnerable to

| trespassing will be fenced. Entries to mines will be guards by manned drop gates, Round the \
!clm:k security will be provided by hired guards. Before entering the labour into mine |
i\\nrkmga or faces during the resumption of work, the workings and faces are proposed to be \
inspected by Authorized person.
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|
FINANCIAL ASSURANCE ‘
|
‘i"ﬂ Head Area put [ Additional | Total Area Net area
b onuse at |requirement| (In. | considered | considered
start of \during Plan| Ha.) | as fully Sor
Plan period reclaimed | calculation
(In Acre.) | (In. Acre,) & (In. Acre.)
\ ‘ rehabilitate
' d
| . (In. Acre.) ]
| \ | l{\rea under mining 24,4065 - 12.45 —_ 30.7646 [
: | 2. Btorage for Scree — - s - — 1
| | 3. Dverburden/ dump s i — aise -~
I. | 4. Mineral storage apooe - I e —
! E 5. [infrastructure (Workshop, | - 2eis — — -
‘ \ dministrative Building
[ 21c.)
'. | 6. Road - - st - —_—
'. | 7. Railway | == o L= i -
| 8. Green Belt e — - — st
| | 9. [ailing pond Ji soss sices -~ e —
‘ ‘_I 0. [Effluent Treaunent I e bz — o ==
I. 1. Mineral Separation Plant o - - s it
' | 12. [Township area e S - e e
| 13, Bub Grade Stack Yard - s - — —
| 14. JArea Unworked 6358 |- = —_— 6.358
X GRAND TOTAL 24.4056
(9.877 ha)

Total area 1o be used in mining and allied activities will be 12.45 Heet (30.7646Acre). At the
end of sixth month of the Progressive Mine Closure Plan. As this mine belong to ‘Bl category
mine. so the financial assurance calculated @ Rs 15,000/~ per acre of area put to use. Thus
financial assurance will be Rs 4,61.469/- Under Rule 34 (6) & (7) of amended rules of U.P.
Minor Mineral (Concession) Rules 1963 the minimum amount as per rules under financial

assurance will submitted to the Directorate, Geology & Mines Lucknow, U.P at the time of

sranting the pernission.
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CONSENT LETTER ROM APPLICANT

An arca of

about 12.45 ha will be use | |
- bout 12.45 ha will be used to excavate Ordinary Sand upto a depth of 3m. The area falls in Vill.-
Naithala Khadar, Tebsil- Baghpat, Distt.- Baghpat, U,P,

A Mining plan is prepared for the excavation of Ordinary Sand under U.P. minor mineral concession rule |
M a 1 3

2021, The mine plan in respect of above arca has been prepared by Shri Zeeshan Mustafa Quadri ‘
RQPUPDGM/NO.027/YEAR2023 1 request to make further correspondence regarding the modification if any |

. . w 3% . . . ~ . [
in mining plan with the said recognized person on his following address:

Shri Zeeshan Mustafa Quadri
Village Karimuddin Ghosi,

Thana Ghost, Mau, UP,

| hereby undertake that all the modifications so made in mine plan by the Recognized Person may be deemed

|
|
|
|

to have been made with my knowledge and consent and shall be acceptable to me and binding on me in all
|

respect. | have understood the content of this mine plan and agree to implement the same.

Date:
, Place:  Baghpat |M/s Gaurav builders|
\




223
‘-\—x_\____‘_‘____%_

CERTIFICATE FROM APPLICANT

UNDERTAKING

We hereby undertake that the information furnished in this mining plan has been read by me and are
correct to the best of my knowledge.

Excavation of Ordinary Sand will be undertaken as per the

agreements attached with this approved plan,

We hereby undertake that the financial assurance applicable as per rule will be submitted to the concern
authorities,

All the measures proposed in the closure plan will be implemented in time bound manner as proposed.
We also undertake to pay

stamp duty as applicable if any against agreements made attached with this
mining plan.

Date :
Place:- Baghpat

[M/s Gaurav builders]
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SURFACE PLAN
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NO 1Ay (M} IMUNTER
12 12.45 b
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MINING PROJECT
Village- Naithala Khadar,
Fehsil- Baghpat, District-Baghpat, U.P

Lease Boundary

Sand Deposition

Water ChanneTwith
mRL

Contour Line with mRL

—

S

7.5m Barrier

]

15m Safety Zone

ABC

Lease Pillar

SCALE= 1:2000
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'DEVELOPMENTAL PLAN
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/ MINE CLOSURE PLAN
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CHALLAN
(3reite @ T urg %A I, J0W0)

_— Government of Uttar Pradesh
ar PradeshTreasury Form-209(1) - Challan for Depositing Money
[To be submitted through Net-Payment]

v .
hallan NO.¢ AKV260010727 Challan Date:19/03/2026

Assessment Year: 2025-2026 Tax Period: ANNUAL

ame of the Bank:

Jnigue 1d:

ajeev Singh S0 Shri Kaluram

EE[_JOSitGF Name:
s Gaurav Builder Pro Ro Badarkha Tehsil Baraut

Depositor Address: Istrict Baghpat

[ Head

[Description Serial No.
Esssnm07*01(Juuoﬁ‘;'gﬂfeﬁl P e, o 9 e e 91 p
L Totals of the above heads =

A SUM OF Rs. 419072.00 AGAINST THE HEADS MENTIONED ABOVE -{ THROUGH NET-PAYMENT
TRANSACTION }- ON HAS BEEN DEPOSITED BY THE DEPOSITOR.

(Depositor Remarks->Pit No | and Pit No 2 se bahar Illegal Mining penalty 419072 Rs) n .
THI:_'_EIM\'K REFERENCE NO. RECEIVED AFTER THE TRANSACTION IS : CPAGMMNIG3, Scroll Daie:-19. 032026
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i Uniitiesd Page /L{;—'
#.. A — — __
CKNOWLEDGEMENT
\ ( (NOT TO BE TREATED AS CHALLAN)
SeTE T T urg ¥ 9an, S0%0)
LTI Government of Uttar Pradesh
’. A;";E;Ement T, %rrransac_tion Date:07/04/2026
= of the Bank: ax Period: ANNUAL
Z@que 1d: __j
Depositor Name: jeev Singh So Shri Kaluram
Baraut

s
Depositor Address: s Gaurav Builder Pro Ro Badarkha Tehsll
istrict Baghpat

Amount (in RS.

T.___ Head |Description Serial No.
?300107muonc}g%i‘:;lﬁﬁtrrqa T, v I W G A 5 | 620240.0
Totals of the above heads - 620240.001

A SUM OF Rs. 620240.00 AGAINST THE HEADS MENTIONED ABOVE ~{ THROUGH NET-PAYMENT |
TRANSACTION ] ON HAS BEEN DEPOSITED BY THE DEPOSITOR.
(Depositor Remarks=>Pit No 1 and Pit No 2 sc bahar [llcgal Mining penalty 620240 Rs) |
THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION 1S : CPAGOMRTS2, Scroll Date:-NA |
\otc:- Please contact SBI Government Business Branch, Lucknow or Director Treasury, Jawahar Bhawan,
Lucknow referring CPAGOMRTS? for status of the deposit.
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20/04/2026, 17 5¥ Unlitled Page

ACKNOWLEDGEMENT

(NOT TO BE TREATED AS CHALLAN)

(31l @ a1 UTg $H ST, S090)

Government of Uttar Pradesh

ransaction No.: AKV260014800 Transaction Date:20/04/2026
ssment Year:2026-2027 Tax Period: ANNUAL
ame of the Bank:
nique Id:
epositor Name: [Rajeev Singh So Shri Kaluram
epositor Address: E:hgni;ran\; B:Ildter Pro Ro Badarkha Tehsil Baraut
Head Description Serial No.| Amount (in Rs. 1
035300107010000% g feam e, [ R e e @l 5 500000.00
Totals of the above heads -- 500000.00
A SUM OF Rs. 500000.00 AGAINST THE HEADS MENTIONED ABOVE | THROUGH NET-PAYMENT

HAS BEEN DEPOSITED BY THE DEPOSITOR.
jolation Applicable 500000)

1l Date:--NA

htips://rajkosh.up nic.in/paygateway/EPayChalianCopy 1A aspx

/ s -9 0 {"/3}2/
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12026, 1743
2004 Untitled Page

ACKNOWLEDGEMENT _
(NOT TO BE TREATED AS CHALLAN)
(3relle T a1 U1 W IeT, 30%0)

Government of Uttar Pradesh
Transaction Date:20/04/2026
Tax Period: ANNUAL

ransaction No.: AKV260014792
sessment Year:2026-2027

ame of the Bank:

nique Id:

epositor Name:

|Rajeev Singh So Shri Kaluram

epositor Address: E"" tiaktur::‘l:‘uuder Pro Ro Badarkha Tehsil Baraut

Head [Description Serial No.| Amount (in Rs.)
085300107010000%%‘5151 AT e, faman 3R @ e 3l 5 50000.00)
Totals of the above heads - 50000.00

A SUM OF Rs. 50000.00 AGAINST THE HEADS MENTIONED ABOVE --[ THROUGH NET-PAYMENT TRANSACTION
]- ON HAS BEEN DEPOSITED BY THE DEPOSITOR.

(Depositor Remarks->Uttar Pradesh Minor Mineral Concession Rules 2021 attracts a penalty of 50000 date 06 march 2026)
THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION 1S : CPAGPTWUSY, Scroll Date:-NA
Note:- Please contact SBI Government Business Branch, Lucknow or Director Treasury, Jawahar Bhawan,
Lucknow referring CPAGPTWUS for status of the deposit.

hitps //rajkosh up nic. inpaygateway/EPayChallanCopy 1A aspx



TG =R QY @

20/04/2026, 1736 Untitled Page

ACKNOWLEDGEMENT

(NOT TO BE TREATED AS CHALLAN)

(3ETE T T YT HH IGNT, I0W0)

Government of Uttar Pradesh

ransaction No.: AKV260014794 Transaction Date:20/04/2026
sessment Year:2026-2027 Tax Period: ANNUAL
Name of the Bank:
nique Id:
Depositor Name: jeev Singh So Shri Kaluram
epositor Address: . GIU: Bhl.l"l:ﬂ' Pro Ro Badarkha Tehsil Baraut
Head iDescription — |Serial No.| Amount (in Rs.)
1:13530010701000[}3%3.‘17Eﬂ i R e, T oK o e 31 5 50000.00

50000.00

Totals of the above heads -=

o ——

—— -—

— — ——
A SUM OF Rs. 50000.00 AGAINST THE HEADS MENTIONED ABOVE ~| THROUGH NET-PAYMENT TRANSACTION J_
]- ON HAS BEEN DEPOSITED BY THE DEPOSITOR. I
(Depositor Remarks->Uttar Pradesh Minor Mincral Concession Rules 2021 attracts a penalty of 50000 Date 08 March 2026)
THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION IS : CPAGPTXJD4, Scroll Date:--NA
Note:- Please contact SBI Government Business Branch, Lucknow or Director Treasury, Jawahar Bhawan,

Lucknow referring CPAGPTXJDA for status of the deposit.

hitps Jirajkosh.up.nic.infpaygateway/EPayChallanCopy1A aspx
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X ACKNOWLEDGEMENT

=
‘I \ (NOT TO BE TREATED AS CHALLAN)

(3eIE G TYT UTg HH IaNT, S0W0)

| Government of Uttar Pradesh

Transaction No.: AKV260014797 Transaction Date:20/04/2026

Assessment Year:2026-2027 Tax Period: ANNUAL ||
Eame of the Bank: |
|Unique 1d:

igepositor Name: [Rajeev Singh So Shri Kaluram

i.Depositor Address: s Gaurav Builder Pro Ro Badarkha Tehsil Baraut
! istrict Baghpat

Head Description Serial No.| Amount (in Rs.
0853001070100003%3@% o T e, 1ora R W e @1 5 50000.00)
otals of the above heads - 50000.00

"A SUM OF Rs. 50000.00 AGAINST THE HEADS MENTIONED ABOVE [ THROUGH NET-PAYMENT TRANSACTION

]-- ON HAS BEEN DEPOSITED BY THE DEPOSITOR.

(Depositor Remarks->Uttar Pradesh Minor Mineral Concession Rules 2021 attracts a penalty of 50000 12 March 2026)
THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION IS : CPAGPTXUSS, Scroll Date:-NA .
\ote:- Please contact SBI Government Business Branch, Lucknow or Director Treasury, Jawahar Bhawan, |

Lucknow referring CPAGPTXUSG for status of the deposit.

e ————————

e ——

S rajkosh.up.nlc.m‘paygaleway;EI-’ayChaIIanCOpﬂA.aspk
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LLF . ( T GTH -l)

EIRST INFORMATION REPORT.

(Under Section 173 B.N.S.S)
waw o= fooys
(e 173mq§wqﬁaﬁ)

}
|

\
|
]
,

1. District/Unit (Nem/srs): amug
P.S. (arm?: G| |
1 ‘ Year (a): 2024
FIR No.(ﬁ’ﬁ.ﬁ. §.): 0888
Dat i '
ate &Time of FIR(T.3.fX. & Rriarema): 19/10/2024 20:25

2. S.No. Acts (aﬂﬁ'ﬂﬂ) """"
(@.E.) |
E 1952 4
2 @M 3T, 1952 21

3.(3) Occun:'ence of offence (3TUTTY Ht T&T) :

A

|
{
1. Day 4IFER Date From 19/10/2024 Date To  19/10/2024
(TeA): | (s & ): (fetten @ ):
Time Period  U&(5 Time From 14:00&% TimeTo  14:00
(THa FaT8): (@aa d ): (Fwa a@): o

1
i

(b)Informatio

Date [
(femTan)):

0 received at P.S. (AT &1 YT B
19/10/2024 Time (§74):20:18 G|

(c) Gene
19/10/2024 20:18 &t

No. 102 .
Ful%% ‘GE): (Fetien A

4. Type of Info

(¥ Scanned with OKEN Scanner
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N.C.RB (TbertC. |

>3xx - R |.‘l.i":--_‘i (Q-‘ﬁ-‘w it
.Place of Occurrence (9cHTEd). |
Direction and distance fr geat No.
1. (a) (2mT | g2 3T T ): from P.8.3% 05 (e @.): g ge?
(b) Address TTH ST GTe
(orm):
(c) In case, outside the limit of this Police Station, then
(afe, e e 6 g @ f):
Name of P.S. District(State)
(T T ATH): (Rt (T=3)):
6.Complainant / Informant (ﬁmﬁﬁfﬁﬂlﬁﬁf ):
!

() Name (TH): 37 PAT g ROges e
(b) Father's/Husband's Name (Rt / afel &1
(c) DR /Year of Birth (777 fafay o ): 1989

(d) Nationality (retaan): WA

Date of Issue (
Place of Issue (
(g) Id details (Ration Card,Voter ID C

HE @ T ):

PAN)
e 0 @1 ¥r) ld Number (TG ¥

S.No.(..) Id Type (
l

1 e e e ——

(h)Ac!drggg (tr_?ﬂ_):' : -
S.No. | Address Type Eddress () |
-

(mE.) ad1 &1 Fh
1 gaHe ol T T A 3T T HIA

ard,Passport,UlD

e —

No.,Drivi{ng License,

I




\ 5%

i. T . N.C.R.B (TH. A

| LF.A| (g e T -)

h)OCcupzlztion (caETa):
(j)Phone number (GXWTH ¥.);

Mobi , ;
obile (WraTge ®.): 91-7739635239

7.Details of known/suspected/unknown accused with full particulars

(e | Wi | 3T st 1 QX e wf avi):
Accused More Than (3Td I e & e &l R e):

e e L B il Wik oo AR 5 —
S.No. Naime (A)  |Alias (3uTH) |Relative’s Name|Present Address
@®F) | '1 (fredgr 1 ) \(arcf AT TT) |
e Gl \ — T4 3 ATa AT
| wauT

(R | S— |
8.Reasons;for delay in reporting by the complainanb’informaﬂt
(PRt | FEATHa! GI Frqre 20 @ T F o Brev):
9 particulars of properties of interest (¥a=ad oty @ faaa):

S.No. Property =
%.d.)/Category n RS/
) S Aoy (e (€ %)

10._'l'6taf @Fe of property (In Rsf-)-"e{mﬁf &1 el qed(® s
11.Inquest '[Report /U.D. case No., if any (g THET PeaTE [ S W Ees

S.No. UIDB Number ;

251
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13. Action taken: Since the above information reveals commiss

(3) Refused investigation due to (wig & T ):

 N.CRB (T,
. LLF.A (Uﬁ'f? T e
5 Tty ‘

=T et 3t 1.5 s i TS A 126 T A
T A . ;
maﬁﬂgﬁﬁgf]ﬂﬂ?mma Rtz 0 5- 95 ez g 44 AT

i TS & 8778 T a1 KT /S
R & . Ll i
&'wifasw” e %Eﬂujnh?%ﬁz:rﬁﬂmnmgwﬁamwaﬂm

; R TRV e B T g 9 63/
“%““ﬁ‘ﬁ%'m%mn%mmsﬂmgﬁ%mmmugmﬁﬁ
gf‘ﬁmﬁﬁw%u}?ﬁmﬁﬁmw@ﬁmmﬁ%amﬁﬁmw
P W ITEH wRgR Rrwmari-2021 % Fram 3, 98, 72
““T_Em@aﬁq(ﬁﬁm@ﬁﬁwm)mmwwﬁm-dazjw
STHE e SUSIT T R HRh 01 g 11317.9 TAHICT SRRl AT T
<10 T T i i i g1 e A o IR I AdeT giet
T A 3 Rt ForT Sy e v R e e 4t AT 11317.9
A G T/ T 4T de s @/ uftage & de 3 I
=il & faeg WY <vs g $t Gane e & did §an gaa
T 23 T LTS HIIATE! HA & HE B Gorad: Aich h B
EEETER ST 19/10/24 3rufea (3 FAR) @ e, anmaa Mmoo
7739635239 Ale- A F10 1039 Fwg FHIT ATV el g 0t AGUT ol et
AT IR 912, ° eg; R W A deifeh 31 o 3ifdet bt 11t @)

on of
offence(s) u/s as mentioned at Item No. 2.

(& ﬂﬂmﬁmﬁ;ﬁﬁmﬂﬁﬁrﬂﬁﬂmm%ﬁﬁmﬂﬂmm
FOF AT §. 28

(1) Registered the case and took up

T UTT H AgA L )

[

or
the investigation: (WU & foRaT

(am)
1 3 s & ferg feran man )
(2) Directed (Name of .0,) NIKLESH RASTOGI Rank Sl (Sub-Inspector)
(srie ATEraTEr T ATH): (1)
No. to take up the Inv_astlgatlon
(9.): {ﬁﬂaaﬁmﬂﬁ%%ﬁnﬁiarﬁmw) or (M)




.
! T ——— NCRB(@HLaNA
- ﬁ_}m o LLF.| (g STa & -)
iﬂTransEerred to P.S. -
SIRUE ng’;';"ft
on po\rnt of jurisdiction (&} &7fRrame % ﬂl?r{ﬂT E);Hiaﬁa)

F.LR. N

re‘cRorédea:]:e; to the complainant / informant,admitted to be correctly
. copy given to the complainant / informant free of cost.

liaimmaamfd | gETEa B maThd! v w0 gars mh, w81 e §% w3

ud Hidt P ees Ramaasat & & )

R.0.ALC.(3T. 3 .u Hh)

14 Signature/Thumb impression of the
complainant/ informant.(frraaaaf /
FEATHG! & gEANGR | TS B FHm):

15Date an'd time of dispatch to the court
{Wﬁﬁwﬁ%ﬁmﬁ?m): L e

Signature of Officerin charge.

Police Station
(et TSR 6 FECET)

Name PS BAGHPAT

Rank | (Inspector)

No. 9454402959
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254 R"“\e‘ﬂ‘ﬁie -

@
N.C.R.B (.

S ;
FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)
wH o fte
(UrT 173 & = o oW & )
T
© DistrictUn
istriet/Unit (Fremrga): P.S. (4r): a9 Year (@¥); 2025
A

FIRNo. (AR 6): 0176 Dateand Time of FIR (@S, 1 e
3 wwa): 06/04/2025 16:48 T

2OSNo g () Sections (UTI(T))

(F3)
| g w R (R
F1 A wef@es
1957

) g v e (e ¢
F1 RafRgAa) dufas
1957
3. (@) Qccurrence of offence (3TW 1 e

I pay (R): R Date from (%775 #):  Date To (=

04/04/2025 aF): 04/04/2025
Fime Period (F8T Time From (F#W &):  Time To (7T
yafu): 963 5 1210 & a&): 1210 &
(b) Jnformation received at P.S. (gr Date {f&ﬂ"rﬂ: Time (FHI).
S AT e Et}: 06/04/2025 16:48 aF
(¢) General Diary Reference Entry No. (¥R Date and Time
(e T ) 072 (e 3R
wHI):
06/04/2025
16:48 o



ll‘&

)

— N.C.R.B (T ame

Type of Information (quw & W) R
5 Pace of Oceurrence {m'[m}'

L

Iy,

(2) Directiun ang dist

ance from .S, (umm & g8 ot Beat No. (#12
fowm): 3, 08 B & ) &
LiLE O

() Address (Yam): T8 Jwan @y,

() In cuse, outside the limit of this Police Station, then Name of P.S. (afg
TR A F A A e w0 )

District (State) (T (7=m):

Complainant / Informant (RET@w®aT / m:

W) Name (AW): A T X T WOSF I
(b} Father's/Husband's Name (Rruafer &1 am):

() Date/Yeur of Birth (7757 R/  (d) Nationality (TEXTaT): HITT
T€); 1990

() p1D No. (gamEd w.):

(0 passport No. (S9E H.):

Date of Issue (@ &% 1 RAF): Place of lssue (I FA F1 F19):
ivn C; : y vo., Driving
(¢) 1D Details (Ration Card, Voter ID Card, Passport UID No.,
License, PAN) (JET Ra@Ur (N &1 e &78 9T, Tamsst
w., gt wrgdw, 4a F18))
5. No.

ID Type (6T TF F 1D Number (TFIW FEA1)
(F.H.)

TEH)
) occu pation (ZaaH).

() Address (Sa0):

et
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e N.C.R.B (7. #.3#)

G S.No.

i

(FF) ;?d;:;rmm Address (5a)
| O 9 GfdF Fieg vy, a9,
- a9, 3 53, WRd
T W ooy U T TiAs FET aeed, anrad,
- aA9d, 3T WeX, ¥Rd
Y Phone number (GXHT &.): Mobile (RIAE &.): 91-77396XXXXX

Details of known / suspected / unknown accused with full particulars (FTd /

w3 wfvewd 71 9 R wfa ata):

Accused More Than (399 3R w6 & #70& & & w&): 0

S. \n Name (A7) Alias Relative's Present Address(@A™
(.9.) (39a@)  Name (AR i
& AH)

L A=

Reasons for delay in reporting by the complainant / informant (ﬁ]ﬁmﬂﬁ‘f /

gaarsar gar fe & & oof FE F FRO):

Particulars of properties of interest (Fafeud FFIT T o)

S.No.  Propertty Category  Property Type Description Value(In

(FF.) (Wl (@ & (R Rs/-) (AT
Aoft) TFR) (¥ #)

I'otal value of property (In Rs/-) (FFT FT LT (¥ #A):

* Inguest Report / U.D, case No., if any (Fg wHteT Rae 1{-?[‘.?"1’-'{“1' ¥, oy

% A):

S-No- - UIDB Number (2HSFOT )
(FH)

g N
©

&



/
e N.C.R.B (w.m.m,m@ 257

T
T First Informati
3\ mation contents (Suw
. I qe);

LIS :
it '2;’{:;1;;‘“” QA 150 / e, WeAA-UEATEHR / 2025 fewT: 04 ’
— . WX 3 T & B e R 04.04.2025
12,10 92 erdry sy 2kt o v SOg e &
TS A & T e @y e e 112 # v e A A A
S T T SR R ) iy T e Y S
mmﬁm.wa;mmw%ﬁnﬁnmﬁw
AT T 425 e S R ded 145 Hex e A 579270
mmﬂﬁﬁawm&mﬂmmwm?wmw
Bra F7 T S 00001.284 N771153.592ER FURTT aTe, # &
mﬁm-suqﬁmhﬁ%mmﬂ:ﬂﬂéaﬂaﬁﬁﬂﬁ
Wﬁmﬂ?mﬁﬁ%mmmﬁmwﬁaﬁmﬁm
m%tﬁ%m@ma@mmuW*mm#m
ﬂmm%tﬁmwﬁaﬂwﬁmmmwmmﬁaqﬁm
PrramEdr 2021 & A 3. 58, vzamumwwﬁa(ﬁmmw
ﬁmﬂa)mﬁmmmaﬁrwummmﬁaa@mmm
ma:un:-;orsm.?smaﬁﬁamawﬂaﬁfgéﬁ it
H@W%#Wm#@mﬂﬂ:mmmﬁm
y@nﬁ#ﬁ:ﬁaﬂyﬁﬂﬁaﬂfﬁ%ﬂ%ﬁﬂﬁmmﬁ
mmmmzozatwmxmm@m
Wﬁmmwmmﬁmﬁlﬁam:mrmr
mmﬁnoi-mmmmﬁm@ﬂ,mmm
L}?sozxxxxxmmmﬁﬁmﬁoozm g sooad aAeTs A0
269 H0A0 ﬁa%gxxxxxmmtmmrmﬁoa-aﬁ IR BE
2reamé 70 311 A0AO 94102XXXXX gFareR el TR i FEER
3afsa 04/4/25 (3 FAR) T frfrers, aEgd| A0AQ-77396XXXXX |
mz:-ﬁmmmegmﬂﬁmwﬁamﬁﬁaﬁn#ma
mﬁgﬁmm@mwmamaamwﬂmmﬁm
mgomem;;mﬁ?#aéﬁmmmm

4

N\
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Ao Action taken: Sinee (he above

(&

N.C.B (a4 3

u/s as mentioned at Iem No 2IM0”"““““ reveals commission of offence(s)

A T TR - g
(m ) . U IR S & e g § P e A

(1)

(2)

(4)

‘l;;:imj“‘d the case and took up the investigation (ST Zof fapar 4
I & v R mn): /oor (W)

Directed (Name of 1,0.) (S HfUFH 1 Rank (9): Fuferdier/
#H): DEVENDRA KUMAR ey fder

No. (F.): * to take up the Investigation (@ AT YA IH A
™ F e frar Rz ) or (W)

Refused investigation due to (S & far0): or (& FXT
&R T )

Transferred to P.S. (4TAT): District (FRram):

on point of jurisdiction (@ AR ¥ RO gEAANA)-

F.LR. read over to the complainant / informant, admitted to be correctly
recorded and a copy given to the complainant /informant, free of cost.

(W!Wﬁmﬂﬁﬁwﬂwﬂﬂﬁﬁﬁ
mﬁhwﬁﬁtﬁ%ﬂﬁﬁﬁ)

R.0.A.C. (3.3T.THL)

Signature of Officer in charge,
Police Station (UTAT WHRT &

FEATER)

14, Signature/ Thumb impression Name (@H): PS BAGHPAT

of the cumplainantfinformnnt Rank (T2): 1

: 1 (Inspector)
(Rrraa | g & ‘ P
FEaER 3075 &1 faur) No. (¥.): 9454402959
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N.C.R.B (T34

-~

*>==5 Dateand time of dispatch to the court (3ETad # Swor R 3
HY):

Attachment to item 7 of First Information Report (W& A«

Rl & #g 7 dovas);

Physical features, deformities and other details of the

suspect/accused: ( If known / seen )

iy | v B ardife Rt el iR

¥=g faaor. (afy 7 / @ )

S. Sex Date/  Build Heig Complexion 'Identification Mark(s)

No. (&) Year O (gerae) ht () |(gEaT %)
(F.9. Birth (cms)
) (SR (Fa
fafar / @A
) ) S
12 3 4 5 6 1 :
l -
FaF: A4l
P = Habit(s) Dress Habit
e 5 Teeth i Ey "
:31.‘.{:.:;::'::::.55 (gff;') HyE{ pelAis) (3med) |(s) (TE=TE)
(R ferat /
fafarezan)
8 9 10 11 12 13
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®

N.C.R.B (T4 3md
Ny

Iy

{%;_nguagt'i Place of (#1 1)
talect

Others (3(=3)
Burn Leucoder Mole  Scar Tntlnu(’[‘!
Mark ma
(AEw)  (EmE) 1)
(T §U (o ¥
& qhg
) =) - 20
14 15 16 17 E >

re
: : ant gives any one or mo
Ihese fields will be entered only if complainant/informant g
particulars about the suspect/accused.

. ¥
—t o tE s
(wF &% @h oot e s af R |
T W T W TR A T T 8)

L |



Pm exwne -2Q _
(163

(Under Section 173 B.N.S.5)
arw g featé
(&1 473 & O 8 T & TE)

1. District/Unit (Rren/z@rs): armd
P.S. (T): & Year (a0): 202°
FIR No.(w.g.ft. @.): 0372
Date &Time of FIR(L.E.R. it ReATHTH) 20/06/2025 00:39
Sections Emr(@)

2. S.No. Acts (i)

(F.H.) -

1 mETgEe (Fares o FfAE)
afef=am 1957

2 g 1 g (T #1 RfaAA) 21

Ffafaw 1957
3.(a) Occurrence of offence (3MTY &t ged)

-

1, Day §mWaR Date From 02/06/2025 Date To  02/06/2025

(fe=): (fai® @ ): & ad )

Time Period ~ T&C1 Time From  00:00 g Time To 00:00
(@rad): (Erga@): T

(awd afa):



262 |
G

N.C.R.B (u.d1. 317 gyz>*

LLF -1 (Udhiga siia w1y -)

P.S. (amT gt T WA §% ):

(b)Information received at
Time (W4):00:28 &

Date 29/06/2025
(feia ):

(c) General Diary Reference (SreraET G ):

Entry No. 003 Date & Time
(wiarfe 4.): (Feian 3T W ):

4. Type of Information (a1 31 yoR): feted
5.Place of Occurrence (EreATEU):

20/06/2025 00:28 s

Direction and distance from p.S.3¢, 08 Beat No.
(Fred.): & el

1. (a) (T & 8 I Feam):

(b) Address JdT GEX
(g):

(c) In case, outside the limit of this Police Station, then
(af e T 3 aTgd @ al):
Name of P.S. District(State)
(AT 1 TTH): (e (T1=3)):



N.C.R.B (q7.#1.4. zﬁ)
6.Complainant | Informant (fa _— LLF A (g A4 T

(a) Name (FTR): s 31
: . PR @M Fe
(b) Father'sHusband's Name(firar ftlgr ;:’T“T"
(c) BMtbFYear of Birth (s Faf 1l ): 1980
(d) Nationality (tréftaen): i |
(¢)UID No. (gamddt §.):
(f) Passport No.(Traae €.);
Date of Issue (st @ &t ff2):
Place of Issue (9Tt &z &1 T4 ):
(9) Id details (Ration Card,Voter ID Card,Passport UID N
PAN)
$.No.(%.%.) Id Type (Tga T3 @l W) Id Number (wgaT &)
1
(h) Address (T):
SNo.  Address Type Address (“?”1'

(6.8.) |(UeT T 9HN)
1 g ol aﬁﬁﬁwmﬂuﬂwwm

0 wdtma @Tﬂﬁﬁﬂ%gﬂﬁﬁmﬁﬂﬁﬂmﬁaﬁ! WA

o.,Driving License,

(i) Occupation (aram'u)-
(i)Phone number (GIHTY q.):

Mobile (FTaTse §.): 91- 7739635239
7.Details of known/suspected/unknown accused with full particulars

(Tl | &feay | 3T iy o1 QX Frer e v ):
Accused More Than (3T i

263



2064

&

N.C.R.B (=1, 31, fiy>*
LLF.A (wdtgem st )
S.No. Name (A7)  Alias (3U4TH) Relative's Name Present Address
(%.9.) (Fesdtgr &1 ) (aefwr gan)

1 I |

8.Reasons for delay in reporting by fhe cnmpliinant!i;formant

(Farraamaf | gl gro fore &8 & of s & amm):
9.Particulars of properties of interest (§af~tra rufy & freraw):

S.No. Property Property Type Description Value
(#..) Category (avufey & wame) | (fera) (In Rs/-)
(@afa goft) (g7 (2 %))

10.Total value of property -{In Rs/-)-gvufe &1 el J7a(T

11.Inquest Report/ U.D. case No., if any (77 #ftar fraté / . &1 waam 4., 7
A ):

S.No. UIDB Number

12.First Information contents (Y {1 427 ):

ANTIA FAE, AVTIA HRIed, BTEt T &A1 § b i 21.06.2025 i
IUTEEAGT G TGF ¥ T &7 G T AL WIey, TATEIE I F
FRRIAET, ST & H12l TR Ade] Qe & et wean 1/2 ¥ o e
%wrw&agﬁﬁﬁmmmﬁﬁﬁag%ﬁmﬁa#ﬁ

g e 02.06.2025 it wrefAr-u feam man forerd sfeiRa fn
T2 & o6 T e 1/2 AT e ey § 3 @ Ak 3 sy @
0 AT A ¢ fokan 81 v e & wm T m o Ao S
FE1 331 AT 11.06.2025 3 701 W i 7 3 A wedia n
1 R T s i g ot 21.06,2025 i o e e 35 e
FEU1 /2 B U 31 ey @ | wiage i e Bt et 7 sy Fgam 2-
01T 320 e % e e 1/2 B 7 @ Frah #F53e N- 28 59
59.6859 E-77 11 52.074 % 3-ura 21 Rt & are @ e Ream
ST A T & et feraeor 5 v 3:- e e 01-Re w01 32
Tﬁamﬂaﬁma‘@émaﬁml_stﬁaﬁm@ﬂ‘gﬁmzmﬁa
AT} 1 3 T | wfterget v may 31 e wrem 02-Rie e 02 7 61 e
e 31.8 Hiew e e sl 1.45 shee e & 2786 SteT A
A §F | TR o b 58 v 3w o3t i 9 g 3698 T

4



&

N.C.R.B (At amt )
N LLF.-| (e rf e T )
?fau & | g v s v v ) 02 # 3 87 A
T4 3 AT T 3§ B A e amed A qhardam A 0888
R 19.10.2024 & TS vt 0176 AT 06.04.2025 1 &of BT

i 4 oa-a*m%mmﬁﬁa&aﬁwaumquﬂaﬁﬂﬁg“@
TN T O4-TT ATelT @TeR & et de 112

3 3 a1 & & iEga I
Tl T T e, SR, Zfa T & g g T @i 050G
wmmmﬁmﬁwmmmﬂﬁmﬁ

Tﬁ@ﬁmnﬁﬁmimmﬁu@?&ﬁmﬁuaﬁmfﬁaﬁm
3 301 38 T @ FAVE Wen A 5 Ea e e v ) e
aﬁisﬁaﬁlmuﬂraﬁrﬁﬁmaﬁﬁtmmdmmﬁnﬁmﬁ-m )
W%“‘%\“Wﬁﬁn@mmﬂmﬁamm-ﬁmﬁnﬁm
Wﬁﬁﬂﬁ?ﬁas%mamaﬁmwsmuﬂaﬁmmﬂﬁﬂ
uﬁzﬁﬁmmzﬁﬁm—s,saanmwmaﬁ:(mm
W}aﬁ)ﬁﬂm%?ﬁrmﬂwmaﬂﬁmmﬂmﬁﬂma
o1 3898 TR AT & TFwE 65/ whrerred i g 8 0 2.4n.§g;-
amﬁa@ufomaﬁw—wﬁmaﬁaaﬁam:ﬁa‘rﬂ
w:mqﬁaﬁmzﬁmﬁt%%mﬁﬂmﬁmoza(ﬁq;m
ﬁwmaﬁwﬁﬁmmmm%g@mm}lﬂm et
mmfzﬁaﬁvaﬁwmﬁaﬁfﬂaﬂﬁmmm_éﬁagmtﬁf
aﬁaaﬁammaﬂuwrmuﬁaﬁguaﬁﬁmﬁﬁgﬁﬁﬁﬂ
—ra A 2023 (3 0 08 § i3l # Waw g

FE aﬁuﬁ.ﬁamwmmgﬁmm 25/06/25 (3T T
e I, S| T Tt 7730635239 AT A 00 543 zrm-‘; fae
wﬁmmgﬁﬁ&ﬁaﬁmamﬁiwm%ﬁmﬁ
zmamﬁrﬁﬁwﬂﬁiﬂmmﬁnﬂl
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266 i
@
N.C.R.B 7%
LLF (uﬁ%@a}gf’%””

13. Action taken: Since the above information reveals commission of
offence(s) uls as mentioned at Item No. 2.

(ﬁﬁma@%ﬁimmﬁﬁ a1 T 2 B ey e
g T ¢ )

Ao e ¥, 28
(1) Registered the case and took up or
the investigation: (T o fan (@)
o 3 i 6 e Fevan T ):
(2) Directed (Name of .0.) ANKIT KUMAR Rank Sl (Sub-Inspector)
(@i S A AR): (72):
No. to take up the Investigation
(F.): (ﬁmamﬁmﬁéﬁﬁuﬁiﬂﬁmm) or (a1)
(3)Refused investigation due to (13 EATIWE
or (i AU FAR fora )
(4) Transferred to P.S. District
(&) ()

on point of jurisdiction (@) GRS gearand) .

F.I.R. read over to the complainant/ informant;admitted to be correctly
recorded and a copy given to the complainant / informant free of cost.
{mmmrqmmafﬁmﬁﬁuzmgﬂwﬁaﬁﬁgéw 3
G ) P Fvmra i d peil)

R.0.A.C.(m. 3 .T 1)



14 Signature/Thumb impression of the
complainant | informant.(Rrramsaf |
EATRAT & FEATER | A7 7 Frarm):

15Date and time of dispatch to the court
(3rererd ® Yeu & feian i wwa):

N.C.R.B (q.41.3mAA)
LLF.+| (e 14 wr -l)

Sigrfature of Officer in charge:
Police Station

(a7 T 35 g

Name PS BAGHPAT

Rank | (Inspector)

No. 9454402959

~)
\'"
\ ™ -
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@

B - LE I —— __N_'_C_'B_'B {H“:,lf?-mf
LLF -1 (vt i mﬁjﬁ
EIRST INFORMATION REPORT.
(Under Section 173 B.N.S.5)

wa e foatd
(U1 173 ot = ve vE & aga)

1. District/Unit (Rrerizard): ammm
ey . :
i S. (4T): amE Year (at): 2026
IR No.(w:g.f. .): 0097
_DafejTime of FIR(w.g.fx. $it Ria/awa): 12/02/2026 00:25
2 ?%Ng.) |Acts (artafram) o 'Sections (ETX1(T))
1 |3 W Juai (TRE) FramEe, 2021'3(11 ,:
2 |3 W Suari (dRER) Frawrae, 202158 R
3 Ry Fea (aker) e, 2021]72(1) |
4 oM ud g (e o fatae) 4 |
L |aMefAaw 1957 ]
5 @M U O (R @t aEan) 21
 |ePEm 1957 | |
T 6wt R G ), 2028 (3053 ]
3.(a)Occurrance of offence (STTH i ge) :

4. Day HT@ER Date From 27/01/2026 Date To  27/01/2025
(fe=1): (i &/ ): — (RAimTs):

Time Period g% 1 Time From 00:00@% TimeTo  00:00
(g7 Jaid): (@ E ) (T a6):



@

T N.C.R.B (413,
e

(b
Nformation recelved at P.8. (4T gt g WTH % )

Date
12/ :00:
(Btia . 02/2026 Time (@74):00:15 a3
c
(¢) General Diary Reference (A5 ded ):
f;é%“t?- 004 Date & Tima 12/02/2026 00:15 &
4. Type of info
rmat ﬁﬁa
3.Place of Dccunae;‘:::&wwﬁmm)
Direction and distance from P- S. Beat No-
1. () (@ & g8 3 fean): Tﬁsﬁ(aﬂza‘.):
(b) Address ﬁmmm:@ﬂa
(gm):
(c) In case, outside the limit of this Police Station: then
(@, v Fagega _
Name of P.S. mstrlct(Stata]
(Rt (T=2)):

(T T ATH):

269



270 o @

— N.C.R.B gg:_:.lﬂ.am.a’g
T LA (g )

¢/ g.complainant/Informant (fhmmmffq«ztmf]:

(a) Name (Am): '#i
(b) Father's Name (R &1 Amw) : ﬁ"n!ﬂ'l’m
(c) Date/Year of Birth (I ffay fad ): 2006
(d) Nationality (TTtgar); W '
(6) UID No. (3 ¥.):
(f) Passport No.(qr&die §-):
Date of Issue (arét @ @ fafd):
Place of Issue (T A 1 ¥ ):
(g) 1d details (Ration Card,Voter ID Card;PaSﬁP""'Um No.Driving LIcen==:
PAN) |

S.No.(.4.) Id Type g7 & yar) Jd Number

egaard):
(j)Phone umber (g0 ¥.):

(I)Occu pation (
7082944853
d/unknown accused with full particulars
&l aufd):
i o @ A ar ")

Mobile (ATETE® d.): !-.H-h3
7.Detalls of known/suspec
Jafeae ! afwga

Accused More Than (=T



e e

S.No.| I "
- m“;-\ﬂma (AT) \A’ﬂaa (suAm) Relative's Name|Present Address
'1_:‘_; o | (Peedere @1 ) (e )
W \ 1w P wv e
| il i
2 Bk AR,
| | -
3 vl == T P A e,
8.Re - L . =
‘Reasons for delay In reporting by the complalnant/informant
g?‘ﬁm | AT mﬁﬂi%ﬂ'&dmﬁﬂim):
:Particulars of properties of Interast (St Grfe @1 fEET):
S-Nc_r. 'iIPererty Prupa}ty Type Description | Value
(%.4.) Category (v et v | (Fer) (In Rsl)
L (e A (e (€ 7))

10, Total value of property (In Rs/-)-FdTd &1 T qa®
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